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" ~ ' PREFACE 

This Brochure gives-brief information about the work done by the 
following Committees of the Haryana Vidhan Sabha during the year 

§ 1988-89 :— ) 

. 1. Committee on Public Acsounts - न. ) 

2. * Committco on Public Undertakings:. - . ..~ & 

. :3. Committee on Estimates s व 

4. Committee on the Welfareof Scheduled Castes and Bcheduled 

. -+ - Tribes _ वि 

नमन 5.. Committee on Government Assurancefs" " S 

o 6. Committee on Subordinate Le'g1sla<t1'n - HARY . N 
| सं ज्टस्कडय द 5 दस. 4 < 

& - .7 Comnittee of -Privileges. Drwa . एन 

) Bl 8. * Business. Advisory Committee. % -"."_r'!ca — _:_"'"_"' ¥ 

| 9. . House: Committec. oo R - ' 5 

g . o Commitice. डर s 
g v - 10, Library Committee. - - द ek, = 

1. Committee -on Petitions. ' लि 

1.  CHANDIGARH " R SUMIT-KUMAR " 

% . The 7th Juge, 1989 - % Seeretary 

n. वर ’ 

दर 
4 
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** PUBLIC -ACCOUNTS COMMITTEE | ~ 
करनी न. नाव 

" The Hon'ble Spea“k'er‘ having been authorised by & motion 
जन _ moved .and passed by the Haryana Vidhan Sabba i its: sitting " held 

40 जा. 16th March, 1988 10. nominate nine members of the Committes 

_ on - Public; Accounts for tho -year .1988-89 nominated.- the Committee, 

*  vide notification No.  PAC-14/88/35 dated the 22nd - April;’ 1938, 
Shri Tek Chand Najun, was appointéd by the ~ Spcarker to be the .- 

* Chajrman.-of the Comittes. दि ह* . 

.7 2" The "Co'mittceffixed[/_hc’ld a fotal number of 70 meetings during 

* the period: vnder: review. The Names .of the members and the ~ - 

v numbar of ‘meetings ditended by each one of पिला are shown in . 

: the following table:r= , . . 

o 8 -Name of memder e शी of m_eet'ing:s . 
No., हर = - e sttended. . i 

D 27 1. 'हाए Tek c",ha'_'n'd_ रॉय? अप ] o . 

5 %2, का Hari Singh. ¢, . - s - 

3 Shu ShwLale oo ¢ . o 6 

- Shri Jai INara.in K"h_,'u_ndi‘a,‘ B o o .. 35 कि 

s 'S‘h'ri‘._Atma"Ralm»‘Go_d_':ar_'a: | - - व 

© 6~ Shri Durga Duit At ° © . o « 58 ,' Al 

¢ 7. Shri Mahender एप डीएड्ठा) द दी , ये - 

8. Dr Harnara Singh > + 1, st 

;. 9. Shri Gurdial Singh - PO S 

o Shei Yogesh Chand-Sharma = © - .9 
1 d - . . N L 

3 . *Resigned from the membersship of the. .Comittee .W. e, £ 

= . 2111988 on his“appointment as- Minister of State and -in the 

= . vacancy “caused by the resignation of Shri Hari Singh; Shri Yogesh 

Chard Sharma. was nominated Ww, e f. 8th December, 1988. ; 

. ‘ R_e"p"orts/.'Accounts  Examined ~ - 

The Comittee examinéd the . report of the Comptroller  and 

Auditor General of India for the year 1983-84 (Civil and .Revenue- 

. Receipts) and also examined partly report for the year 1984-85 (Civi).. . 

N 
[ 3
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- प्र ' 

" “mectings held Business Tr_ansacted' S 

The details of meetings, the nu'__mber" पी members present and 

Business tramsacted ateach meeting-are given below: - ‘ 

दा. Date of meeting Number of 
members = Nozt | 

MR . <present. ¢ 

r i fl 

Business transacted 

-1 v 
e ._—"-_'___________________‘_____'__________—__——J. 

L 
L] 

i 
3 

... i 4 ’ B 

Ly 
- 1. 11th-M 

T - 

Tay, 1988 

v "3, 23id May, 1988 

4. 24thMay, 1938 

=72, 17th May, 1988 . 7 

दी
 

५ 

Tt 

4 

e ना जय्नु 

ही 

. 

The Committeg passed the condolence reso~ 
lutions- on the .tragic death of Shri Sandeep 
Singh; son ef Shri Harmohinder 'Singh 
Chatha, Speaker, Haryana Vidhan Sanha and 
on the barbarous kitlings by, -the: terrorists 
of the family memberrs {of  Dr! Harnam 
Singh, M.L.A. who was membeér  of this 
.Committee;” The Committee also passed 
condolence rcsolutions on the barbarous 
killings of 14-innocent persons by terrorists 
on'the pigth -of 7th.May, 1988 at Panipat. 

\Speaker, Haryana -Vidhan Sabha and 

Accounitant General, Haryana explained 
the scope-and functions of the Committee 
to' the members, 

Scrutiny of replies teceived from the.Govt, 
in regard to the imiplementation of- obser- 
vationsfrecommendations’ contained in the 
following paragraphs .of various’iepgrts of 
the Public Accounts Committee of Haryana 
Vidhan Sabhat=- दहन 3 % 

Paragraphs 
कपल — e . 

" 

_R_'c'pJ'orts_ 

27 3. - - .- . l4th- . 
12 . 17tk 

._,‘_- u'-‘ l51 Thy व . 1810 _ 

52 - . .18th 3 

The Committee framed and approved i 
questionare in. respect of the. irregnlariti § 
appearing in पिंक Report of the Comptroller 
‘and  Auditor -General of India  for the 
-year 1984-35 (Civil), ' relating to  the 
“following departments:— o 

1. P,W.D. (Public Health) 
2. PIW.D.(B&R) - . - 
3 Mc_dicarl' Education ०. 

थे," Industries ः 

5, .-Anfl"mal'- Husbandry - - - i ‘q 

6. Archarology A S 
- - नर थी . 

- T i 

—————— अल 

. 
द
र
 

i
k
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. " - -~ ' 

T el o B एप व 3 SRS - 
. TN ८ U R L S T 

) -‘ . s ) * %_.‘4 ‘7 Ar"ch"iev__-'es: i_ T ’ 

- . . e s - 8. Sports . - S फू 
S N ना . B 

B है. हु दल ! - 5. Agricoiture T ey 
o uE ला .. - Tt I नि e AN 

U e TR 10, Labour& Employment ™ "~ & & . 
s o : N नि T, 

oLt et गा पा दा Food & Supplies एक A 
. M 1“,’ Ty ‘z’._ . ’ . i .H_ o r',.__, ‘- - o = ) 

L v _ +.12."Town & Country Planning (HUDA) = 
Foonon, LI :\ 1 a '_" ._-.-_‘_‘ - न - .'-‘- . - - '. ™= :'-, 

=+ ' कक डे सिण्फुमक सन कद oy T 
i 4. ~Police .~ *»- i ST 8 

= ¢ [5. " Cooperation’ है 

L दे T a6 Tourism, ¢ 
iy X g Sk L A ' N 
oo ,* , 37 30 May, 1988 + .7 TS 6 Commnittée, considered letters Teceived -, 

el s rma T : | शिवा डे *Commissioner and जि 10~ 
. 1 - ) b . . - = ‘GOW,. H_a'ry.a__na;t s_‘oc’.al .l-l _welare— xand 

थे T4 Welfare: of yScheduled "Caste and Backward 
के रा आन सो Classes, 'एट्रिबा [वाद ड:_ . ", ', T 

=y SR A R R जे, पक जल लय ना 

T 6 315t May, 1988 . "~ 7. iThe Committee framed and approved the 
हर - Lo . . “'questionnaire. पा". respect” .of: irrédularities . 

- P e 

ks T : P 

L A 

R 
[ - 

हो से नस 
: नर 7e-20th June 1988, 4 C 
A= हद की नह 2: "हा हे धर 
४ . AT ‘ 

. — - 

A Ao+ 0T 

T’ < - 
b o की. 

- = u 

v e Ay 

. - M L 
. - o . - N T 

‘ न P . e 

. . P D के. न». 

9.7 270णाकष, 1988 - «८... सै 
. P * i I न , “हि 

' के " Py s 

T o 
- - 2 N T 

थी 5 1 v B कं . 
- - - जा ० ही 

क्या a o Ty [ -t 

RTIRTIRN (TR 

- “and,-Auditor Gencral of India: for फिट yedr 

5" .Irr_‘:igat_i‘o"n""; and. 

रू 6... ऐकप2 कि 
कि 

General of “India 

- ८“ =t A 

“४ Resumption ‘of _ i 
representative  of _ Scheduléd " Castes & 
*Backward Classés Depditment .in respect.of 
warions paragraplis of the ‘report .of the. 

i Comptrolier-and Auditér- Gengral of India - 
- for.the year1983-84.(Civil):. ८. #2 ot 

respect of- paragraph’ _No._A_4._-l'or the report 
of :the. Comptroller _and. Auditor General | 

of India” for. theyedr 1983-84(Civil) . . - 

“oral examination,-of- the. ** 

+, appearing *in the Report of .Comptroller . एन 

1984:85"(Civil) "zelating to following'depart; - ; S 

" “ménts - i ! _ 
o~ '\ डा - : न L3 o PR . 

M __.1.’ ‘T_ra_ns_pq_o"rt._ T R 

o - 2. Medical and” Health- =~ <, 
- हा, > b . T _"' न T ,'-‘:_-_ % 

_ 3. _ Forests. ce T * ] S 

T g, }'id__uca'tion_ 7." “न न दर 

- न नि - 
« 7 Resumption .of -oral-examination: of फिट" 
. . Tcpresentative of Yrrigation ‘Department . - » 

न 

L



R . - R LT गा . AN 
:._ - - [ ; . . —J कि _ ) [ » न ) ) E ) . - थे Y . 

K T, 24 e «० e न्यू मत 
S . L _ , T न लिप SPaPa ना < e ) P 

Y - ' - e T e e गण . रन गम . - ot : < 

“10, "28th तप; 1988 " 8 - (i) The Committée copsidered the letter . 

. - v . s -received from the Commissioner apd .- <« 
मन .. L. YT Secretary 10 Govt,; Haryana, Housing i 

५ पद , .. 5" Department. | = L 
. जय. थक. ऐ ; . s प्र 

. . .Y« (i) The Committee. sérutinised the. material a5 e 
T पी गगन % “feceived र्णिस the Co-operation उ.टएवए- , ना साथ 

T s . =% ™ i “ment inrespect of paragraph Nos. 6.19 v 
-, - i LT 629 and. 6.21' of ‘the . Report. ए the 
L न. '.. “हा. ७ Comptroller and. Auditor Geteral-of 
P ST w7 दर e 0 India for the year 1983-84 (Clvi) . 

दर - 11. . 4th July, 1988- ~ « गत Oral’ examination of thé representative of ., -~ 

o o ४० रा". T4 Co-Operation . Department गा respect एम. - = 

e T . = ST paragraph ‘No. 6.1 of the report.of the - 

s = L Comptroller-and Auditor, Gencral: of India . 

= - - e * for the year 1983-84 (Revenue Receipts). . . -. 

& 

P 

- ._ 12. 5th July; 1988, ' L6 Oral, examination. of the representatives (of A F 
S - T - the  Finanéé Department- in-respact of para- 

sl L % . for the year 1933-84 {Revénue Receipts). - 

“13.- 11th July, 1988 - 2 - Mesting adjournéd for” want of. Quorum.. T3 
. ' A 

P
R
 

न . PR 

S0 7 14, I2th Joly, 1988 2 Mecting adjourned for:want .of Quorom.- ~ "~ ¥ 

- 7718 218th July, 1988 . 7:%4 - ..Qral'examination of the "representatives of 
T ey पद .. .+ the'Cooperation: Departinent in_respect of | 

हम दल T . .~ pardgraph No. 6.19, 6.20 & 6.21 of the .- 
R सब... . Treport”of the Compteoller’and Aunditor - 

. I - .+ -°" General of .India पति the year 1983-84. 
s ’ - S . . (Cl‘Vll) kS - T - 

K LN v 

16, 19th July 1988° . . ~ 7. " - Oral examination of the representatives of - 
S दे > = the - Irfigation ‘Department in. respect "of . 

s T L patagraph No, 42 of the report: of*"the. :. 
o ,- ४. , R Comptrollet dand-Aunditor 'General of India 

< ७. जा : . for the year -1983-84 (Civil). न =« . 7 

B 

T * 17,7 26th Joly, 1988 - ' 77 . “{Resumption एव] examination of represen- * 
न थी ०... T . " न. tatives' of. the -Development Department- 

रु - . in “respect. of paragraph No. 6.5 of the - 
P  +. : * " report..of the Comptroller & :Auditor e 

R o 1o ot : (CGenI)e.ral of TIndia for the year 1983:84 .- - 
w . न 7 (Civi . P s 

i - 

- 18, Jst-Auvgust, 1988 "~ . .4 - ° -Ofal “examination"of 'the _representatives. . . 
T of ,‘Excise. ‘& ‘Taxation- Department: in " =55 

N i, . respectof paragraph No. 12714 1.5 &" ‘2% 
धन  + सो कि, रा हर 1.6 _theé:report.’ of the Comptroller and =~ s, 
. - . =T न Auditor of  General of Indie for -thé year - थी 

४. PR दा 1983-84" (Revenuc Recripts).~ . = . 
A A 

. [T SN 
. 197 -2nd August, 1988 ° * 5 - Resumption’ .of oral” examipation of the . - 
5. Lo Lo e हा. e representatives of पीट, “Bxcise and Taxa- 

v i ४... गदर. 4 . « 0 Department in réspect of parapraph -~ 
' पं, WL हा 3 : ४ 27 Nos, 2.12 2.2, 23 & 2.4. of the“teport e 

- T < v ५ of. the Comptroller and Aiditor. of General 
L LoD . of-Iodia -for ‘the vear 1983-84.(Revenme. < % 
व दा T T T Receipt) - _ e ae



. . .The Committee 
८ - Ireceied- from फिर न Conlniisstoneritand® 
e उह्घहीकिा ४ 10.00ए1,; Haryana, Social; Welfare 
and s Wélfure _of 'Scheduled, Castes™ and 

{Tebiisidered पट: received from the Mandging.... , 
Directot, ‘Haryani- State Minor Irrigation 

Tubewell Corporations” ,, - i 
A e L Rl 

या पद Coniitfities discussed?the agenda fixed for the 
-7 weiting of the” Conimittee scheduled tobe held 

~on 16th-Avgust, 1988 - - 

> o PR AT LV Y 

. The Comrittee detided t. visit thg Stites 
Cof Kerila and  Kamataka, from * I4th 

¢, नि के “नर on 2 > il iR, 1965 

(i) Resumption of . oral: examina!ion एव thet™ 

{)epresematwes of the Txcise .ahd Taxation * 
epartmint ता. respect -of parauiaph No 

25,36, 27 & 2:8 of.the:_réport .of the -~ 

Comptrollerand’: Auditor General of_ India " 

for the yedr.]1983-84 (Révenue. Receipts) i 

(i). Resumptioh of oral éxamination of feprc- 

a2 

{left over from:agendd of the-theeting fized: - 

for;:235t June, i9-8d)8 रा the..sepoet.gf the 

< “Catnptiglerrand Audijtor” Genéral of "India 

..-for'thé year 1983-84 (Civil)p _ 

- L9 
4z . 

Z 1) The,Commitige, approved the questionnaire 

न मे report of the Conptroller .and Auditcr 

: न aral of India for the year, 1984-85 rela- 

1185 6 the follawing depactmentsy 
& 

s 1. Jrrigation "रे ¢ 

Medical & Health 

है Forest, . 

लए =oral examination of . represen 

iF-Social Welfare department »jn respect 
न tativesgiiSo 

S of varicosparagraphs (105: over from agen of 

the moeting fixed for Sii September 19887, of 

_ thgepurty of the Compw 

i ~General of Tyidia for the yeat 1983 84 (Civil) 
4 - 

iriination - of .the repre 
Resumptics of éral exa 

L] 

ment पा गैर डा पा of parggraph Nos. सी 

7 कक सर séport, of (नर टि and 
. 3.1 

८ T _ ' Auditos, Gereral of 1adia लि. the” year 1953-84 

s न नल दाग 7 नो (Revente Recsipts)r . .0 -, - ५ है 

considered  the™ lepter | . 

Backward - Classes - department . god also™ " 

नम November 1988 10 25th November, 1988 =R 

. sentatives of Social - Welfare department 11 - 

* o Tes fieci of parzgeaph Nos, 3.2.8, 6.6-& - 

wircrespiciiof the irregularities appearing in . 

oller. and  Auditors . 

25 y2th-Septéraber, 1988 मो 
4 . . dentatives.of the Excise एल - Taxation dEDa"I"-“ s 

. 

ज
ि
म



3 iy ‘ . 4 पथ _ - 
T - . - न LR e o S ०. ०. - न [ 

- - e ’ 

26 13th September, 1988 8 - Resumption of ersl” examination of represent- . .- - atives of Excise and Taxation department in ' respect of paragraph Nos, | 3.3, 3.4,3.5 4.2, ~.4.7,4.8 &4.9 of the Comptroller and Anditor न * 3 S . “Genezal of India for {he year 4983-84 (Revenue K Receipts). - LT 
27 [9th September, 1988 6 -The Committee.. decided to hold its meetings s - कि : from 5th October. 1988 (0 9th October, 1988 थे * B ) Delhi’ in . Harvapa .Bhawan for drafting part 5 दि *  ‘of the 28th.Report. ) * ल् 

" 28 200 September, 1988 हु 
. TR - recommendations 35 coptained: in the following * रा s paragraphs of varlous “reports of Pablic. - 3 ८... « R Accounts Committee of Haryana Vidhanp Sabhas 

o .- . Paragraphs Réports - 

.. ., "8 - . 6 - 9 ot . 6th 
oy - 16 * TR o . ’ 507 * T oth . 

¥ . 16 S 14th 
29 26th Scptember, 1988 5 Scruting of replios recaived from. the Govt. in . - = regard to the implementation of observatjonsf ey © ' recommendations as contained in the following paragraphs of various reports of® Publie . - . Accounts Committee of Haryana VYidhan (न Sabha देना , . . 

. .- Paragraphs . - Report _ 
- 7% . " 15th 

14 . 7 18th 
-8 7... 19th 
2%, .. 19 

iF - 30 _ . 19th 

Scrutiny of replies received from the Govt, in 
. 30 27th September, 1988 7 . fro . ’ regard to the implementation of observations/ . -' recommendations as contained in the following * paragraphs of wvarious reports _of Publip . Accounts Committes of Haryana Vidhan Sabha :' ., . o 

) - Paragraphs Reports 
I a4 ' um 

. i " «39 | : 18th _° . Ty v . थी 41 i8h - i . 2 A 18th 
o ;23 . loth . 

. 24 “19th 

Scrutiny of replies Teceived from the goverfiment. L in regard te the implementation of observations/ 

r



o 

ही
 

13 

‘ ) * PR & ) - 

—1—*-. - 2--*.\’_*-* के न गिर 37 * e - . - 

3l _4_thj' 0'ct0—'ber, 1988 8 The -C_'o_m_m_it_tee‘ discussed the -agen'da‘fifixed_ for 
A ही the mcetings “to_be held from -5th to 9th. 

] = " -October, 1988 in Haryana Bhawan, New Delhi. 

"32_ 5th October, 1988 % S-  The Committee drafted part of -its 28th report 
. “८. - - - in"reepect of Public Health. Department at 

m o Haryand Bhawan, New Delbi/ - - . 

33 _6th October; 1988. 6 The Committee drafted part of its 28th report 
i e .o in respect of Irrigation Department at Haryana 

- ' लि Bhawan, New Delhi. . . 
- i . T . " 

34 7th October, 1988 5 The Committee drafted part of its 28th report 
3 ' कं 'respect of Co-operation department मां 

. कि Haryana Bhawan, New Delhi. _ 

35" 8th October, 1988 + 6 = The Committee drafted part of ifs 28th report 

; 

- - [ द ९ 
= 

- F - 

e 
. - N = L e = 

37 -1Tth October, 1988 " 

36 9th-October, 1988+ - 4 

. 

38, .180 October, 1988, . 7 

1988 
A B 

[ 

40 ‘3ist October, 7 

दर 

in respect of Development department हो 
Haryana Biawan,” New Delhi.’ . 
R WA 

‘The Comimittee drafted -part: of its 28th 
report in respect. of Medical and Health’ 
department at Haryana- __Bhawan"\_, New Delhi. 

Resumption.of oral e"'xaminationed_ of the repre- 
sentatives of Welfare of Scheduled Castes 
and Backward Classes’ department inrespect’ 
of paragraph No. 3.4 left over from the. . 
agenda .of the meeting fixed for the 15th- 
February, 1988 of the Reéport of the Com- 

“ptroller :and Auditor - General of India’ for ~ 
ok the ‘year 1983-84 (Civil). - 

The Committee ~ went through the replies 
received from he Government jn Tespect of 

. various paragraphs of the various reports of 

the Public Accounts Committee relating to 
the Printing & Stationery and ‘Food & Supplies 

departments. * 

Scrutiny of replies received from the Govt, 
न in regard-to the implementation of observ- 

ations/recommendations s. contained” in the 

following paragraphs of various reports of 

Public Accounts Comsniitee of “Haryana _ 
" Vidhan Sabha :— - v 

_ P.,aragr_aphs o ’ Rx_e"_p(.o_m'_. ” 

o = TS 
= 3 - . ‘__.' . zsrd' LY i 

३... L N ' -. 
। 3 «दि... 219 ) 

“१ 

" Scrutiny of replies received from the Govern- 
ment in regard to the iniplementation of obser~ 

* vations/recommendations as contained”in 'the 

. 

" e 

following paragraphs of ‘various reports . 

- ] 

-



WY e b का. 

= 1 . ‘2_ .- T 

3 

"w*'_b-_*_ i 
- T 

w—-____________—_________-__-_ 
- — —— = —— AR b 

. 
डर मच o w".,fl".**'j"-_f—'i'[-'_-’h_(___ T “25:40: E I A g s 5 . xOE Publie*tAccounts - Committeo ‘of Haryara . मे के. दिल विषय i 7 s T s T ; 

न we 7. s हल्ुणतुड,र वध T 
« 

< + 2 Rl से R O 
. T e ’ o R - 17111. थी किट नि # . - s £ - K _"'.,-' ४ Bl ot Lo T 4 

. -"‘. " l8th‘ .";‘_ T . T ER) 

व पड P 

L s Ny " वा पता Navember, R e 
2 नाक दया ey A 

. SO 
i . 

el 
Py रद दे 

हि  फेलए एड न . 
. 

N N — - - . 

: 
* "R T o . "हक रे, 5 T 

न (i) Scrutiny'of replies received from पड ‘Govt,p 7 - - EaRIAregard. to the implementation of observa- * -. ”,. 'tion§/recommendations as ‘contajned पति the, 
-folléwing paragraphs of various: reports of ., s .t Poblic: Accourts Committée of. Haryaza vt s * ™ Vidhap Sabha ;— S, T R रस < 

pretralli 
" 2425 30 Ngvembey, * 

रुक 2088 T उपर 

7] 

T LA Pal”agraphst Z b क्त 
ot R -'. 

— - 

. R 
st " .‘-,A 

. - M ' B . 

- . o " ' 

z A 3 है गए गा earh on 5th, 6th &.12 Decem- &, 76 
'Bha_‘_'wan,-_'_-New'-t. o ST . _ ‘December, 1988 ना -0 न. ८. . - [ उ.प्र drafting part of its 28th" Report .for, the LUt L e L, yearl983ga. s हल बम दा 4 

43, 14th Novemb.yr) _ *The: Committee fram__ed"_a"nd"'a"pp‘;__oved' the ~ | =+, | awlygegs iRl "guestionnaire for discussion with ~the. sistet ' ' ;e .~ ;Committee of the States' of Kerala and Kar- = _ N L * " ““nataka at Haryana Bhawan, New Delyj, .~ - पट 
Ed - - - पर दि * - . T N . R
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h.November, The - Committée. disciissed न matters of. comnipn 
interest with-its -sister Committee of Kérala-Legis- " _ 
ative AsSembly at Trivandrum. हें 

- 

- The Committee reviewed-the discussion. held wjth . 
९ the'counter part. Committes of KeralaT2giilafive. - <7 ¢ 
~Assembly,'at Kanya Xumari TR 

- - 

- Thé Cominittee discussed matter of -common” in- i 
terest with, its counter part Commiitie&of Kar- <~ " 
ataka'Legislative Assembly at Bangalore:- ~ . : 

) 47 19_2211(1 _1}{01.'1311'1.__lger..,.i -, The Commiites revizwed पिंड discussion held with 
1 < the countér-part Committee of:Karndtakd Legisla= - 

© livé Assembly, ‘at Varindaban Gardent?h; . 5 
) 

पक r. 1968 I 

.. _The Cominittse chalxed out the future progragme 
: ':of'e]h__-.-t"he-co-mmlttee दा. Harydna~BRalrah, -New 

Delhi - ; 

T f replies, receiveéd ‘from’ the’ Govt i 
regard-folthe .implementation. of dbisrvationsf 

- : « Tecommendations. as contained®in the following 
paragraphs. of various reports of Public Accotnts - 
Coritiriittee of -Haryana Vidhan Sablia, ;—- 

Sth-Décember, 
. . “198 के कक नि पं 

. 
7. 4 50 '6th December, 7 ¢ 7 Scrutiny 0. replies réceived from the Govt g 
Lot T 1988 «न . ही regard -कुँए the implementation 'एव observationsf 
T “ o = . " 'recomimendations as containéd अप, the following . 

aragraphs:ef various reports of Public Accounts 
Cop'nnnutee of Harvana V:dh'pcan Sabhadtem -त्क सो. T 

Paragraphs 
तट वेट लि 
बी; 

दी. 2th ember, The Committee discusséd the agenda fixed for the. , .~ 
R " शा व 0०० हक .. meetings to 9४ hedd: हा... Haryana _Bha‘wan,l New - = - 

Delhi 
= 

©:52" _13ik December, a3 जा,  The Committee drafted part of its 28th report . 
2 थी 1988 v T = YT @ का, respect of Figance -and Industrics departments. - * 

LT - . . atHaryana Bhawapn, NewDelhi. . .- 

¥ - यू - " W न z I3 - . ) T : T - F'\ N 
I3 b v o= - v, e L - 

t ;-r . जि है N o ‘., A - G ..‘f नि i 



- . की # 7 

1 2 ; e T उन लए e T 

-’53 14th December, न ¢ The ‘Comm'itte'c drafted parts of-its 28th rep'ort; 

- =0, 1988 . . in respect of Revenue, P.W.Dx (B&R)-and Traps- - 

- दर «४ पर departments at Haryana Bhawan,: New 

[ - él i. i - - 

34 .'1_5thD_ecem;b"er_,_ "4 ., 'The Chinmittes: drafted pact of its 28th yeport 

1988 . 7 *  inrespect of Excise and Taxation department at 

] . . Haryana Bhawan, New Dethi. - 

पट 16th December, . 5. तट लि partly drafted its 28th feport in - 

1988 . o - T~ -respect of Excise:and Taxation depattment at 

.56 119'ir553f'h _Dec'e"m-_flber'-__ -3 The Cotamittee drafted part of its 28th report i 

[ 

Haryana Bhawan, New Delhi. " e 

respect of Excise .and Taxation department at 

Haryana Bhawan, New Dethi. - : - + « डॉ 

कै 

प्य्डा 260 December, . 5 Sérutiny of replies’ 're_ceiv'e_d’f‘_rom the Govt. in Te- 

. लि 58 बी December, 6 Scrutiny of replies received from the Govt. in re- 

1988 -~ - gard to the: implementation  of observations) . 

recommendations. as contained in the following 

*  .paragraphs of various reports of Public Accounts 

- _ ' Committeg of Haryana vidhan Sabha — 

Rt .. S Par"_ag’raphs At Reports . 

. का सदा T T I 

. 
e
 

..‘::; - 9'-_---__' . . 21"' 

' . 17 P 21st . 

. gard e the implementation of ohservations/ - re- 

T commoendations as contained in -the following 

< paragraphs of various reports- of Poblic Accounts’ 

) Committee of Haryana Vidkan Sabha [—. 

- Paragraphs _Reports 

: C. 7 . ः " 15th 

. पा SR न. ioth - 
- 

R 8: - - 18th . 

59 2nd January,t 7 ““The Committee {inalized part of the 28th report 

» 1989 - - - in.respect _of BExcise & Taxation, Public Works . 

£ {B&R), * Industries, Revenue, ‘Tramsport and . 

- - Finance departments, . B 
L 

- ४ 28th ‘report Telating to Housing, Secial Welfare, 77 60... 31 Jaounry, 7. * “The Commiitee drafted and finalized part of the 

जज 

¥ 
o1 Oth January, 189" 6 _ 

- . . ‘Weifare of Scheduled Castes & Backward Classes, | 
‘Medical & Health, Industrial Training, - Police, 

= L T . ,Building and Road and Irrigation departments. 

- relating to the. Public. Health, Develop- 

. mont, Ediscation, Town & Couniry Plann- 

" " - ing, Coopecration Printing, & Stationery, 

= ) Food Supplies and Transport depariments- 

@iy The ‘Committee: finalised its 28th: report. 

A
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1 1 दि ' 

62 10th January, 1989 
n 

63 23rd Januery, 1939 

- v, [ - 

&4 24th January, 1989 

65.- 30th January, 1989 

67 हुए Februdry, 1989 - 

68 7th February, 1989 - 

. 66 31t Jan3ary, 1989 

- 

7 69 130 February, 1989 

70 14th Fcbruary.kl989 ’ 

G Oral examinatior of the representatives of 
. the Archives ‘Dpartment in respect of 
. paragraph No. 3.6 of the report of the 
* Compiroller’ ard Audifor Generd]l’ of 

India for the year 1984-85 -(Civil) 

Oral examinaticn of the representatives 
of the Labour “and Employment depart- 
ment in resped of paragrapk No. 3.10 
of the report थी the "Comptroller., and 

- Auditor- General. of .India for फिट year' 
1984-85 (Civil} - - 

' - 

Resumption of oral”examination -of the 
sepresentatives of the Labodr and Employ- 
ment department in respect of pardgraph 

:No. 3,10 घी the report of the Comptroller 
and Auditor General-of India forithe year 

- 1984.85 (Civil) L 

“The. .Committee in formally discussed the 
agenda fix.d fo: the meeting scheduled to 
be छत एस 30th Janvary, 1982 and decided 
to' proceed to make on the spot study of 
the Haryana Archieves Depariment; Mani 
Majra. - . 

-Oral’ examinaticn of the representativés 
of the Industri2s. Depdrtment in respect 
of paragraph HWo- 3.18. of the report of 

* 

Comptrclier and Audiror General एव India . 
for the year 1384-85 (Civil) 

. Oral examination of the representatives 

3
 

.-'5 

of the Sports Department jn respect of - 
paragraph No: 6.9 of the report of the 
Comptroller; and . Auditor Géneral of 
Indiaz for the year 1984-85: (Civil) b 

The - Committee confirmed the procee- 
dings of its meetings held during August, 
1988 to January, 1989. . . 

Oral examination of the representatives 
of Archaeolory department in respect of * 
paragraphh N>. 3.5 of thé report of the 
Comptroller 30 Auditor General of India 
for the.year 1984-85 (Civil) 

Meeting adjourned for want of Quorum. . 

Oral exaniration of the representatives 
of Housing department 'in  respect of 
paragraph Mo.-6.10 of the teport of the 
Comptroller and Auditor General . of 
India:for the year 1984-85 (Civil). 

-Meeting Adjourned for want of Quorum A 

< .'The meeting i. e. on 1-7-88, 12-7-88-and’ 13-2-1989 were adjourned 

. 

for want of quorum doring the period under -eview. - 

[N 

- 

लि



il o T ' ,__“ 12. - e b - ot - 

«. ". +_/ «' - L y <L B . 

o . Meetings held -at ‘places other than.-Chandigarh 5 o . है 

The Committee held.meetings at.places o’fiulsuie Chandigarh 858 per , - 

o details ‘given below::=—=_~ ...~ ~ % . . 

S T ूरिं . A 

;1.5 New Delhi-.~. .1 v .- 4t to, 9th October, 1988, 14th & 
48 25th. November, 1988, and 121 :10 . 

v 

डै
 

ह
ि
 

&t
 

<o+ पूछ, No. 31 10 3 

-, rand 51 (056) 17th Decémber, ' 1988: . L E 

' 
(Fourteen days) S s 

- s oo L A 

L B Mrivandnitn '~ दे," , 17thNovember, 1988 (one day) g 
.‘- . s '*‘(‘S“e SI‘. N‘O 44) . N - e लि लि . T F L& i * न - 

.+ 7 -3, Eanya.Kumari . ;- 
< ", (Sze.Sr. _'NO 43) A Yo . 

. 4 “Bangalore © .- न न November, 1988 (one day) = पर, 

R i 3 (586 81’ No 46) ‘.u * -,-.;_ e R न्य . 

29nd November, 1988 . (one day) 

' ०" . डे. ..... - 18th Noyember; 1988- (oneday) . - .~ 

v 5. . Varandabah: Garden 
L (SeeSrNodT) L ) ह ek 

U का < L ® * -Reports Presented - SR ' . L 

* T &% तल Rule 223-¢f-the Rulgs “of Procedure and Condict of o 

* Business in -thevHarvana Lsgisidtive’ Asscrubly, the 28th Report~of T 

7. *** | PublicAtcounts ‘Ceimmittes . on फिट -report: of the. Comptroller and - .7 

f- L7 Auditor, Generaly.of करता  for the yeat 1983-84 (Civil and Revenue. ™ - 

« Receipts) “Was presented t¢ the Housé "00 14th "March, . 1989 

= M WA i ST, २ P - L] कद. - 

क्र  , रु T Proceedings - . .- .o 

. AL T, : Lo, ) - 

A--fecord of "the proededings.of ;i meetings of the Committes 
- i ., 

E] 

fiA§ Bedd "kept गण the Haryana Vidhan--Saba Secretdriat. _” 
जि h . 
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COM] 
L. ST 

&_'w'- _“t:.r-kt'ngs-- for~the. yea[‘—'.lg-gS.'Bg -an'ld,,‘_'w'a'.s‘_ HOt]_fi\ _ 

. ‘Sabha Secretariat Notification No. 1/CPU/1988-89/34, dated_ 

. April, 1988, : न A, . < 

.. .2, The Committec fixed/held a total number of 68 meetings 
during the period under review out’ of “which G~ busifiéss was trans:” 

acted at 11 meetings for want एव quo um. The. names of mémbers 

—-and the- number—ofmheetings attended by _cach of. them are _shown 

in ths following table @, ) - e 

E] 

नेक; . B 

. . - St et Nameof Member i+ - No.'of meetings attended 
- "NO'.Ia___-_‘__'_______-______________

.. R .JI. ey i .‘ P - . : .i..r_.._“'.‘;.:_ दर! 

*]. Shri -Y.o-gesh-C"_‘hra‘.-n”'d_ Sharma.  " s . 

‘ 2... Shri’ Mangal Sein: T 41, 

C {3, ShiDesKaj, ४ ’ 34 
: गे | I oenm नि “दा - - B ) 

4: Shri Jai Singh “Rdma - _ ] .44 

¢ 5s~8hri Mange;Ram - .- ... हू 2352-51 £ ’ 

. 6 ShiMuilel ... . . - 207 
* 7. सीमा फडाएट्टी घाव भर व 17 

, "है. ShriRemjitSingh, . ' v "5 - 

9 S__hr”i-.'Suri‘n_der Kumdr Madad - ) " झा . 

10, ShriGurdial Singh Sgint . . 15 . 

 #8hri Yogesh Chand Sharma, M.L A., resigncd from the Chajrman-" 

४ "ship and-mernbership®of the Committce w.e.f. Z0th-July, 1988 and 2fth 

7 July, 1988, respectivelyand Shri Margal Sein, M.L A, a member of the - - 

= Committée, was appointed, Chairman of the Committce w.ef. 2Ist 

- July, 1988. ' 7, की 

- " " %espfi Gurdial Singh Sajni, M.L.A. was nominated by फिर Hom'ble 

7 Speaker 25 a member:of फिट .Committ:e w.e.f.22nd November, 1988, . 

* “¥for the. remaining period of the. year.1988-89. 
हि = . . ली - e T N . F 

= 

- दल 
~ - बज : . r 



Meetings held-and Business fransdcted” .. 
- S 

3. _The details -showing ddtés of mmeetings प्री, tHe- nutiber of 
members present and the businéss tfadsacted at edck fideting, are 
given in thé following tablé:— . 

H " ~ 

हि कक. TR SR Y R IS B S PSS B R MR S L L NI कवर TV DU B N S 

डा... फंड: 6f -  Number of . . Busjuést tragsdéted: _ 
+  MNe: meeting members . ,. : 

present ~ R L 

1 2 S | 4 o~ - 
[P Ry L 2 P UL S S R I अर 0 P मे? न O S नी L SO .."":’. P R S S S TR L R - 

_1.. 4-5-1988 व Condolence resolution regdrding the .death-of 
T e गा पिन "पा. Shei Sandeep - Singh, 508 of. आटा Harmohinder 
* नह गा ** <, Siggh Chatha, पिला फट Speaker. | ०. 

«2,..10-5-1988 . - . . 5. (i) Condolence. resolution on the-killings” of 
. . * 13 innocent. persons’ BY (Erforiss नाव May, 
o .. 1938, at. Panipat 

] 

. (i) Address by the Seeretary on behalf of the 
Hon'ble Speaker, Harydna Vidlian Sabha 
Accountant General, Haryana, and “कं ian- 
¢ial: Commissioner & Secrétary 6 Govern- 

- ment, Haryana; Finance' Department.. and 
) T discussion about scope and functions of 

the Conimittée. . . 

3. I7-5-1988 7 . 5 (i) Consideration 6f papers piiced Before the 
F: _ Commiitee., T 

- (i} Decision regarding réferring -Hafdd to the 
. : gosommmee for -examination ‘wnder - Ruls 

30 A of thé Assenibly Rules.. ... 
(iii) Decision regarding obfaining of profit-and 

loss accounts of the Harvana Tourisin 
5 Corporation for the Iast 3 years पीता the 

- , Corporation. - 
W (iv) Selection. of the Haryand Warehousing 

T 3 ) Corporation for éxamination. _ 

4, 24-5-1958 .4 () Corsideration of papeis placed .Before the 
- Commities. o~ - . - - न . - N It 

- " & 

- - - B (i) Scrutiny of replies to paragraphs of tha 
लि ) - . Report ‘of the Compfroller and* Auditor 

. ) Géneral of Ludis for the fear 1980-81 relat- 
- . ing (0 Haryand State Blectricicy Board 

जन. 1-6-1988 . 6 . (i) Consideration of papers placed before the 
o - - Committee. 

न ८ ५. .. थे * (i) Discussion with'_the -Chief Secretary, to 
_ e " Government, Haryana and Finangial Com-. 

missidner and. Secréfaty 1o Govertdhient, 
Haryana, Finance Depariment -regarding 
the seope and functions of the Haryama 

नव v s - Blitéau of Public Bnterprises. - 5 

है... 761988 - 6 (i) * Distribution of brief note in régard-to-the 
- Haryana Breweries Limited, Murthal amons 

gst the members of the Commities. . - 
[ 

i . 
e e
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ला दस प2 ey .-"3‘4_‘.__.'.._'.-_“...__.., _ ,._..'._é"-._-...'-..-'.. g4 न - 4. पट ह हि 

- c e - {ii) ~Scrutiny of ' the material -received from - the - 
L . . Haryana Minefals;Limited; Narnaul. . 

9.+ .8-61088 78 " “Distussion with .the r&pmcntatlves of the Haryana = 
. T “Minerdls  -Limited arnaul. about “the present = 

न रन, «* न «८... fonctioning of the Company. 

14:6:1988 - < नी पड ने, *Scriitiny of the material received from the Harjana . 
. - Breweries Limited, Murt - 

"9.. 18:6-1988 * -- 3 7 Dischssion with' the repreésentatives of the Haryana 
P  , Brewerieés  -Limited, Murthal about the “present 

रे... कं 'ल् *. «2 functioning ol the Company. - i . 

10, -21-6-1988 T . () -Consideration of  papers ‘placed before the ’ 
थे Y .Committee, . . 

उन सा ऐड. s (i) Resumption ‘of * scrutiny of replies’ to parwa- - 
R . graphs of "the- Report .of the Comptroller and 
पर _ T e 7T CAuditor Gengral - of  India for  .the year 

P L Lk * ~1980-81, relating” .16 Haryaca - State. . Rlectricity 
- ' जद St Board ) TR 
11, 22641988 . 5 ' Scrutiny of -yeplies . paragraphs 7 of - ‘thé - 
दी. के oL owte ना e L gReport’ of,lhe Comptroller &  Auditor General _ 

दर. =ttt 07 LofIndia for qthe  year '1981-82, relating to 

13, " 36741988 - 

i 

. 

ke oy 1980 gi - Board. 

i =i  Hatyana State Electricity Board 

“ding Cvisit” of the Commitiee .on 
- .. DUnpdertakings of 

_ &7 Mrom 6tk to विधा यह, 1988 ) 

Piiblic 

~¥ - () Oral * examination of the fepresentatives " of 
o the .Irrjgation, ‘and Power - Depariment and 

the. Haryana -' State Electricity™ *. Boaid inres- 
v¢~, - Jpect _of _the* Report of “the.Comptroller 

the yedr 
relating “to  Harvana - State Electricity ~ 

N Auditor eneral “of India दि 

¢ 4 - : n 

and 

- 4. Resumption  ’of oral  examination of the repre- 
. .- sentatives of the Irrigation and Power. Depart- 

. s ment; and - the.Haiyana®™ Staté-Blectricity Board in 

N 

% ' PR = . = - . - L न का रह . iF B w1 e 

réspect of -the repdrt of the Comptroller and 
.  _Auditor QGeneral of India for the year = 1980-81 

T, . .relating o -Haryana State Bleciricity Board, 
. 

;3 iy Considération of papars placéd before the Com- 
mittee, includisg cancellation एव visit of Commitiee 

"o = " plyfrom 6th to SthJuly, 198870 
Ty गत देख ] <, 

Y हनन Corporatioh. T 2 : [y 

Y™ 1 7. ' No biisitess fransacted for wantof quorum, 

;<2 + No business transacted for कमाए of quotum 

"% 97+ 3 No business transacted for want of queram, - 
(S i 

. 
,'
.-
s 

on 'Public Undertakings of | J & K -Legislative Assem- 

N 

Tl .1 (ii) ~Scrutiny of replies to the questionnaire on the 
; General™ Working “of the- Haryana Warehousing 

न 

" 

R (i), Consideration of  the wireless: meSsage regar- -, ., 

¥ &> Kt Legislative  Assembiy * 

- e 

. 

चर 

ही
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दी न . . El 

e T .- 1 . = : - - i 
- +1 = —2 ना T —4 ऋ “नागर 

किए लगना लव . L निकट F T o e e e नि नम . 
18. 18-7-1938 *~ | ' जा Resymption'of oral ekamination of the represen- 
डे दलापार उदा स्व ol न अर. रे o 12lvEs,of the Jtrigation and. Power Depariment/ 

o 

i 

- दर्द, o by .,‘-',__-,_J..y o 

20.' ¥ 2.7..‘-_7‘1.988 G K 6 

रह. S TR PO A 
- लय . ' पे रू. 
पिन T . P Y . [ .3 

- 'L‘ 

ek 7 IR T ke oA 
Voo T i ] a:ta .3 21 '__---r1.~-‘l'_,r8.'7.1_93 S R § 
ले बला प्यारे «नये :. मु, 

L 
" 38088 "2 

3 जे बढ 7. : 

है 3, सिविहेना988 . e 

« 1 

1-,2,4‘.;-";».-.,.'; —..':--.-;9---'3',19_488 g N निजी " r.-f' T . गा A 

s, P 0 s 

«रद garding its* General Working. , 

.- " Haryana-Stite Electricity Board in respect of the 
~.~paragraphs of the Report of the Comptroller and 

""" Auditor Géiieral of India for the year 1980-81 
. c..Ielating , to  Haryama -State . Electricity 

रह. सेवक: T - ः ’ 

‘Irrigation.and Power Department/Haryana - State 
'J_'“‘_-’ * Electricity Boafd in respect of the paragraphs 

of 18 report of the Comptroller & Auditor 
Gegeral. of  India for the year'198]-82,, relating - 
“to Hatyana State Blectricty Board.”, ™ 

- 

Postposiement-of the ofal examination- of the . 
Iirigation’ and  Power Department and - the 
Haryana Stafe Electricity Board fixed for 27th 
4nd 28ih July, 1988,in respect of the Report of 
the Comptroller & Auditor General of India 
for the year 1981-82 refating to -Haryana State 

Blectricity Board t0 some subsequént-date.’ |- 
Scritiny of "2 एवं of पल maferial received 
‘from-the Haryapa Warehousing Corporation re- 

* 

Preay tiLE * . न 
7" Nd“bugineSs transacted for want of quérim, 

_+No'business’ transacted for-want of quorum. | 

' No busipess. iransacted for want of quorum: 
पेय t S . 

न Reslmptign of oral examination of the represen- 
% 5D e o s tatives of the Trrigation’ ‘and Power Departmentf 

by फिर 7Y, Haryand State. Bleciricity: Board in. respect’ of 
ann अर .3  the paragraphs of the Report of the Comp- 

T _. troller and Auditor ‘Gengral of India for एड 

दे लय Y2 .. asbta ! 
1 _._;"] - 

LN L - e % . - . - 

2265 .. - 16-8:1988 4. Resuniption of oral examination of the fepresén- * 
. B LR N - a 

i Bt 

L g LT 

M 

;_:i"a“{i..‘“-'b‘l._"-:."JI"(_"}Jt.-[.: CTh P S L 

न T  Board. 

year 1981-82 relafing "0 Haryana State Electti- 
city' Board, | I I P . 

" 1981-82, relatipg to Haryana Siate Electricity 

बा शी 

-1988. 7,113 Resumption.of, 0181 examination 1. the'represens: 
tatives of the Irrigation and - Power Departmeris/ 
;Haryana -State Elettricily Board in respect of 

RN T L YL पी TS PO S S théyparagraphs of the Réport of the Comp- 
‘troller: and’ Auditor General of India for the 

- . "कच्चा 1981-82; relating to-Haryana State Electri- 
T et p है उतार पता टकरा नि कि; एन, मन दे. दान Y 

B e 36591988 70 4, Oral examination ‘of the representatives 'eh_or the 
’Africhituré Department/Haryana Warehonsing 

R के P 9"~_'--.-‘-_"-"='C‘f,q tparation in. respect -of the General Working 
- - 

A 

‘of the” Haryaoa 'WarehSusing Corpdrgtion, - - 

. F 

5 'Oral. examination of the répresentatives of the’ 

कक
 
S
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r oy 

नल 

+ 

¥ 
W 
'“2._%.'9-‘.1933 'i!— ‘ 3 ' _Resu'mp'n'_on'.o"f orathll ex.'a.m_ina_tio_n' “of the," repre- 

Yo Pkl ol «- 

e v £ Genheral-Working of the Corporation. . 

— e e एप एशामण 
पा e 

‘. 79.1988 5 , (i) Discussion ‘Wwith the representatives of (0 
oo ' ** Harydna Warehousing Corporation and 

v finalisation™ of the th_on-‘thv.a_—s;:ot study tour 
" . ... _ of Warebouses of the ‘Corporation from - 

.~ ® 7 2 7 7 20th to22nd Scptember, 1988, ¢~ - - 
) 5, ™ 

. . (i) Postponement :of the oral examination of 
" . the representatives of the Agriculture 

+ " Department/Haryana Warchousing Corpo- ,. 
rafion in regird to the Gencral- Working 

* of the Haryaha Warehousing Corporation 
-~ to-some subsequent. date, 

बे i o 

‘g wo. T 

- v i 1 जन, दि .o 

©713-0-1988 5 (i) Resumption of oral examination .of the 
. " representatives of the Agriculture Depart- 

ment/Haryana Warchousing Corporation 
in respect of the General Working. of 

% = the Haryana Warehousing  Corpo- 
- ration.. L. 

T . e LI 

"1 चर - n . 

(iiy Postpomement of the oral ¢xamination of 

e 3 के (४... कद; पा representatives of the Haryana Ware- 
N दर पिण्फड्साई Corporation  fixed for ] 4th 
- . - September, 1988, 

त १. g oL 

14-9-1988, 6 _Res._um'_p_tion__o'__f scrisiiny of _the re’pl'ic.s__reoeived 
R © " from the Government{Corpotation in’ regard” to 

. - " Haryana Warehousing Co rporation..” 

* 19:9-1988 5 * Discussion with the representatives of the~Agri- 
: - culture’ Department/Haryana =~ Warehousing 

+ = Corpotation. उप: regard to t_heydp‘“oints (0 be dis- 
cussed during’ on-the-Spot stiudy _of the Ware- . 
houses ‘of the Corporation in फिट Siate. . 

4 

20-9-1988 ° 5 Informal ‘discussion .with “the  officers of _ (16 
दर Haryana Warehousing Corporation and on-the- 

spot study of Warehouses/Centres :at' Shahabad, 
: Kurukshetra -and Ghazaunda of the Haryana 

. . «Warchousing Corpora2toin. ...' =~ ' _ . 
- 

7 21.9.1988 ' 5 On'-—the'-_spo't study of Warehouses,-‘c__en’tres; लि 
. - Nuh of the Harydna Ware- - Palwal,. Hodel and 

housing- Carporation. . - 

S0 v22-941988 7 5 ' -O;n-._th'_e-spo‘.t' जि of Warehouse at है of 
the Haryana: Warehousing. Corporation and the 
Committce' reviewed "the discussion held during u=

 

-
 

न . “a  gn-the-spot, study’of Warehouses{Centres of the 
v . 3 iCorporation in .the Haryana Bhawan, New Delhi.. 

279-1988 1 : ] : 
) * tatives of the Agriculture Departmeént/Haryana 
i + 71 1+ Warehousings Corporation 10 respect” of the 

e 
- - 

'r\-'fl" b PR S दर k] 

जि अर किलर नि -of  the Agricultire Deparimentf 
_ , . “Haryana- Warehgusing+ Corporation . in ~ respect 
i . of the General Working of the Corporation, 

4. - - L 

- the.questionnaire on the General Working of the' - 

3 Resumption ‘of oral cxamination of the represen- . 

]



k] 

मा व - e वा! « Condolence_resolutions regarding the death 
B जन .+ of सह) -Sbrimati Supriya,, Wife of Shri. Abhey 

- , ! ‘s Singh and grand-daughter-in-law of ‘Chaudhri 
e हि रे सन O+ WDevilLal, Chief Minister, h.Har.y_a'na, _and. Gi) - 
oo - न - Shri .Ram Singh; elder brother, of Shri Jai Singh 

e £ o एन it - oRana MLULGA.L v 
4 पद [ P e . . जि 

] A iy - - - = A 

LR :._- .': . . 

- B - S, b - - ! 

. _ , | IPPEEN, 

Z 1 . 2 — —‘-."L-—-—-_S--_ लि सदन e कि 4 न ला पिया 

कई बाएं 988 7 4 " Resumption” of scrutiny of “feplies received . 
oL ८" T ~  from the , Government/Cogporation in regard 

.. - (0 the questionnaire छा the General Working- of 

Ty i . 1 the Haryana ‘Warchousing Corporation. L 

‘39, '5-10'-'19,.38 6 " Resumption of  scrutiny. of the replies - 

- received from' the Government/Corporation’ in - 

x न जन - माधव 0 गिर questionnairé एस the General 
- ना ity Working :of the Haryana  Warchousing. 

L ' » Corpération. 7 B o 

40, 1341001988, . . 3 0 Resumption  of  scrutiny cof < the 
R . . . v ", creplies’ re¢eived fromi the Government/Corpo: 

. - o ration in regard to the guestionnaire on the 

a7 . *  @General Working of sthe Haryana Wazehousing: 

ed T v न... Corporation.: ’ B . 

3 T एव) “Consideration: of papers placed before the. ™~ -~ % 

. # . Committee. - . ८ 4 

- (iij) “Confirmation Of proceedings. 

4l 21001988 2 No business fransacted for want of, quorum. 

42, 28-10-1988 . 1 No business. tran_sacted;for want of quorum, 

1o hal T .. L i i . r.(.;"; 

43, 2-11-1988 * 3, . -(gi. Considération "of papers  placed .before 

VoL . g - + - the Comimities: : - . ' 

P , 7. ही) "इंटापविए of replies to paragraphs ‘of the 

-, . oo Report of .the Comptroller & Auditor General 

T _ . of India - for the year 1982-83, relating to 
- + - Haryana State Electricity Board .. - 

“ - 4 .7 ' I T B R ’ A - - . 

. - {iiiy Decision 1o undertake study tour: to ’ 

, - . the-States of West Bengal, Tripura: and Assam - 

4 न T we.f. 13_-12“‘,1-938 . दि ' ) 

44, T1M988 - 2 ',.N‘o_b_u'__si.'nes's transacted for want of quoram.’ 

45: हैं-] 1-198 8: 22 _'-No.-.busmcss'."'-traflsacted_ for want'6f quorum, 

. M6, 18711-1988° L4 (i) Consideration of -papers- placed _.before: 

1 नव रद न * the टला टिददा ः ) . 

: 1 - P . 

A . (i) Postponement of - the oral examination: 
. - - . जन of-the nrepresentatives .of the: Irrigation zand 

“ कमी न मर * “Power Department/Haryana State. Electricity 

IR R ‘Board fixed for 29th and’ 30th November, 5 

पथ S ™ 1988,-in respect .of Report of the Comptyroller 

व पल e ' . . दा Anditor General of India for the.year - ™ 

s e , लि: . " 1982-83; telating to Haryana State Electricity- ) 
दि नि 4 T LA का ~Board. . PR 

2 T I b, - - b -



X
 

न 

48, 29114988~ 5 

कक 

डा. Tazages 

दा
 

रन है 

. 

Ml 

. () Consideration of papers placed before the 
Committee. =~ 

(i) Scrutiny of apast of the replies received 
* in regatd to the implementation of recommen- 
dations/observations contained in 21st Report. 

+  of the Committee on the General Working of -the 
- Haryang Backward Classes Kalyan Nigam: 

Resumption .of scrutiny .of the repliés received in 
Tegard to the implementation. of recommen- 
dations/obseivations contained in 2Ist Report 
of the Committee on the General] Working of 

. the Haryana Backward Classes Kalyan Nigam;,_ 

Resumption  of scratiny ‘of réplies received in 
regard. to the implementation of -recommen- . 

. dationsfobservaticns contained in 2198 Report 
* " of the :Committee on 'the-Genzral Working of. 

the- Haryana Backward Classes Kalyan Nigam, 
1 

"50 6-""1_:‘:1_9___18"8_“ = .7 7 " (i) Comsideration. of paper placed before the 
+ Committee. 

(i) Postponement of :oral examination of the 
- " representatives of पिंड lrrigation.and Power 
“v' - Department/Hatyana - State  Elec'ricity 

" *  Board fixed for Tth December, 1988,~in 
respect of धार Report of the Compiroller 

. and ‘Anditor General of India for the year 
1982-83, relating’ to Hdryapa, State Elec- , 

. fricity Board.. - ० 
r . 

' (i) Scrutiny.of (he ‘replies received in regard- 
" इए the implementation of réecommenda- 

{ionsfobservations contained im 25th 
. Report.of the Cammittee -on the General | 

व सजग of the Kurukshetra Development 
ard. - > kS 

1""‘ B e -, 

' (i) "Postponement of study tour to the States 
of West Bengal, Tripura:and Assam,. ” 

— Resumption of oral examination of the repres 
" sentatives of the Irrigation and Power Depart- 

- ment/Haryana State Electicity Board in res- 
pect of paragraphs of फिट Report of Compiroller 

" and Auditor :General of India for the year 
. B0198_2d.-83, relating to Haryana State Electricity 
“Board. . 

Resumption of oral examination of: the repre- 
sentatives of the Trrigation. and Power Depart-- 

i« menYHaryana State Electriclly Board i 
respéet of the paragraphs of the Reportof the 

"+ *" Comptrolier and Auditor General of ‘India for 
the year 1982-83 relating' to Haryana Stata | VST glectricity Board, | 

" & 

'y 2 

ot 

v



नि व - S लक न 
या L हे ७ यू; 

3 9 K 5‘ " दि जे ८ कि 

उद्वेणि: - , ० +. _ का न 5, -.. L के ४ एन. «रे . : 

| e R S रास 
e g e T T T e L TR T n - v - रन T चर : - = 

. 754 ,20-12-1988, 4w, 3 _° - . Resumption of ofal examination.of the, repre- - - 
: AT T L " sentafives - of thé' Agticulture’ Department/” <0 . द 

. e T . .. Haryaua Warebousing Corporation i respect . . 
< R दस .. " of शिव General Werking of Haryana Warehous- i 

. S ©ox ६". ingiCorporation. . ‘. T, oy 
. ] s - + TF . h - 

‘ 55 dnna088, 0 Ty Y 2 Resumption of oral examihation of the represen: ' .~ 
. - fatives of the ‘Agricultiore Department/Harydna. - . _ 

+  Warehousing -Corporation .in tespect. h_of the-- 
General Workitg of the'Haryana ~Warehousing  * 

v दर -~ Corporation. , @, के... 2. न 

i y 0. क-1' H . ;A..'E‘-r: B - s el . - T I 56.__“2‘9-1v_‘2’-__19,'818“ R TR N " ‘:-_NO::bLl '__n_ess_ _trang’a.c:ed for. W_.a_D_t of. querim. = * ‘fi s . 

. N s कि पी पड e T - 2 «7. s 

% + 57... 5:1-1985 : 8... " ‘Restimption of oral examination of the représen-. - = 

न दल, ... + - tatives of theIrrigation and Powar Department/. . 

T s« - .y idi. T .-~-  Haryana State ‘Electricity Board»in respect of. 
: मे नि w2 v 7 T sl the paragraphs of the Report of-the Compiroller ) 

- T T . -, and~Auditor’ General of India. for the ~year ¥ 

- लग 1982-85 relating -to ‘Harydpa State. Electricity - ~_:_ 

- ) 
‘_-_t-' ~ : न 3 Bflard_. .”.-_-;' व . -z-' .-. ) - [ ‘- ._-, दर 

१. नह. 511119851 ' . पा - Lt Fe _ न 

दे रन Resumption of oral €Xamination of the repre : %3 

w £ 

+ "४... tatives of the Krigation and Power Department/”. .. 3 
.+ "<Haryana State Electricity’ Board आए. respect :of N 

तह न theparagraph of the Repori of thé Comptroller™ & 

. =~ " apdwAuditor. General] of Iidia for फिट vear.' - . 
दे , 7 ,-:1982-83 relating-to Haryama State Eleéiricify * * 2... - 

“ " . ,Board. ... 1 न ¥ - . w7 

: "'__Dlr'afting‘“; of & part of .the Report oh.thé General दान 

'+ Working ~of .the Haryaria Warchousing Cor- _: 
Lo poratiom.t , न... BRI - g i r - i - 

o . 18-1-1989% , -4 77 = Further draftingof apart.of the'Répori on'the ™ 
लगा रे e _न T +. e " एलाहावों Working of the Haryana -Warehousing -7~ - 

£y T LT Corporation, . _" " T e g 
- - e ¥ R . नि श्र . R . <% Y 

e ? - . 

पा & . 
- e o 

A ‘ 
B B, 

. 
- . a 

L. f-"6__-3.'_~"*'1_ 
P 

~2:1939 .. €,3 

o .. - - LN . 61:’5 19-1_)-1989’ L e -7 . ' Drafiing of the Temaining tRar’t--.of the Report &° - 
* " . onithe General Working of the, Haryana Warfe- , - . 
. héusing Corporation, . . - 

s R " ., T : E फेर न नि की ्य जा न्ु 

. 62. 27-1-1989 . ... - 2 व्य * No business transacted for want .of quorum.. . - T 
o . . Py B - w पा कै; - 

- ,-(‘1_‘)'P_,in"al_is_atio;n-o_f th_e-z__SII_h.'Re_'.p'or't of the' Co _-"' O 
+ ... mitte€ on |! है Geéneral Working एव the "Haryana = 

* “Warehousing Cotpozation.”  » . .. o efi_" 
- S है पा. w . b . - कक का प्र 

T f.‘l-;-»-(ii‘)"_D_'r’arti'ngq._o'f_"the_ Report on the Report of 06 . T 
$ =3 4.+ = Comptroller and Auditor General of, India for ° 

"', © the year 1980-81 relating to-Haryana State Ele¢: . - 
i _trlci_t_y‘-_Bo‘ard-. g - . : 

s+~ (i) Drafting of a part of. the Réport -on.the - 
Report of the. Comptroller and Auditor . Getg= = - 

_ s ral of India for'the year 1981:82. relating-tq - 
<. Haryana State Rlectricity Board: ~. = #7 . 

3 
T oS ¥ - 5(_ - 

nfirmation of proceedings: -~ . ¢ 
3. - e - 

1 i ® " 

Fu
r
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A . 

gt नर I दब 

— e 

4 . 
ok 

3. SR T S S 

P 

(i) Drafting of the rémaining part of the Rfle_urt' 
on the Report i 

- 3 
' ] 

of the Coniptroller ,and. Auditor 

‘General of India for फिट year 1981-82 relating 

to Haryana 

(i)~ Drafting 
the Comptro 

State Electricity Board. 

लि on the E!Jtaportr of 
ller;and Auditor General ‘of India 

for the year 19 82-83 Télating to” Haryana State 

Electricity BoardX पक 
पक a चर थे 

(i) Risalisation of the 29th R 
mittee on the Reports .of ‘the 

epott of the Com- _ - 
Comptroller and 

dia for the years 1950-81, - Auditor General of In 

Electricity Board,. » 2 
-1981-82 and 1982-83 relatieg to Haryama State 

L 
T . 

| 

(i) Décision: t0 u ndertakeé stidy tour: % the 

P 

- _States of Tripura, Mizoram and Assam_ w.e.f. 
2(0th March, 1958:° v " - 

- | L s 'The.tour ‘was, _houwever..can’cell'od; “under’ 

' _the orders of the Chairman dated 7-3-1989. .. ~ 

कर L 1 - के v e व 

1~ “.. . No business transzcted for want of quorum#r 
न 1 

1321989 

14-2-1989 2 No business transacted for want of quersm. 

¢+ 4, Meetings /_on-the_—sp'ot' study/conducted outside Chandigarh at 

different places-in the.State, - e 

. N 
. *" Warehousing Corporation at 

: Gharaunda, * . i 

- 
हद 

On-the-spot. study of Wareh;_quseslcen'tres of the Harya_na. 

Shahabad, Kurukshetra and. . 

. O_n—t-‘he"—spotu study -of Warehouses/Centres of शत Haryana _ 

दे . Warehousing Corporation at Palwal, Haodel and Nuh, -~ 

I ¢ 1) -On-tha-sp'ot study of Warehouse of {he Haryana 'W_areh.'ousing.- 

i .+ " Corporation at Rewari. R - 

, $5; Meetings: at places ontside Chand_ig_arw_hl_._H“aryana.fl ‘ . 

= '_H_a'ry_'a'na Bhawan, _N-c"w हा दर L e 

SR (1y Serutiny of the material reldting to the Haryana Minerals + - 
..Limited, Narpaul.. -~ | - . ,_ _ 

(2) 'I,nfo"rm_a'ldi's'c ussion with the jepresentatives of the Haryanz 

- *% Minerals Limited, Narnaul about the present functioning cf 

-=5'the said Corporation. - 

- «. '. GO उप एफ of the material re‘_l_at_ingh-m‘ the. ,Har.-)’:hana___ BIEW‘N"I'@J. 

. 7" Limited, Murthal, | 



29 

ST (4 Informal discussion with the representatives of the, Haryana 
T « « Breweries_ Limited, Murthal about fhe present functioning 

of the said Corporation 

(5) Reviewal- of..discussjon, held during cm-the-spot stidy . of 
Wadfi_re'h'ouses]Centres of the. Haryana Warehousing -Corpora: 
tio 

(6) . Drafting of Report on the General Working of the Haryana 
. Wate iousing Corporation 

6. Report presented 

(i) 28th Report of the Committee.on the-General Working of 
दा ' the Haryand Warehousing Cerporation’; 8110 

. | ' (ii) 29th Report of the Committee on the Reports of the 
. e Comptroller.and Auditor General'of Indiafor the years 
- - 1980-81,1981:82 व 1982-83 relating to Haryana State 

. Blectricity Board 

7. . Proceedings o 
L " B 

A record of the proceedings of the meetings of पीट Committee has‘ 
been’ kept in the Haryana Vidbar Sibha Secretariat 

— e e e . 



o + . .COMMITTEE ON ESTIMATES 
- 

<.+ I+ ‘The Committee on’Estimates for ‘the year 1988-89 consisting of 
Nin¢. members was ~nominated by the Speaker, ‘on baving been autho- 

g rised by 4 ‘motion moved” and” pasied by the Haryana Vidhag Sabha 
M7 s in jts.sitting - Held पा 16th-March, 1983 and 'nofified, vide . Haryana 

Vidhan Sabha Secretariat nofification No. EC-] /88-89/36; dated फिट 22nd 
April,, 1988 : 

2 2, ~Shri Mani Ram was appoinfed by the Speaker as Chairman एव 
the Commijttee! * ~* ) 

3; 'The Committee held 33 sittings at Chandigarh and 18 
5 sittings outside Chandigarh. The names: of the Members.and .number 

.~ of meetings attended by gach of them are shown in the "iablé “given ~ 
i elow 1— . N 

पक Nakie of Memibers डा." Y Nameof Members ©T .7 'Number of sittings 
था: अली _ v - attended 

. 1. .Shi MemiRem - - % _ a7 . 

e 2. [ Shri. Deyi-Dass .© < . . 25 o 

" 78, "°ShriHira Nand Arya | - - 44 

4 Shri Kishan Singh Sangwan - 2120 

. 5. Shri Risal' Singh ; व "उप 

. 6.  .ShriSardul Singh "~ o “15 

7. Shri Satbir Singh Kadian - 45 . 

* 8.  Shri VasuDev Sharma ., G 21 

. .79, ' Shri Ved Singh'Malik S B 50 

के Meetings held and business transacied e 

" The dates of ineetings, the numbar of members present and business 
transacted at-each meéting are given-below :— 

कि
. 

R N Dateof ™" Number 6f . 7 DBiisinéss trangadteds™" T 7 
No. . meetisg members present 

l' i - 9 . - ते = - '.. 7 4 - सार कप द् 4 कट नाग 

कर g 'lzm"MaNy_,' ,1'98‘8‘ o "'"'_8 " "The Committee passed the following condolence _ S B . resofufions 1— . 

. (i} The;Committ¢e place on record theirdeep. 
. = 'sense-of sorrow and grief at the untimely and , 

. " tragic death of Shri Sandeep Singh son of 
Q'g o . Shri Harmohinder Singh Chatha, Hon 

4 ., . ’ - - Speaker, Haryana Vidhah Sabha® who “lost 
- ' ’ : his.life in an accident at the prime of youth 

FEEE ¥ . 

23 

जा \ . . i . R |



- 

- - 

. ' 24 . 

अर ey N e T _...1 ’ . 2 Y ‘::.“' मय T हम et Sy . f 

"4, .~ दा . .7 s<  «(i)» The Committee also place-om record their - 
T . ot .- deep profound. sorrow.-and _grief Jat the . 

g m । -barbarous kijllings by’ terrorists 01: िट 
SEELT व हि ४ + 1." family mémbers’ of-Dr: - Harnam *Singh, - .,% 
A0 T वे लय, व या - % ७ वे... In the incideat, Dr. Hatnam Singh~ . दि 

[ FEP R , * 1.7. syolost his son,:Shri-Khusdev Singh; davghter- 
- o “in-law, Smt, Gurprit. Kaur, & anpother 

- . relative, Shri Guedip अधि, पर - 

a3 coalsir T B (ii). The Comimittee:also place on’record their a 
ः F " profound”sorrow and grief .at the-barbaroys : 

killings.of 14 innocent persons by terrofisis’ 
N हि. O =+ on the night of 7th May; 1988 at Panipat., 

3 17th May,1988- 7 - . The .Hon| Deputy Speaker, Haryapa Vidban 
. s . . 5 Sabha explained the .scope & functions® of the ] 

) N Committee to the members. =1 पा गये व 

3.7,297d May, 1988 7 " @) Considérdtion of :coMmunications Teceived . 
- L i ¥ from Additional Secretary, Indian Law - 

bt o . Acadamy, Lucknow, inregard to latest Law i 
न. Tt “  Report for Administration-in 'Committees, - 

. = o Commissions, Boardsetc.. . . = = ° o 

' . (i) The Committee selected -the. following Des- _ 
L - " partoients to éxamine their Budget Estimates =, 

v T . LT for the year 1988-89.;— - e = 
N - . : — PR दो 1 

= . 1, Animal Husbandry - ही 
ह ! ) K ’ हर L3 ) i-.l' i - 

Tt . 2. Tourksm - P B N ) . o * t v 

दा 3. -Reveaue =" *-= ‘ - ‘ 
o ot . : ;o नस्ल : 

५ tr ) 4. Scocial Welfare~- ही पट * रद हल 
' . _ “ ’ . L. B ४-८" ८ . हूँ. - 

4. 315t May, 19g8 7+~ Scrutiny of the replies received from the Govern- . 
. ment. in connection with the implementation.- 1 

! of the reccmmendations -contaified  in’ “various = 
न अल S B ] . parageaphs ‘of the 16th Report of the Commi- 
e - s - . uee for the year 1983-84 relating to Health 

" - Depariment . . + e ’ 

5. 7thJunc,1988. - _ 2 No business was- transacted |for wanmt of , ४ 
_ gitoram.  .... , :. ,. 

“8. बता June, 1988 L w7 —do— R . 

... 7; 23. June,-1988° , ०" . 7 Scrutiny of the replies récéived from thé Govern- £ 
R S कलर ment in coniection with the implementation - of =, " 

- - . . * वाह. recommeadations coatained in paragéaph - 
लक T e Nos. 12, 22, 34, 35, 38, 45 ‘& 46 of the 169 
कि.” P o *  Report of the Committee for the year 1983-84 
, यू ले - A relating (0. Health Department. - 

सो नह ८. ’ ., Tt ) - . ~ . 
-.‘."_'-__*8. - 28th June, 1988: . 8  Serntiny of the replies: received- fiom the Go- , 

जि S verrment in-connection with' the implementation 
. - of the outstanding recommendatiions. contained- 

imparagraph Nos. 14,15, 17 & 19 of the 18th 
Repoct of the Committes for पल year 1935-86 

P B . relating to'the Industries Department, . 

L LT " . ’ . ः पे



- i 

T = . e 

‘9. 5 July, 198" 
PR . 

] - - 

गे + 10, “13thJaly, 19887 

सा. 20t विश 1988”7 
ER 

12, 26th July, 1988: - 
] o~ B . 

13... 27 August, 1988 
© (New Delhi) 
14. 3rd August; 1988 
T, (NewDelhi) . : 

W 

1'7tlh;A'ugust_,l1988_ 

o S . 

. 3151 August, 1988 , - 
€ . 

18, 7th S‘cp_,le'mber,_"-l 98g 

* 19.- 13th Septeinber, 1988 

Sth August, 1988 ° 

Part scrutiny of the” material recéived from the 
Tourism Department in_respect of ihe Budget 

» Estimates forthe year 1988-89. - .. . 

s 

%5 (i), Consideration of Communication received *-~ 
from tie Rirecior, Animal Husbandry De- 

, pariment, Haryana in regard to the Budget 
- Estimates for the year 1988-89 . - 
=t S 

Scrutiny of the replies received from the 
Government in connection-with tbe. imple- 

_ mentation of the outstanding recommenda-. 
*  tions contained in paragraph, Nos. 21.to 25 

‘of the 18th Report of the Commitiee’for the- 
. Year' 1985-86 relating  to .the Industries 

. Department. - . 

« 7' Framing of questionnaire on the, Budget Estima- 
2t tes for the year 1988-89 relating to.the yTourism 

Department. 

Part serutiny of the material reccived from the 
. - -Animal Hysbapdry Department ‘on~the Budget.~ 

‘ Bétimates for the year 1988-89,- -+ . . & 

st .- —doz ‘ 

९ 6 

- ‘3__- _ - 

2 £ दर M L - o 

. s M . ‘—‘do— . 

. 

- न जल - N . - 
L. 

Estimates for the year 1988-89 of 'the Animal | 
Husbandry Department. A 

E - . _ . . - 

6 ~Praming of questionnaire on the Budget Estima- 
tes for the year 1988-89 of the Animat. Husban- 
dry Department. B " s 

5 - 
2y @ Tourism Department, Haryana is respect of ., 

' the questionnairs of the Committee’ ‘on_the 
Budget Bstimates of the said Department 
.for the year 1988-89, - b 

-+ 

"हु The Committee decided to undertake study 
. tour to the States-of Gujarat, Maharashtra 

_ -and Goa w.ef..3rd October, 1988.  » 

7  Scrutiny of the replies received from the Go- 
vernment in connection with the implementation 

n * of the outstandings recommendations’ contained 
~ in paragraph Nos. 27, 28, 29,33 & 34 of the 

. 18th Report of the Committee for the year 
. 1985-86 relating to the Iadustries Department, - 

टू - . 

*7 .+ Oral examination of the representativés of the 
o 

.questionnaire (Q. No. 1 [0 6) of the Committee 
on the Budget Estimates of the Tourism Depart- 

- ment for the year'1988-89. : . 

Fl e 

\7 एम framing. of questionmaire on the Budget® - 

Scrutiny of “the :replies received from the 

Haryana Tourismi Department हा respect of ~ -



-,.1 3 न ) B - ,"‘ e ' - il i ) 

SR टू एप रू... S न «. e 

न न पा v : o - . T " 

० PR - 26 o . RS 

H el - e ¢ e =T =" - हि v 

- .w_t-x.__“_—-_-__‘_—_-‘-—_-__—-_—
___—-'-*',, . . - i - - AN 

. . 37 % 3 g e e et o e 

e R T e ही धन नर पाल तर . _____-—_——-———'——L'_ | L. कि 

- 20, 21st September; 1938 '.5. . Scratinyof the Teplies -received .from पड, Go™" * न 
K T Vernmedt ji':coninection किए the ,implewenta- = .. - 

W TR Lt ¢ tions of outsianging recommendations confained.” , 

- हद रे -+, . ', in‘paragraph Nos: 36 to 44-of the 18th Report 

SR हद ५ “२ PR of the Commiittee for the year 1985-86 relating 
e : et LT to Industries Department. " A जियो, 

मा... 27th Sepfember, 1988 ;-4 . Part scrutiny of the replies received ifrom thé = 2 
. Tourism Department in réspect of the questions .o 

ना” TR L "%+ धार of thé, Committee dn the Budget Estimates . «न 

ot e & 7 -,. forthe'year 1983-89 - i ) 3 

3 LA डर w 3 B o ‘e ¥ A x i - .r 

22. 4h .October, 1988 7 न Scrutiny of - the- replies .recéived from Tourism' 4~ 

LR, o _ «न ... -Departmeit, Haryana in Tespect of the questions * 

s, छू 0 «पे ED maireof the Commitice oni’ Budget Estimates for - .7 ४ . 

- . " a, (Heyear,1988:89. . थे 

25: :fth'October; 1988 * ... 7 न tPart, scrutiny of; the Budget material received -+ 

<EhimNewDelhi) न < ~ :x1 from.the*Social Welfare Department-for the : 
लि ५-० T year 1958-39 . N v 

T 24 ~8th. October, 1988 - 7 * -Schiriny,of the matetial jn respect.of - the Budget - ;- 

oL (New Delhd) - - S Ectimatds of the- Social” Welfare. Department for 

TE - - ५ e the year, 1988-89 . o . 

25, 18thOctober, 1988 -7 .Scrutiny of the ‘replies received.fr line_, he"Go- . : ™ 

-l * पथ, जे " Vernmient in connection with the”i E éntation हक 

e s मो... ४... ९, ... न the outstandings recommendations ¢optained न.” 

. T i - in *paragraphs: Nos. 18; 19; 22,127 #2287 of -'the ही . 

. व e 19th report of the Commitee for the'year1986-87. = - 

अर OTE प दि o 2 - MRS नं - k= o 

= 26, उठा .October; 1988 -, 6" .Oral examination एव the representatives of the 

(Pinjore} _ .~ Toutism_y:Department - in. respect of .the . 

£ . S questionnaire.; ( No. 7. w 11} . of “the . 

न हक * कल रत Committee, on ,स्टि Budget - Estimates.for the 

गे ने . Gt E - S yéar, 1988- ) - R 

) 27." 27th October, 1988 - है Informal discussion held with the représentatives R 3 

-1{Surajkond) 4, - _of the Tourism Departtigat with reégard 40 o 

L ewdRT o न वा- .  नॉटि theconethiéspot inspections d of  thé+Tourist.: .. 

- + हे 2. बा ७४ ५. . ,* फास्ट focated at Pipli; Karnal,- Samalkha - 

हू पद धन .=+ and Surdjkund - P ' T 

T 28, .28th October, 1988 - हैं . 7 Informal discussion :held’ with दे represen- - 

wlu’iy(Sehma) r * . ¢ g« tatives.of the Tourism Department with regard ., 
U “सह 7 - मद 7% ioie er-thesspot inspection of ० Tourist 

P S R L v g,am slexes. located at Faridabad, Hod<l and 

.r i L जि छातपिस _ 

कि i N * बयां, गो * i - "g“ 

«29. 29th.October1988. - «6  fInfprmal . discussion: held with the representa- « जल 
, &~ . {Badkhal.-Lake) . .- tives~of 1hs Tourism Department with- regard . 

o - -, I . .to पीट gn-the-spot iuspection of: the Touwrist . - 

N A " ४ ६ 1 जा. * ~Complexes loeated at. Dharuhera, Sultanpur 

L जी . =% 5 ' +नरर पाता ,and Badkhal Lake . . o 

नि P कि R . : S 
न... , . ot . 

“खो #3rd' Ndvember,:1988 - Pare .scrutiny »,0f- the . replies , received. from 

- X I the-.Apimal "Husbandry Deépartment™in respéct - 

A हा की ही. Pl of »the” questionnair¢ of the Committee of 
o T T : + 7; न .. the Budget Bstimates for the:year 1988:89 

~F . - T हि कद . s - 

' की न 3 s Bl = "“



o h. = 2 - 

32 

33 

24, 

K 35' 

36. 

7. 

‘38 

LB 

> 

40, 
st 

22nd November, 1983 
{(New ‘Dglhi) 

23rd November, 1988 
{New Delhi) 

30th November, 1988 

के 

जि
 

Fl 

136D ecember, 1958 

_2_2_'Ju_'d_ December, 1988 

- 
' 

7th Dccember, 1983 

6 

" Estimates for the year 

" पड 

6 

‘-."5 

23rd & 24tk Dec., 1988 3 
(Paridabad and Gurgaon) 

a PR, 

24th December, 1988 
(Sonepat) . 

"30_1h_De'ce_m:ber-,=- 1988 

3 

4 

g 

(). Oral examination of the represéntafives 
of the Tourism Department in respect 
of the questiopnaire of the :(Comniitice 
an the Budget Estimates for the year 

., 1988-89 o 

“(iiy Decision fo undertake a study tour. एव: 
© " the ‘States of Goa, Maharashtra- and 

. Gujarat from. 22nd December, 1988. 

Part scrutiny of :he Budget material of the . 
Tourisin Department for the .year. 198 8-89, 

Part scruiiny' of the. Budget material of the हि 
Tourism Department for the year 1988-89 

‘Scrutiny of the replies: received from the 
Touristn Depdrtment” 1 respect ¥ of the की 

., 

quéstionnaire एव the Committee on the Budget. ° 
1988-89 

(i) Consideration  of .. the communications 
received from 

- different subjects. 

(if) 
in respect of owtstanding recommendations 
contained ‘in  paragraph Nos of 
18th Report 
year 1985-86 

Postponed the. study tour to the Siatés of 
Goa, Maharashira and Gujirat which was 
to नि commenced w.e.f. 215 December, 
19. . 

Oral exdmination of पिंड, represéntifives 
of the Industries Department in réspect of 
he outstanding recommendations contained 

- in paragraph No8. 19, 22, 23,:27; 28,34 
37, 40, 43 and 44.0f the 18th Report of the 
Committee for the year, 1985-86 

Decision-to make’, on-the-spot  inspection 
of the Industrial Units set up ही the Joint/ 

* Private: Sévtors w.e.f. 22.12-88 (o 24-12-88. 

o) 

(ii) 

Discussion held with the representatives of the 
Industsiés Department in connection with the 
spot study tour of the Industrial Units, 

Diseussion held with the ‘representatives of the . 
Industries’ Department and made on the “spot 
inspections of the Industrial Units at -Faridabad 
and Gurgaon. 

Qral éxamination of ‘the_Icpresentatives of - the- 
Touristy Departmest in réspect " of . the ques- 
tionnaire of the Committee ‘on the Budget 
Estimates for the year 1988-89 

various .departments .an.. 

Otfal examipatioi of the representatives 

of ihe Committee for the . ~



लि रे नि 5) - 3 - ‘_ 4 . व 

J - - लि - - - —— - 

41. , 4th Janvary, 1989 6 () Confirmation of the' proceedings of the 

पद न व meatings of /-the Commitice. . : 

T ’ ः - (i) Scrutipy of the replies received from the- A 
- Government in connection with the imple: «पु 

. - _ mentation of the outstanding recomnmenda- . 

N - Sy tions contained h'in paragraph Nos, 12, 34, 

. N ५ र, . . .38, 45 & 46 of the 16th Report of the Esfi-_ . 

’ Y. . - ‘mates. Committee for the year 1983-84, 

relating to, the Healih Depit. | ’ 

१"... - - (कफ “Consideration of Communication received . 

;e ] .- - from Tourism Department. : - 

“ . ते ‘Decision to hold its next meeting at Shimla 
कि - . on 15:1-89 and 16-1-89, L ] 

e 7 - (v) Decisicn to undertake study ‘tour to the 
States of Maharashtra and Goa फंड. 2%h . - 

- -January, 1989. - 

42, 10th January,<1989 ¢  Secrutiny of the replies’ received from the 

. .- - Qovernmient in comnection with the implementa- 

e . : Ltion 0६. the outstdnding recommendalions comn- = 

RN कम . . tainzd in paragraph Nos. 32 of 15th Report, ] 

o ! . No. 21 of 17th Report and 39 of 12th Report -7 

- ' of the Committee.. S, - 

43. 15th January, 1989. 6 'Dra_ft“edapar't of 21st Report on the Budget 

{Shimia) e ‘Estimates of. the Tourism Department for the 

- year 1988-89. - ’ 

44, , 16th January,'1989 . ' 6 R P : 

* . (Shimiay ., st ’ * : . 

- 45. 24thJanyary, 1989 * 7% () Discissed its tour programme commencing 

A - . ', from 30th January, 1989 to the States of 3 

i , i Mahara_s“htr_a and Gea. . 

Pe- s - w077 (i) Partly drafted of the 2lst Report on thc”l‘ 

i ) ) . - Budgét Estimates of thé Tourism: Depart:” - 

P . ' ment for the yeab 1988-89 _. - ' 

.« 46.- 30’l__h January, [989 7 Framing apd approval-" of ‘thé’ questionnaire o 

(Neéw Delhi) . + = for_discussion . with the sister Co'mmitteer's_- 

- o during' its study tour of the States ‘of e 

गा e . . Maharashira, and Goa w.e.f. 30th Japuary, - 

AP : 1989. . - ST -. 

“47.  1st February, 1989 " 6 ‘The Commitice met the Hon. S'pea‘.ker and. 
= (Bombay) नम Secretary,, Maharashira Legislative Assembly 

कह लहर : ond discussed the matters of common jnterést . 
 , कद e . ) and other development activities. 

8 3rd February,. 1989 6 The Ccmmittee ™ discussed -the ‘'matters of - 
* . {Pamaji) . - common interest with the Committee Officer : 

- . - ; of Goa ‘Legislative Assembly. i 

T ¥



-
 

o 2. 3 . 4. L. . कक दर 

49, 8th February, 1989 7 Review.of disctssion of teetings held with-the 

‘(New Delhi)} ~, = - Hon. Speaker and Setretary ‘Maharashira 

. Legislative Assembly. and 'Committée. Officer 

St e . of Goa Legislative Assemblya . 

50, 10 Februsry, 1989 .. § () Confirmation of proceedings.: ' 

‘ = S | (i) Censideration. of Gommnications received - 

. - " from -varions .departments cn different 

- . ¥ . fiubjects-' " - . न 

-t (i), Drafting apd fnafization of . the = 2ist 

- . _Repert .of the Committee on the Budget. : 

T Estimates पा, the. Tourism Department for 

व . the year 1988-Bw, T 

$1. 2Tth February, 1989 8 (i) Oral examination of the representatives 

. ' "~ of ilie Firance Department alongwith 

the représentatives of various deoparte 

T . ments in respect  of Supplementawy * 

T Estimates for, 'the year~” 1928-89 and 

- drafiing/finatization of Report thereon. 
El 

लि - - + (i)} Confirmation of ‘p‘r'oc*'ee_"d'i_'ngs".__.. oo 

During the period under review the ‘Commitiee presznted the 

following Reports to the House. i} _ न o ) 

8t * By भूषण ए0म्रट'0 व . "“"'LSu—bj.ec.t. 

‘No: presentéd presentation . . i . 

L3 L — et b s 

.1. Chairman;. 28th पॉलिश, - r..Réportof- the: Committas® on 

-Committee 1989, : Estimates onthe Supplemen-- १ 

B 

on - . : tary Estimates for the year 

Estimates. . - . 2... 1988-89 . 

‘3. —do— _ 14th हवाला, = - 21 Report o't'.thh'c_-C-"o1m'51ru"t_'tc_c‘ 

- __ 1989, 7 - on, Estimates on the Budget 

. रू. Estimates - of the. Tourism. 

b . ' Department for -the” vyear . 

2 L - 1988-89. . 

Meeting held at .pla-ce's other than Chandigarh. _ . . 

. 6 : The details of _'thc’-mceting-s' of the "C-o"m'm_‘it'tec held a'_t'p'la‘ces 

other than .Chandigarh ate given belowi— न. ) 

st. " Dates. o * Place फिक्स - o 

No' ' की जि i - . * - . . o 

13 2-8:1988 T ek . फिल्म बी . 

i4 0381988 . - New Delhi 

a



Al 

" , _ 26... 2610-1988 s 

) 27401988, | ¢ - 

~ 

. - - * . A b 

"दा. ०:11 . K . Place 
N.O, R ___._,__'_._,'__'..... कि नस & o - [E I P P 

__" 32 ... 22-11-1988, 

o33 33-11-1988 

"43 

“23 5. 71041988 

.24 §-10:1988 

28-10-1988 
29.101988 _ 

38 23 & 24-12:1988, 
390 24121988 

T 15411989 
44 16-1-1989 
4 30-1-1989 *. 
47 1989 . 
VT 3-2-1989 

4. .*8:2-1989 
A record of the proceedings of the Cominittee has been kept. _ 

in the Haryana Vidhan Sabha ‘Secretariat . . 

o 

) 

- . 

- . - 

4 - 

a कि 

अल W - 
e 

G 

o 

® 
r 

New Delhi 

New Delhi - ' - 
व. किन S - '-';M"' 

. Pinjore - * 

Surajkund . 

Sohna . . 

Badkhal Lake 

'New Delbi, _ 
New Deilii o - 

’Fa_ridab_ad'/Gur:gaonfl'fl_ o 

-Sonepat 

Shim_l_a__""' 

Shimla 
New Delhi ™~ - - 

"Bombay - 

Pamaji-. . - " e 

New Deltii " 

L 1 
L
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e किक. रच अन्न न नन्द > न न नॉन न . बजा नल T, 

Co'mmi‘:t_‘_te*e _o_n.th__e‘_ W'elfare of Sch_ed_uled- _C.fist_-es and Séheduled 'I‘r'l'_he""s." s 

. The Committee on the Welfare of “Scheduled Castes and Scheduled . . 

Tribes:for the year 1988-69. was constituted as 2 consequénce of घं motion .. 

‘moved and passed by the Haryana Vidhan Sabha im'its sitting held on ' 

16th March, 1989, authorising 'the Speaker 0. nominate the Members 

. of the Comumittee. Shri Buta Singh, M.L.A., was,appointed as Chair- 

man of the Committee by the I-I_'on.__ ‘Speaker on 22nd April, 1988. 

]
 

*The namés . of the, Menibers.of the Committee and number. of 
meetings attended by each of them, out -of .the total number of 53 -. - 

meétings (this number includes four meetings:When business ceuld not. 
transacted for want’of quérum) held during the period under review, - 

are given below:—"  , - नहा H 

Sr. Name of Membher = ° - . Number of meetings attended’ 

No. L व ) ) 

© ' 1., Shri Buta Singh R ST * ८. 
की . 2. Shei AtmaSingh™ . *. 25 - 5 

<73 shi{BhagiRam =~ . = , 5. T 
' 4. “ShriBanarsi Dass. = .’ B T :.." ता. ' 

. 5. ~Shri Lachhman Dass Bajaj.-- =~ ° 41 ST RS 

"6 MisMaydhbaviQi - — | 
7. Shri Piru Ram- . b L. 38 . s 

: 8. Shri Rattan Lal Kataria™. . 38; e - 

9, Shri Udai:Bhan ° थी 48 - _ 

न - -} . v Mectings held and Business Transacted: - 

< T_Jh'e d'eta_'_i"ls"-show__'iug_ dates ofy meetings, t_h_é number of . Members 

. . present and-the business transacted at’each meeting are given below:— . 

कि. Dats ‘of-'n:leeh'ng . Number of - Business transacted 

No._ T Members - e . . . 

s : . .present : L 

& T 2 - 3 L, 4 - 

1, {2th May, 1988 & “पद, .ट0पठ्मषि& कक, ० टणाएं0 लाए उद50- 

कक वि * lutions— ' .o 

५ -(i) At the untimely and tragic death of Shii 
T - . .Sandeép Singh Chatha, sfo Shri Hairmohirider 

. =" Singh Chatha, Hon, Speaker, -Haryama - 

. “Vidhan Sabha. S डॉ. - 

' 31 

| . ही - 



" (i) Regarding barbarous killing by the terrorists 
. - of the family.members of Dr. Harnam 

Singh, M.L,Ai; and - B 
(iii)-Regarding killing of 14 innocent persons by - 

o Y 
“ - ना 

_ 1988 at.Panipat. L 

2.7 190 May, 1988 2. No business could be. tramsacted fof wast of 
N कह . 77 quorsm, . S 

3. .26th May, 1988 5. (i) Inaugoral addcessto the Committes by the 
_ P " Hon, Deputy Speaker ou the scopeand 
s - functions of the Committee. 

- r Y 

(i) Selection of the Departments for exanination 

L, * - the terrdrists on; the night of the 7th May, 

in respect of reservation/representation of 
5.05. and 5Ts, - L . 

4, “istfude, 1938 - 4 The Committee partly:scrutinised the. replies to: 
. the ‘questionpair¢ received from the.Haryana 
i State Agricultural Marketing Board relating to 

the répresentation of the SCs. - Y- 

5. 9th June, 1988 i 3 Restmption of scrutiny. of the_r"cpll'e"s reteived . 
_ _ ) from the HS.A.M.B, =~ M 

*6. 170: June, 1988 4 . Resumptign’of scrutiny of the replies to the 
* (New Delihi} . questionnaite received from the Haryana State 

. Agricultural Marketing Board, " कि 

7. 18th June, 1988 . 4 (i) Resumption of ,scru't,iny of the- repIie‘s to the 
{New Delhi) questionnaire received from the MHaryana - 

O - व State Agricultural Marketing .छेजवाएँ - 

. - ' " (i) The Committee décided to hold its meetings, 
‘4t Manali on 7th & 8th July, 1988, 

8. _24}[‘1’ June, 1988 5 Resumption of s'crutiny'. of the 80125 to the 

Agricultural Marketing Board. .. 

‘9, 30thJune, 1888 - 57  Oral examination of the r_cprcsentHa_atIv_'es of the 
: - Agriculture Deépariment, Haryana/Haryana State 

Agricultural Markeiing Board regarding replics 
Py . 10 the questionndire in respect ‘of the Haryana 

L B Srate Agriculiural Marketing Board. i 

10, -._Slh'JuIy." isg8 . 5 {i) C‘onsid_e’ration of the papers placed before the 
- s = Commiltes, - - i 

(i) Scrutiny of the replies received from 1he 
Government in regard to implementation of 
thé recommendationsfobservations of the. 
Commailteg as confained in ‘its ]12th Report 

. छाए made further observations, 

"11. दवा hily, 1988 | - 6 1w "C_m-xsi_d_eratio_n of the papers placed before 
PRI the: Committee. 

(i) Scrutiny of the repliés received बाप regard to 
. . the jmplementation of recommendations/ 

" . . ' . ©bbservations as contained in the 13th Report 
' . - of the-Comimittee and made further obser-. 

- . wvagions, - ] 
(ऐप The Committece decided to undertake an P ] on-the-spat study tour of Distt, Mohinder- - 

“garh, 

[ 

questionnaire received from the Haryana State . 

% 

R



1 - - 2 . .. 
Y 

न स «व उन . न 

12, 

1___3."‘ 

14, 

15 

215 July, 1988:" . 

27th July, 1988 , 

. Ll 
kY . 

281h July; 1988 
(Narnaul) 

उमा July, 1988 
{Narnzaul) 

¥ 
.oy 

पक 

1. 

17, 

<18, 

- 5th August, 1988 

11th August, 1988 

16th August, 1988. 
{(New Delhi) 

3 

2 

4 

i9. 17th Augusi, 1988 न .4 

20. 

21. 

(NewDelhy - 

5th S'eptem‘ber, 1988 

.13tk _Sept_em_ber., 198% 

L] 

P 

5" 

(i} Consideration of the.papers placed before the - 
Committee.,, « ) 

¥ - w > 

(i) Scrutiny of the matecial relating to.-the 
-« . = reservationsfrepresentation of  Scheduled 

Castes'in Police Dépattment हू दर 

The Committee chalked out-its programme_ for 
an on-the spot study of Disit. Mohindergarh 
and lefv for Narnaul. " 

(i) The Commitiee discussed with the offiicers 
© of District Mohindergarh regarding Welfaré 

activities undertaken for the Schedul=d Castes. 

(ii} Visited Harijan Bastis in , Villoges *'Jakhani 
and Nizampur to sec the built-up honses. 
allotted 10 the Harijans wnder Indira Awas 
Yajna etc.efc, - . 

Thz Commitiee visited Harijan bastis .where . 
Scheduléd Castes were engaged” in Tilla- Zari 
Shoe miaking, Kalyanl Store and Pre-examination’ 
Training Centre at Rewari 

. The Comumittee framed the questionnaire on. the- 

6 

material reczived from the Police Dzpartmant 

Business. could not be transacted for want 01 
quorum v 

(i} Consideration of the papers.placed before ., 
©  -the Committee. _ - 

(ii} Oral examination of the Tepresentatives of 
the Printing and Stationery Department re- 
garding reglies’ to the recommendations 85 

* .+ contained in the 13th Report,K of ‘the 
Commitiee . 

The Committes framed questionpaire” in respect 
of reservations/frepressniation एव Scheduled Castes 
and’ Bcheduled Tribes in” Police Departsent 

(iy Consideration-of the papers placed before 
the Committee. 

(ii) Oral examination of the representatives एव * 
the Cooperetion Department पा yespect. of 
non-supply of material regarding reservations/ 

resentaiion’ of  Scheduled. Castes and 
Scheduled Trices im the Haryana State 
Federation of ~ Comsumer, .Cooperative 
Wholesale Stores Lid 

" (i) Consideration of the papers placed before 
the Committes, 

र हो] ‘Scrutiny of * the maerial relating :to the - 
reservationsfrepresentation of Scheduled 
Castes in"the Haryana Urban Development 

_ Authority. 

न .t
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TSRS दिए दर LT - (i) पड Colittes decided to hold it meetings. " ¢ 
Lot दा हि L 7Lt - .-at Jaipdron 28th & 29th September, 1988, दा, ™. ° 

2 न .22. 218t September, 1988 5 ™ (i) Consideration: . of the papers placed before i . 

P R अदा o the -Committee: ° है A 

N ‘- -, (i) The ‘Committee partly framed the: question- --_“cg"..;_ 

T कु "है... najre on the matedial ‘received from रपट « 

P : . Haryand' Urbap Development Awthority. . 

23 'ZT’th'-S.e'ptemjber.‘,_1988 *§ " ‘The Cornmittee.partly franied the t%umatu:mm:r.m: : L 

R .o " - on:the material received ™ from Haryana LA 

J R P Urban-Development Authority." o R 

_ 24, . 28th Séptember, 1988 " i-The Committee partly Traied -the questionnaire . 

. (Jaipur) .- छा the-material ‘received fram "घट Haryana ° - 

- R ] मं न Urban Deyelopment: Authority. L , : 

;' 23, 29th Septémber, 1988 5 " T‘he Committes- fihdlized the guesiionnaire.on - 

. (Jaipur) ~ * _-.the material received. from एंड Haryana Utban . . =« 
- e =" Development Authority, . - - 

. il : . - P - बज 

"6. 7 3000 ईंचकथ्पिफेश; 1988 है - Scrutiny of {he inatérialrelating tothe represen- i 

- el e L0 - “: _ tatipnsfreservations of _ Scheduled Castes in ~ R 

7 २ . का «व ० * डर Haryana State .Federation of.Consumers® Ce- . .. -~ 

. s == operative Wholesale Stoves Ltd जि , +, g 

सुर "डा October, 1988 ए 5 (D) हट Committee एस 19 framed~the. question- . ~ 

S s e R neife-od the material received from the: ' . . 

sy oo -, . ="' tHaryana.State Federation of 'Consumers’ * . 

नस्ल यो द न कर . Cooperative Wholesale Stores [ऐप 
. v 2 :___ -'. - - 

कि » 

. O हू. ही), The Committée decided to hold . its meeting . 

LA . Ex ) . & -~ था New Delhi on-14th"October, 1983 L. 
- L r N दा - ,.. . . Loy - . नि - 

. 28, 14th Oceober, 1988 .7 -~ The Comrittce partly framed the quesfionnaire « . 

(NewDelbi)» ™~ on-the material -Teceived. from the Haryana . . 

. L , e e o G State Federatiop of Consumers” -Cooperative € 

PR P न Wholesale Stores Ltd - L, & . 

# ' - ¢ ) R | 
_ " 15tH Ociober, 188§ Gy The Committee, finalised he questionnaire = 

o . -(NewDelhi). = ' . conihe material received from theHaryana - - 

गन सिह अल T e I'"Federation of . Consumers" Cooperative. - : 

B U S Wholesale “Stores, Ltd . i 

"गा g i . ' _ 1) The Committee decided to undertakean छा न न थ 

कल रे दी... ४ =" the-spotf study tour in the areas.of District . 

P T HisAr छाप .the 26th and-27thCctober, 1988 - 
o =, L B - * P . LI 

. *30; ; 19th October, 1988 . 4. ~  Oral* ‘cxamination- jof ‘the representatives . of — 
N P . न व... ० - धार Transporti Departmicnt पंप: respect of non- ° मे 

) D ez L, . & supply of complete matérial regarding reserva- - £ 

हि हि Aoy tions/representation of Scheduled. Castes and T 

हो e, 7. s om v T Scheduled Tribes - 

+ 77 .31.: 2680 October, 1988 “§" ¥ The Commitiee discussed -wikthe Officers of = SRS 

R (Hisar) T, .. District Hisar” regarding “Welfare'  activitics . 

- A undertaken for the Scheduled Castes. . .. * _ *, 

N »  To32.:27th Ociober, 1988 5 . The Cofamittee _visited* villages, Gunjar-and ' - 

s (Hisat)  .; o _ Y Balawig'and discussed with the-residents; espegi- - 

- है न T ally Scheduled Castes, the various. problems - 

. ' है”... ., 1 faced by the them.” = . 3 r 

o . - - i - A न . कि ) - - o 

. : . . . & . कि ् ड . " - . N



. 3 ] कम =, 

. . i .-‘ A दर हि * . 

* v " ’ - T 4 - R T, o~ o - 
e A " e - . K . का न पा ही 

= ¥ n - - o . . x - . 

- ~ R = . LR . - Ty 
= - - : - S, v - ~ Y ) 
P - - - =z o . . श्र . 

" न i35 e 0 . . o 
= ] * TR - LR < " 

८. हा आन »' » >> s T, PRI >..ए.. न... अत स्तर ये अधि मोल नि N . तल न के bl . W - "L . 

N P NI o o पट तय N 
N oy ,.] s LT 2 = डे - T N "___ ¥ . ना न थे धर गा पु . - . T 

N G N यश हा 
33. ; _3rd:November, 1588 (i). Consideration.of the” papers'placed. before *© 

L " LT Lk he Committee: # - S L 

. (i) Oral examination of the. representatives .of "~ 
e the Education Department in respect of non-. न 

supply of material regarding implemeniation 
= of~recommendations as’'contained in ‘the 

a 13th Repor ६ of the Committee,. * 7 १. " . १ 
i ' ली लि कि की v 

_ No Business- could- be transacted:forwant of 7. 
R , quorum. - ST L TR 

~- . = ] - ' o , o E एल दा ) S 

_ ~35, दे डॉ Novembicr, 19887+ 5. (i} Consideration of the papers placed befora, - % ~ 
’ " . 7. पड * . - JtheCommitteg. . न का पा तन पँ. 

N e T s iy« 8erutiny. ता the replies raceived from the - _‘ - 
दर ५ S Haryana ‘State Electricity Board in-regard-. -« 

. - . to the implementations of retommendariotisf 
. =4 ¥ T, gbsetvatipns -as_ contained. छत. :the 13th . 

” - P Report 8 सन - 
- . 1 o L - st = L - L, 

o = *"(iii) The Committee decided to underfake a,study 
जि * "7 एऐा to.theStates of Géa, Tamil Nady and 

Mo Tt . o e ७ > « Andhra Pradésh लि N VF, 
T~ D - “i. . B ६... « 

- 7" «36. " 29th November; 1988 *:6 *Serutiny -of the:replies received from फिट Haryaaa 
e या: " tate Electricity Board-.in régard to the imple- - P 
7 कं ' २ s mentation of recommendations/Observations 85 

B T - contained-in'the 13th Report . iRy 

S है. "37, 5th Decemaber, 1988 .* 4 .- (i), Consideration of the: papers placed -Before K 
हि TR L - . he Comimitice, - P + 

e T e 5 (i) “Seruting पी the - replies - feceived fromthe © © - 
- Sl ¥ e Le Haryana Siate Electricity Board in.regard . 

- . v o+ 17 rto the implementation/of recommendations/” - 
. LS oo N I Gbservations as -conmtainéd in*-the ‘13th * - 
R - _ लकी vy . Reportt हल « ५ न. , 
दे न T न लि ot s it A T oa s . . N 

व ;38,27 1216 'ऐटट्डाण्टिट, 1988: 6 ", Scrutiny.of the replies fecoived बाजा।' फिट Haryana * 
एक रे N . .., 1. _ State Electricity Board in regard to the imple- . 
i . B s .7, '« - 'meniation,of.recommendationsfobservationstas, s 

है, अत सह v न - * +.... एणएवातिल्त in:the व 3 Réport ८ g e * 
७ नि डक - जि - 2 न ., LT 

L -39, "5 Déceniber; 1988, 5 . <7 (i) Consideration of the papeérs placed before iy 
. = * - +fNew Dalhi) ४ दा the Committee. . ™ . . , 

जा पद ) न . (i) The 'एण्ीक्ताविस्टि framed questionpaire for - e 
छः ) - o e T P g Mdiscussion: with fhe: sister* Commitiess. of 

दर oL L . o .m0t .’Goaand Aundhra लता... 3 न 

.. 40 , .1%th Decembr, 1938 5 = . The Committee decided .to hold its own meeting . - 
. (Papaji) # 4 at Panaji-and saw the developments taken in and i 
PP दर e T -'around Panaji, Vasco-Da-Gama and ‘Margdon. » 

=" दा; 220d-Decémber, & (i)3The Committee held meeting’ with -the .éoun-" 1 = 
e 1988,.(Hyderabad) *'- ~terpart Comimitfec-of-Andhra Pradesh -~Legi-3 -~ 
. , _ ] . slative Assembly and also'held meeting ~with ) 

न रे पक रह 2 77" the Ministey for Tribal affairs of ‘Andhra - 
९. + "८, 1. Pradesh मन T N 

] w . o एन . 4 E . - - A 

b * रद एन - - T ‘ दि - "u-“‘ - T 
. r’_‘ . = L . - '



b 1 1l B 1 न 

- _E . (i), The Committee reviewed discussions 8८17 with’ 
न ", % the'Commitlee of 50451 का" Andhra Pradesh 

व न e , 7“... * - Legislative Assembly . . - e P 

= * (i) The Committee decided to hold its *own meet= “_'—rsrk." 

पल हे कि = L A Ao i i - PR . . ' P - i . . O - 

< 42, 24th December, < §  The Coiumittee scrulisiized the replics. received 
न 1988 (Kanyakumari) - from- ‘B.S.E.B.- regardirg implementation.” of . 
. ) recommendation$fobservations as contained-in the 

“x ) . . 13th Report and.made’the further recomimenda: -, 
LTy e dT - * .tioosfobservations 5 - 

r LI 

S
 

. .. a2 > N - - . 

N 

43, 26th:December, 1988 5 The Committee disctissed the matters of common 
~we{Madrasy= बजाए .. हू. intérest with Secretary, Tamil: Nadu' Legislative - 

T e , ० " Assembly in the sbsence of Comimittee on  the: - - 
हे «एक लि प* " .-« Welfare of Schedpled Castes  and. Scheduled . 
e +. हा o Tribes of Tamil Nadu Legislative Assernbly - + 
- - - . 

44, 28th December;, - - 5 (i}.Thé Committée reviewed the discussions held 
.5 v P 1988, (New Delhi) ' during itstéur 0, the States .of Goa;- ‘Tamil 
Ty न Nadu-and Andhra Pradesh . P 

vt o _ (i) Scrutfiny of हट replies sent by the Goveinment ™ - 

YIS T e, T . to -the'questiongaire framed by the Committee : 

Y . = = " .in respect of “Haryapna Staig. Federation of 
v दी . + . . Consumers’ Cooperalive Wholcsalo ~ Storess =" - 

BT Eoe T Ld. . . . , क्र 

<450 सस्ते Yanwary, - = ~ 56 (i) Consideration of the- papers_placed before the 
1989: एल रस Committes, 7 ) . = 

L 

T e आदी हर (iiy Oral examination of the repreSentatives ¢f the | 
: ) i . & Power Départment and the Haryana State L 

A तट + * . = LElectricity’' Board regarding implementations - - . 
न e ot .- of ‘recommendationsfobservations as’coatained 
B s T . in the 13th report-of - the Committes. - Ty 

.. 46, 1ith'January, . . 6 u(i}-Consideratién of the papers, placéd before.the et 
e T 1989 एन... Commitfeg. © _ : - 

Bl दा = "I - - By - = 

L 

. - - (ii) Oral éxamination of फिट fepresentatives of. 
- Town & . Country Planning: Department/ . 

. Haryana Urban Development Authority -in 

. - - . respectof non-supply of replies to the question- 
o . i - paire in respect एव H;U/'D.A. . B 

n 
" L . Home Departinent and Police Department in : 

- . 1. tespéct of non-gupply of replies-the guestion- ही 
गे दि दो et i -t maire in respeet-of Police Department, - . 

. A : *. -'. _ (i¥).'Scrutiny. एप. the réplies received ih regard (लि the : 
AR v . implementstion"of general fecommendationsy . 
T «. ले , * observations as-contaifed in the 13th Report 

LT ‘ S of the Commitise. - - 
. R B e - - = Fl A _ o 

< .7 47. 16h Januaty, <5 (i)*Consideration.of the papers placed ‘before- the 
L1989 T R % Comnitiee. K . 

T = v Lj" 

P * ८ . 7 (iij)-Oral examindtion of- the rtepresentatives of - T 
=, 

e 

-



= Cldsses ‘Department  regarding  “.reservation 
5 _. policy teing [ollowed in:various State Govern- - 

" for:Scheduled Casfes:# मोड़ हैं i et & 

(i) Oralexamination -of: ‘the Commissioner and 

"7 Secrétary to Gavernment; Haryana, Town & 

Couritry Plaining Department aund: representa- 

. ity regarding replies to.the questionnaire fram- 

ST ' T ed by the Committee it respect of, ‘the ‘Haryana 
. है #-. = . .~ . Urban Development Authority: : 

ot 48,7 ‘24th January. ‘5 - " Resumption of oral examifiation_.of the.” Commiss- 

५.७... 1989 ] « & . ignefatd Sacrefary 10 Govt:, Harvana, Town & 

# ._ ८, N e दा. ” कह ~Couptry Planning Department régarding’ Teplios (0 

R .. .the questionrizire in respect of the Haryana Urban 
Iy o Development Anthority 

LT - 
Bl 

49.. 30th Japuary,  " 
. न. Commitiee 

' e ~ .= ' (i) Oral‘examjnation of the -Commissioner and 
Lo, v % .. Secretary to .Government, Haryana, Coapera- 

. . tion Department and the.. ‘representatives ‘of 
w5 2 ८. thieHaryand .Stete Federation of Consumers’- 

it = ¢ Cooperative Wholesalé-Stores 1{d. regarding 

B I , ही + replies fo ‘the questionnaireframed तंगी, respect . 

T Y. G of Confad 
a4 . L PR चक्र, [ W 

SRR N _’_31'sut January, "7 5 (i) Scrutiny of thé replieseceived from the Palice 

. L. Z1989 . _ *- #T  (Home) Dépanment”to‘the questionnaire fram- 

ment Départments also réadvertiesiicnt'ofposty | 

tives of Haryana Utban Development -Author-. - 
« 

(i) Coasideration of theipapers placed -before the 

the Welfare of Scheduled Castes and Backward . - 

n 

oM - K ed by the Committee था respect ‘of * Police® -« 

- - L Lot s -Department: - 50w 

the Committee.» . . 

. £ i) ‘Considerétion of, the papers placed before-the 

s S | लिन Committes: 

i - S (i} Oral examination. of the representatives of the 

' i . i e U9 Haryana सिर: Federation of Cooperative Con- 

sumers® Wholesdle Storés Ltd . reparding replies 

to ‘the:quistionnaire- framed by the Committee, 

पिन Copfirmation* of proceedings .of the mgetings 

. of the Committee:. - .= . 
bl 

हो) ‘Consideration of 1he parers;placed before the 

Committed= s - - = e F - 

T- - . . (iy'The, Committee drafted & Finalized® 14th 

T T - =T, % "5६ - Report of the Committee for theVear ' 1988-89 

+ ० नि T गुर) -Confirmalicn 01 proceedings of the: meetings 

7 of the Committes, -+ D का री 
b . r - - दे दि o 

o न न... *. «. हू (i) Confirmation of proceedings of the meeting of - 

i 
L) 



4 

" 

'3-8.%: . 

Report Presented 

During. the period uoder review thie Committee presented its four- 
Honse on 14th March teenth Report for the year 1988-89 to the 

1989 - 

- Proceedings 

e A record-of the proceedings of the -Commiittee has been kept in 
the Haryana Vidhan Sabha Secretariat. 
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= ST पज 

COMMITTEE ON GOVERNMENT A’SSURANWCES 
- 

Ttie Committee consisting of nine members and a special - invitee " 
. wasnominated. by the Hon. Speakeron the:29th April, 1988 and 3rd 

-- Angust; 1988 respectively under.Rule 237 (1) of .the Rules of procedure 
! and Conduet of Business -in the’ Haryana :Legislativé Assembly. ~Shri, 
Mohammad Aslam Khan, M.L.A. was nominated as_ Chairman of the. 
Committee by the Hon. Speaker on'29th April, 1988. 

L 

4 _ 2, The names of the members of the Committee ‘and number रण 
meéetings:atténded by each of them, out of the total number of 49 

~meetings (1his-rumber includes two micetings -Wwhen business' could.not - ’ 
८ transdctéd for want” of quorum) held during the period under review are . - 
“given: below +— 

- 

Sr.No. Namé of member - . Number of mectings dttended 

1 Sh. Motamnmad AslamKhan .~ . . 430 
2 Dr. ‘Maba Singh - . * न्2े9्रे 

3 Sh. Jagan Nath: , - B ः Ry 

.4 $h. Manphool Siogh ' e, 22 

5, Sh. Narbir Singh - N "Ml _ 

N Sh. Sri Krishan Hooda™ .. ,, * .« © 77 36, - 

i '.7. Sh Bhag Mal _ गा नल . - : - जा 

8. ° Sh Kundan Lal Bhatia * 7. "7 42 - L . 

9 $h.Shiv Parshad v . 45 

_ .Special'Tnvitee - T L . 

B आता, -Vidya Beniwal : T व 20. ’ 3 

Meetings held and busipess transacted ' न 

'The details-showing dates of ‘meetings, thé number of members 
‘present and the business transacted af- ¢ach .-meeting are given 
 below — ‘ - ~ 

Sr. Datoof Meéting Number of memberss »  ° '_B'_usin:css:t__ran_sa"lpc'tcd ; 
* कण. 4... * . preseft » . .o ' B 

1 2 मा 3T 2 4 

1, 3rd June, 1988 6 - (i} The committee passed condolence resolution 
P _ at thé untimely_and tragic death of Sh 

न. ग LT < 'Sandeep Singh Sfo Sh. .Harmohinder Singh - 
. . Chatha, “Hon.. Speaker.  Haryana - Vldhan 

v ) Sabha. - - 

1 ) -



- s . 

- - उठे गा .. 

[ B ~ . ' 

1 2 ४. - 3 : 4 . 
- T - 

गा e e - . - \ 5 नि दा ) . 

. T oo R सा है पाएं इ०्छटि énd functions of thé Committes were 
. . _ ' explained by the Joint Secretary, H.V.5 

. - L ] - 

“हक उ्ताएँ, मर 6, Replies. received from the various Govt. Depart- __s"" 
के ८. « L ments inegard (0 implementation of outstan- s 

-#.. ,. '. * U+ ding Assiirances contajnéd' in the‘19th: Report 
VN e w7 . WercScrutinised. - - - . oo 
- _! - «८. 7. र 

3. :13th June, 1988 2’ No business could be transacted for wantof नि 

पथ i, न Quorum e . न 

. 4_“; 20th June, 1988 | .8 » . Replies. received'from various; Govt, Depart- © . 
"न." ह Tt 0 s रन ments’in Tegard (0 implementation of outstan- : 
R - कान ७ 'ding: Assurances’ contained in- the 19th Report 
. were. Scrutinjsed - 

न्डरर 2Nh June, 988 - «न है - v नि imde—ti - तर एक ४ e सर न. U . 

A T . «गाए 
" 7. 11th July, 1988 5 —do— . . 
. «ईद s N 1 (VI v - 

B. 18th July, 1988 8 The Statethent. of assurances  given by .ihe = . .= 
न, (New. Delhi) - Ministers ontke floor of the House during.)the | 

] . Session held,in the Month of December, 1987 were = =~ 
¥ . Scrutinised Y e 

9. 190 July, 1938 7 . imdo— ' न 0T ' 
(Jat_'pukr]-. T . . 

= . 10. 20thJuly, 1988 . 7. —do— .. e Tl . ’ 
(Odaipur) -+ : «कर । . . 

1. 224 July, 1988 - 8  —=do— ot . 
- (New Delhi) v - 

_’ £2. 28thJuly, 1988 6 - Repliesreceived from various Govt, Departmenis a 
- . . in regard 1o implementation of outstanding Assu- * T . » ’ = rances contained पा the 19th Report were scruti- 

_ nised. - 

13, 2nd August, 1988 2 No business contd be tfansacted for want ‘of न 
IR 0 ML/ B ः Quorum L et vy 

147 9¢th August, 1988 77 7 Replies received from various Govt Depariuments 
: .. inregard to implementation of cutstanding "assu- *~ 

VA नल “ - .rapces- contained .in the [9th Report were scruti- रन 
. e L nised 

I_)_"-.. % $ - - - - L 

el 50 - LT7th August, [988. .7. . . {i). The Committes passed the -condolence reso- 
&, . Jution on the ,death. of ‘the father of Shri e वन लक e जिम की के 4w ०» o Manphool .Singh, Member - of - the: (एलान * 

. जि जि , = mitiee -z i~ : { 

न = o (ii) Confirmation of the proceedings of ibeetings 
गा - -of the Committee . 

) ) . (iii) Replies received from the Govt. Departménts 
in regard to implementation of the outstan- 

r.ding assurances contained on the 19th Report 
_ were scrutinised, . . . 



~
 

* 
[
 

16. 31si August, 1988 D 
- (New Delhi) . - 

17, st September; 1988 9- 
= 0 _(N,clw.D_:l_hi)_ 

RLE 

19, 15th September, 1988 9 

el 

20, 161 September, 1988 9: 

, 22, 
‘23, 

- 21.. 2nd Sepiem\bekr,._lD_SB 8 

. 

T 

- 

गा September, 1988 6. . 

- 
. 

- . . न एन 

(Tajewal V) 

. 

27th’September, 1988 7 .- 

जात October, 1988 8 

10th October, 1988 3. 

e " 

- Re_plics-rece'iv_'ed' from. the various Govt .- Dle‘part_- 
ments in'regard (0. implementation of outstanding 
assurances contaiped in the 19th Report were 
scrutinised. " 

(i) Resumptjon of'scrutiny of replies _r_'e'oeived from 
,v_a.r_ious‘Gov't. Departments in regard (o imple- 
mentation of outstanding assarsnceS. con-- 
tained ता the 19th Report were scrutinised, 

.7+ (ii) The Cominittee décided to nadef take astudy 
tour (o the Staies 6f Anddman' Nicobar = Is- 

. lands ‘Pandicherry and & Andhra Pradesh .in 
the middle of November, 1988 ie. 12th 
November, 1988, | = ° * , 

Gii) The एणणपाहिद्ट decided to. held its néxt 
meetings at Tajewala on 150 and’ 16th Sep- 
tember, 1988 to discuss with the repre- 
sentatives of the Irrigation & Power Depart« 

i ment. . 

(i) The Committee réconsidered its study tour 
* already fixed for Andaman Nicobar, Tamil 
‘Nadu and Andhra Pradesh from 12th Novem- 

« ‘ber, 1988, - . डी. 

(ii) Replies recéivad from the various Govt, De- 
* partments .in regard to implementation’ of 

ouistanding assurances contained in’the 19th 
‘Report were scrutinised, - ' ... 

(i) Letter received from, thé Financial Commis- 
sioner and Secretary fo Govt. Haryana, Irris 
gation -& Power Departmient was placed. 
before the .Committce: and the-Commiitee 
neted the contents thereof. 

(i} Discussion with the representatives of the 
Irrigation &, Power Department in respect ” 

. ‘of implementation of cutstanding assurances 
of the 19th Report .of the Committee on 
‘Govt, Assarances in the light of ‘the reply. 
given by the deparimental representatives, 
the assurances is'dropped and then left for- 
Tajewala. -~ . ’ . 

(i) The Committee .visited the power. Houses 
& C. of Western- Yamuna cangal Hydro 

~ Electric-Project being . execited by _’IH.S.E.-B. 

(i) The Committee discufied with the represen- 
" tatives of the Irrigation ‘& Power. Depart- 

ment, © - 

Replics received -from the various Govi: Depart- 
ments in regard to implementation of ottstan- 
ding assurances “contained: in the 19th Report 
were ‘scrutinised., . . 

—do— 

@ — do— ' ,. . 
0 The Committee decided (0. have an on-thes 

spot study to visit and inspect the various 
~. Water Supply Schemes in N.I.T. Faridabad 

apd surrounding aféas w.e.fi 26th (८1, to 
- 28th October, 1988, : i 

N 7 - P 

-



1 

27. 

‘28, 

i 29; ond N“o'v'e_xm_lbcr, 1988 

- 30. 
81. 

सीटें, 

33 

34. 

-~ 35, 

38, 

29, 

17th Octobsr, 1938 . 7. 

26th Qétober, 1988 8 
{New Delhi) - 

27ih October, 1988 _ 8 
(Earidabad) दी 

28th October, 1988 , है 
New Delhi ) 

7th November; (98 
11th Novembes, 1988 .5 

* - (New Delhi) 

13th November, 1988 4 
(Calottta) 

" 17th November, 1988 4 
o (Madras) 

e 

15th November, 1988 3 
{Kanya Kurmari): 

-220d Novembat, 1988 3 
¢Hydarabad) 

25th-November, 1988 3 
. (N__-ew-Delhi)_‘- 

30th November, 1988 | 6 

हे December, 1988 s 

Kl 

1207 December, 1988 7 

¥, 

- LR 

q
.
 

(i)~ Replies received from varjous Government 
Dapartments in regard to-;imp’]e"rnentation'of 

outstanding assurances contained in the 19th. 
Report were Scrutinised 

हवन The Cumm‘it«tee-_dc'cide's:l_._t'o. hold its meeting 

on 11th November;. 1938 at New Delhi ins- 
tead of Chandigari. 

The Committee decided to cancel its visit (0 Port 
Blair due to .the date of the Flight had been 
changed and instéad Port Blair, 
visit West Bengal. . 

“The Committes visited the * following  Watet 
Supply Schemies t— - . 

(1) Village Dadsia (Faridabad) 

(2) OUDA. Water Works Division ०, हैं, 
*"  Faridabad. 

(3 -W.'a'_ter Wwo'rks, ‘Faridabad Complex.” 

The Comsmittee discussed in detailed with the 
~*representiaiives एव the P.W.D. (Public Health) 

- in respect.of the various Water -Supply Schemes 

at Faridabad. 

-Th_e-C_o'mm'Pittce_ reviewed. the Assurances codtain-, 

ed in its 19th Report. . 
As above ह 

| 

The Committez framed the questionnaire to the 
discussed: with thé- sister: Committee of the 
States of West Bengal, Tamil Naduand Andhra 
Pradesh. . 

‘Discussed साधा the Officers of West _Be"'n'g_al. 

Legislative  Assembly onr matters of common 

interésts, ! 

Diséussed with the Officers of _-th.c_ Tamil Nady 
Legislative: Assembly छा matters of. common 

- intcrest. . 

The Committee Teviewed the Assurances contai- 

ned in its 19th Report. r 

Discussed with फिट sistei Commitice of Andhfa 

comigon interest, 

Phe: Couutifiee reviewed the discussion held 
-with the, Officers{Committees of West Pengal, 

Pradesh Légisiative Asscmbly on matter -of 

_Tamil Nada and Andhra Pradesh :during its 

:study tour, -, 

Replies received from °the wvarious Govt. 
Departments’ in regard to implementation of 

. opntstanding assurances containéd im.-the 19th , 
Report were Scratinised. - 

. ‘The statement _of ass’u_r._ances given: by 

the Miaisters on the floor of the Honse during 
the Session held in फिट Month of March, 1988 

"' जला: Scrutinised, 
—do— 

 Committee सांग!



- 43 ] 

1 2: 3 -z नव &« 

.40, 20th December, 1988~ 6 (i) Confirmation of procéedings.of meetings of 
. ' s . the Commitiee Beld:on various dates: 

नि व व (i) The: S‘t'atern.ehnt of assurances given by the 

oy " पा पु हे o . Ministerson the floar of the House during 

- e T * = _ . theSession held-in the Month of March, 1988. 

- o v - wereScrutinised.. . _ ... 2. 

S T . (iii) The Committee .decided: to. 000 पड mext - 

- . -~ " meetings at -Haryana Bhawan, New Delli on 
. 27.12,38-12 and 29-12-88. ८ 

41. 27th Deczmber, 1988 « हैं. ‘The statement of assurances given by tie Ministers 

L e, . - onthe floor of the House during the Session-held 

नि दि न फिट: Month of Match, (988 were Serutinised 

. 42. 28thDecember, 1988 6 ————do—— - कि 
"(पद Delhi) _ - S ' . - 

43, .20th December, 1988 6  ~——r-do——— 
S0 77 (New Delhi)™ e . - 

© a4, 1lth Januayy, 1989 6  Replies received from various Govt. Dspartments 
व T . in ‘regard to-implemsntation of i, ouistanding 

. ’ ० न न . assurance§ Coptaited in- the 19th Report.were 

= - _ Scrutinised, - = 
= *45. 17th January, [989 T «न —do———— ) .- 

o ) - 1. ¥ - व 

. 6, 23rd January; 1989. &  Oral examination of representatives of the Home 

" . Department in regard t0 impleme ntation of छान, 

) = standing  assurances .containced~in पीठ “19th 

T . रद Repori. 27 e S - 

47." 30th Januaiy, 1989 ° 7. () *The Committes partly, drafted: its 20ih 
= .Report - . « 7 

) B . (ii) Cofirmation of proceedings of -meetings.of 
. - . . . the Committee held on Various dates. 

> o (i) The Commitice .decided. to hold - iis next 
® " meetings at Shimla- on 6th to 8tk February 

.. - SNETY . T SO 

48, J6th February, 1989 = 4" The Committée partly drafted its 20th Report. 

. E (Shimlay o L 

-49, 7th-February; 1989 The Committée drafted and finalised its "201h 
(Shimld) . - Report for the year1988-89. -~ e 

जिम ः चर i .' - * - ."' " i ) 

.,.‘"*-F . ) ] Presentation of Report रद दर 

- '“'Th__c T_-Wen:"tieth २०981 of the C.om__m'it‘tee on Government  Assuran- _ 

ces ofthe Haryana Vidhan Sabha: was presented to the House on 15th 

_ narch,"1989. - . i 
‘ - 

4 . (N - 

- T . .+ : Proceedings 

‘ A';.r_ec_ord of the proceedidgs of the meetings of the Committce has 

करा kept in the Haryana Vidhan Sabha Secretariat,” .. 
. - 

Fat 

o =



जज 

. = 22nd April? 1988, - - . - o . 

. ‘" .the Speaker, 

y 
\:.‘-...u‘....,_..,',..,.,_,fi._‘g. L 

. S एव w TS 

- Committes on Subordinate Legislation < . S e Boeme +.. 

. The -Committee consisting of eight. Members (including the. * - 

Advocate General) was nominiated, »by पढे" Hon’ble .Speaker, Haryana, - <. .. 

Vidhan Sabha-omn., the .22nd -April,.1988 and _wasmnotified in the official 5 

Gazette _vide notification. No. HVS:LA (Sub-Leg)-1/88/89/35 dated the 

N 

~. ..~ Shri"Surender, was appointed:as the Chairman of the Conimittee by 
%, 3 o 

! " Lk : P - P = R 

+ 7 _ न The name of ‘Membsrs and fiumber of ‘nieetings attended ‘by eachi - 
*. of them are shown:in thé following table’s. -~ =« 7 %70~ - o . Tas 

7 7 Sr. Name of mgmbers ' >Number of megtings 
~ No. L a T S . - - . attended PR e लव o 

1, Shri-Sufender -~ ~ -. ~* 
2.- Shri Hazar Chand  , 

-3, SmtVidya Bgniwal .- " . . 

4., Dr.-Brij Mohan TRy 

5, .Smt; Yasma Devi -z “डिनर. 

6.-:Shri:Raghu Yaday: ¥~ . .. हैं « 

~ 7801 Bhagwan Sahai-Rawat _ . पु रन, 

.87 Advocate General: . दा & T - 
- - 

7 Rulés ‘scrutinised 

The Committee scrutinised- the - Puniab Factory Rules,- 1952, framed . के ० 
..~ undér the Factories'Act; 1948 S का न रन मे 

. Mectings held and businiess' transaeted . न: रे ..... o7 T T 
a ! . - नि = oo - LN L - लि E 

दि The dates of साध्टप्रह,- the numbers..of Members and. (पद business 3 
«  ~transacied at-each meeting'are given'below.; - | LA PR कर 

हे कि की कि सा लि न . . B 

%« +Sr. Daleof mesting = -~ . Numberof . Businessiransacted | 
. No; उन - - * o« “Members | .« a 5 - M - ते 

- - R o present— > * 4 . s : न. - 
., . : e न. i B i R T . . H 

s = - - o o - . 4 -~ . h . .-." s - 

. 1; Passéd”condolence. resolution on ‘the sad . 
o ./ ¢ demise of Shri Samdeep Sinmgh 'som of Shri” =~ = - 

_ . Hatmohinder Singh Chathd, Speaker-Haryana 
i - Vidhan Sabha who lost his-life’in 2o acgident™ .= | - 
. . at the prime of his youth, = .- न रा 
. o L 2 दा ता दे 
४; T ढू न -ए : 
. क्र दा S N T L . 

- e = I T - e, b दि - पी - a7 " - 

) ) . - = - 4 b T o दि - T - 
£ L



& A 
e a a N P 

- L _न्पा T ek - 

. b, A . LIV . a5 O हे 
निज " i . - 

-l 

6. 13th Jone,-1988 

75,215t June, " 988 >+ 

दे भू R 
oA J P 

. ot = 

8. :27th June, 1988- +; ) 
7 Uhe v "L 

‘ “, o e Y 

3, .24th May, (988 _ . .65  Sérdtiny .of;rthe’ Paniab -Distillery Rufes1932° ' 

= 
= 

3151 May, 1988 

et नस ALY 

1z * 

5th July, 1988~ ' 

के 

के 
न 
+ 

LIt} « कं SN 

10. 
LR 

N 3 

U Rl T जात 
=TT ¥ 

. 5.0 * 2. 'The Committeg;decided {0 postpone - on-thes 

2. The Committee placéd: on IetOLds  iis pro- 
.. . found sorrow and 'grief नव , theubatbarous | 

*  *killings, by the terrorists, of the family mem- 
bers of Dr. Harnam Singh, . 

<3, The Committee 2lso,plieed on tecolds. theifi - 
+ i profound sorrow. and geief ‘at. the barbarous 

killings of the ifimocent persons by-terrorists 
एप Tth -May,. 1988 at Panipat R 

) सम सर "पर. T 

115 Welcome - address by.the Hon'ble Deputy 
- SpeaketHaryand Vidhan Sibha. .. . 

v, = =20 2 Discussion एक the scope;and fungtiony of the 
ः Committee. 2L e - 
(R LT पा कै Ty पर वि ot “हि, 

. 3. Selection of Rules लिए scrutiny.: . न ्द 
न हि, o ः 

कि जप पर oAppraisal | of work done’ by the previous - 

S Committee. 7 " ¥ . . 

framz:d yoder the Punjab Ekcise Act, 1914 
L3 4 

17 "Oral examination; of theg represeatatives, of 

pict: of ~the “Purjab. Distillery. Rialgs, 1932 
framed under the Punjab Eacise Act; 1914 

2. Te Commitiee decided to. undertake an on--“" 
v . —thesspoty study’ ता"! Distilleries/Breweries 
3 Jocated “at-Hisar, Hathin and Murthal T 

"5-८ “Meeting adjourned for-want छा quorum. iy छू, 

fratmed tipder the Factories Act, 1948 

¢ Tiie Committee also .discussed the ‘tentative ', 

< &r .27 “jour programime sent by the Excisé and Taxa-, - 

’ tion Department: regarding on-the-spot 
stody -of  Distilleries/Brewéries .- located -'af 

“‘Hisar,-Hathin and Murthal; ~ . 
x 

4’ ~ 1. Resumption- of scrutiny..of the .Punjab 
**:.%w  .Foectory"Rules, 1952 framed’ under "the Fac: 

070 v tories Aet, 1948, 7. -t * 

& ke, _ spotstudytour to varjons Distilleries/Brewe- 
... दिन oy ries पा पट State s T2 
I Y £ A Y H 

§& ना. Resumption .of sérutiny of the . Punjab Factory 
L. iRules, 1952 framed under the Factories' Akt 

"« - 1948 लि ही ey 

13th,¢July; 1988 = 3' -~ “Resuription of ‘scrutiny:of the Punjab Factory 
(New Delhi)+, , 

LAY -4 
- ¥ ey 

ot R’ulses 1952 framed -under. the Factories: Act, 
1948.. . v 

Meeting adjoutned for want of guornm. . = - 

= 

r PR 

W 

57 the:Bxcise- @nd Taxation-Department in ress - - - 

- Scrutiny of the' Punjab Factory ‘Rules-1952 » 

r 

X



R पिए 
o 

“11.  14th July, 1988 
-(New Deltily 

12, -.220d July, 1958 
N . B 

= ~ - 

13, दशक को; 1988 

, 14," 2nd सै ट्रैपडी, 1988 

15. 110 मै प््टपडा, 1988 

16, पृ & एफ, 1988. 

17. 31st August, 1988 

4 

15. , 6th September, 1988+ 5, - 

19, 13th'S“eplember,"; 1988 5 7 

2). 220d.Septepiber, 988 S 
1 

-2}, 27th September, 1988 5: 

22. $th October, 1983 

. 4 

23, 1401 October, 1988 
(New Delhi) 

4 

3 

.-R:sum—'ptiorn of scrutiny of the' Punjab Factory 
Rules,- 1952 framed under the Factories ‘Act, 

2. Cangelation of the meetings to beheld pn 

By 

1948. 

Resumption of scrutiny of the Punjab Factory 
Rules, 1952, framed under the Factories Act, 
1945. ° 

Resumption of scrutiny of the Punjab Factory 
Rules, 1952 framed under “*he Factofies Act; 
1948.. . ' - ' 

= 

Resumption: of scrutiny of the Punjab F.act!ory 
Rules, 1952« framed under the Factoriss Act, 
1948, - IR 

Resuraption. of scrutidy of the Punjabi Factory 
Rules,” 1952 framed under the Factories Act 
1948: L 7 ) 

e 

Resumption -of scrutiny of the Pu"nj'ab’_F'a"ct_o_ry 
Rules, 1952 -framed under the Factories Act, 
1948.° ,” - 

Résumption of ‘scrutiny of the’ Punjab-' Factory 
19R_u'18e<',-' 1952 framed under शा Factories Act, 
1948.° 

Résumption 0 scrutiny of the Punjab Factory 
सह, 1952 framed under the Faclories Act, 

48. P . 

1. _R.esumption of "sc"ru'tiny of the Punjab Fac- 
tory' Rules, 1952 framed ynder the Factories 
-Act, 1948, _ : - 

2. The Committee decided to held their 
meetings at Shimla on 13th and 14th October, 
1988 for resuming the scrutiny of .the Punjab 
Factory Rules, 1952 framed under the Fac- 
“tories Act, 1948, , - 

Resumption’ of scruti_n-y of the Punjab _Fa'c-tory . 
Rules, 1952 framed under the Factories Act, 
1948. B . 

Resumption of scratiny of thé Punjab Factory 
Rules, 1952 framed under the Factories -Act, 
1948, _ 

1., .Resumption of scrutiny of the Punjab Fac- 
tory Rules, 1952 framed, under the Factories 
Act, 1948, . 

13th_and 14th October, 1988 at Shimla and 
further decided to hold their next meetings 
at Haryana Bhawan, New Delhi on 14th and 
15th- October, 1938, | : 

Resurnption ‘of scrutiny of the Panjsb Factory 
Rules, 1952 framed ynder the Factories Act, 

s



- श्र - s 
-p—_——_‘_______‘__—__-_______________. T Fow 

24, 15th ofi,ctob'er, 1988 4 
_ e BEny - 

25. 21st October, 1988 * 4 

b 

26. 27th October, 1988° वी 

27. ‘2nd November; 1988% 4 

8. 4th November, 1988 2 - 
U (SHERY - __ 

29, 5th Navember, 1988 2 
* .. (Shimldy | ं 

लि 30, 001 एप०४८पाएद्ा, 1988 ¥ 

31, पहीए Noveniber, fosg'” 5 

12, 215t Noyethber, 198 5 

- L] 

- 33, 281t Noveihiber, 198876 

o 347 B Deembed 1988 ¢ 
:"". M 

35. 13th December, 1988 6 

- 

36 20ttiDecember; 1988 5 
TCo1e48, - . 

" 1. Réshinption of sciitidy ot फिर Pitijab Fae - 
tory Rules, 1952 framed under the Factories . 

< 

. A - = e et 
Resumption एव, scrutiny of ' ‘h_e Punjab Factory 
नमन 1952 framed undér छंद ह्ंदाउपट' हल, 

19485, ° . 

1% Résiption of scrutiny of the Punjab Fac- . 
रन tory Rules, 

Attty 1948, i} 

2. Thé Chmmittee decided to_hold its Meetings 
at Shimla on 4th and 5th November, 1988. 

Hésumption of scrutiny of ‘the Punjab Factory ~ 
Rules,” 1952 framed under the Factories Act, 
1948, A - - - * 

- 

Adjourned for want of g'u“o'rum. - 

Ad'jo_qrn'cd_‘ for want of quorum. 
[ 

i 

Finalizdtion of study tour to the Sfates of Goa, 
Karpataka and Kerala. ; 

" 

1+ Re3udption of scrutiny of (6 Patijdb Fac- . 
tory Rules, 1952 framed under the Factoriea 
Act, 1948, L - 

2, The Committee decided’ 6" posipone the o 
profiosed :stady tour programme to the 
States of Goa, Karnataka and Kerala 

Restimiption of scritiny of एप Punjab'Factory 
R_4u_18es, 1952 framed under the Factories Act, 1948, मर : श्, 

. Act, 1948, 

2 Th__"e"C_o'.mmitte"'e decided (o' undectaké'a stiidy 
Ktour.'lto the States of Goa, Karnataka and 
Kerala, g ST 

1; R__Il'esumption'of s~crutiny of हि फपपुबी) इरद0- ह 
" (सिक गा 1952 framned under the Factories 

2. The " Committee decided to under take a 
+ study tour to the States of Maharashtra, 

Goa, Karngtaka and Kerala. 

Resumption of scrutiny of the” Punjab Factory # 
Rules, 1952 ‘framed under the Factories' Aet, 

Resumption’, of scrutiny of the Parijab ‘Factory 
.Rules, 1952 framed under the Factories Act, 

1952 framed under the Factorics ' 

v



", 47, - 3cd February, 1989, <8 . 
T .+ Rules, 1952 framed under, the Factories Act, 

- 

पद k] 
Vs 

. 
3 - * 

o * - - 

न AT b 
418 " ] 

ना, e, ot e v B T e i o I —— - E पल e i का - . 

el e B ही L L e T LA जार e ना फक 

कर 97th December, 198 5 

कि कि - . - 
A8, . 4th January, 19895+ .6 

S TP कं, ."*_g-'hi. 
७ >>.» W या cE o o 

39. 10th January, 1989~ 47" 

i a I LU N 

P S 1 s 7 - . 
40, 1lth Januvary, 1989 3 

« 

42. 15t lanuary, 1989 थे 
-~ (New टी), ) 

435: 19th January, 1989 3 
"7" (Panaji) 

. Resumption of scrutiny of ‘the” Pihjab Factory 
Rules, 1952- framed undef the Factories Act, | 
1948, _ 

Gial _&xamination of the’ repfesentatives of the 
Labour-and Employment Department का respect 

* of the Punjab Factory Rules, 1952 framed under 
-the Factories Act, 1948, ' £ 

** Resifmption -of scrutiny of the Punjab Fictory 

सा गुदा उंगपदाफ, 1989 3 

A 

Undertake an on-the-spot_ study tour of certain 
P WA S -उ_.. . ofactorieslocated at Papipat. o . , . - 

a 3 Ll - 

-5 . " 
Undertake an on-the-spot study tour of certain 
factories locatéd at Faridabad, 

_Framing of questionnaire for discussion with. the 
sister Committees of Goa, Karnatakd and Kerala, . 

-1 - N . - L . 

Dischission with the Under Secretary of ‘Goa 
Legislative Assembly on matters of common 
interest.: o, - . P s . 

न, 

"7 Discussion _ सांप. the sister Committee of 
r 

T S RPN S T N 

44, 23td Japuary, 1989 ~ 3’ 
. - (Bangalore) T h 

[y जन रन, ७ जन - 

" 45, 24thJanuary, 1989 3 
- .« (Trivandrum) 
= - ol वा e ४ 

ता नि न 
46. 28th Janyary, 1989 4 

el New Dely oo 
०. « दी निज 2 जन 

न | s - g 4 T N 

.. 48, 8th February, 1989, 4 - 
[N e - 
ot s लि T T 

.. Karnataka Legislative Assernbly, on .matters of 
common interest. - दि : 

Discussion with the sister Committee of Kerala 
. "Legislative, Assembly on matters- of common 

intefest, : - 

" Review of discussion held with the sister Com- 
, - mitiees of Karnatska and Kerala Legislative 

a 
Asscmbliés.and Under Secretary of Goa Legis- 
lativé Assembly. N 

= . _ 
Resumption of scrutiny of thePunjab Factory 

1948." 

Drafted aad finalised a part of its 20th Report for’ 
.the year'1958-89. - 

49. 14th'February, 1989 5 l. Oral.ezamination of the repiésentatives of 
ety R ' - the Labour and Employment Department in 
P U S fespect of the Punjab Factory Rules, 1952 

g ©*,n_ . framed underthe Factories Act, 1948. 

. - 2. .Drafted ‘and finalised the remaining.part of 
sy . w4 न 15 2001 Report for the year 19388-39, 

. Meeting at places- éther than Chiandigarh. - 

Karnataka end Kerala from 150 January to 28th January, 1989-with a 
" View tothave discussion with its .counterpafis “-on matters ‘of . common 
“*interests and held 5 meetings at different pljces 1.2, New Delhi, Panaji, * 

4 Bangalore, Trivandrum and New De¢lhi, Haryana Bhawan, 

] 

- 1.gRulcs,' 1952 framed under the Factov_n'es_ Act, . 

- 

%7 <The Committee undertook an official tour to- the -States of Goa, - 

!
’
;
L
:
k
 

"’ 
L
T
I
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. 49 ' " 

The Committee. undertook an'on-the-spot  study. tour of factoTie§ 
located at Panipat and Faridabad on 11th January ind 12th January, 
1989, . ., _ e  . _ 

The Committee also held its meetings at New Delhi on 13th and 
14th July, 1988, 14th and 15tH October; 1988 and at -Shimla एक 4th and 
5th November, 1988 ) - - 

- Report presented - . e By 
2. ही 

The Committee presented to the House its 20th Report for the*vear 
1988-89 on the 15th March, 1989 - 

- o - - 

Procecdings e e DA T 

. A record of the proceedings of the Commiftée has been” Kept in-the 
Haryana Vidhan Sabha Secretariat . Lot न 
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दि e : S i . - - जा - - I 

THF COMMITTEE-OF PRIVILEGES 1988-89 
T नग जा जज. 

T, 1. ‘Fhé Committee of Privileges consisting of ten members was 

nomiriated by the Speakeron the 4th December, 1987. - 

Shri Atma Ram Godara, .M_.-'L.A-. was appointed. by'the Speaker 

.as Chairman of. the Commitice, The names of the members of the 

-Committee aré 85 under:— ‘ - " + - 

1. Shri Atma Ram Godara, MLA - '_C_h_a!i-rman T 

2., Shei:Bhagwan Sabai, MEA o Member 

3, Shri Risal Singh, MLA LT Meriber 

4. Shri Lachhman Dass B'a'jaj’, MLA _ - Meimber 

5 Shri‘Jagpa'l Singh Cha_ud.‘hfir'i, MLA ‘ ‘Member 

6 Sh.ri Balbir Singh Chaudhry, MLA , - f!Me'mb"er' 

7. Shri ‘Kidnti Parkash Bhalla, MLA ’ ‘Member 

8. . Shri Mohammad Aslam दा, MLA | '-Me“_mbe_r. 

9, Shri Piru Ram, MLA - लि दा Member 

'10, Shri Munilal, MLA © Member 

5. The Commities fixed held'a total numbeér of 39 meetings during 
the period under review. The names ए the members and thc number 

of meetings attended by each of them are shown in the following 

table: - ) लि दि o 

Al 

Sr. Names of Members ‘Number of meeti'ngsg_# 

No. =~ e "~ attended. ' 

1. Shri Atma Ram Godara, MLA ह _ 37 . 

2. Shri Bhagwan SabaiMLA ... 12 

3. Shri_Risal Singh, MLA o न. «2! * 

4 Shri Balbir Singh ‘Chaudhary, MLA . _ 30 , 

5. Shri Jagpal Singh Chaudharyy MLA, -8 

56 

कै
ट 

क
ा



© 6. Siri Kanti Parkesh Bholla, MLA =~ 26 

7. Shri Lachhman Dass Bajaj, MLA . 21 

= . " 8 Shi Mohammad Aslam Khan, की है 23, 

.. 9, shdi शिव Ram, MLA'--’ .3, 

" 10 Shri ‘Muni Lal, MLA - 2. B 

3. Questions of Privillege P'en.d"'m'_g T 

न. पूफट Committee _co_fisid'ere_d__'f.-_,q_u'estibnj पा alléged breach of P_r'i'v_'il‘ege थे 

agninst 381 Hazaxi Lal, Dzputy Superintendent of Police, Jind in 

respect of his using most derogatory; insulting and. contemptuous 

* language against Shri D.D. Attri, M.L.A.and the house on 12.9,87 _ 

on- phone, " 

3. The Comuittes considered quéstion of alleged breach of privilege 

against Shri Inder Sifigh Nain and Shii _ Bhalle Ram, Ex-M.L.As.in 

=, * regard to the obstruction and man handling of Hon'ble Chief" 

e . " “Minister ‘and Sarvshri Vasudev-Sharima, “Mange Ram and Dbir 

_Pal, M.L.As while they were coming towards. the Haryana Vidhan 

‘Sabha-to attend the Session छा 21st December, 1987. 

" 

3. The Commitfeg considered question-of ealleged breach of privilege: 

] against Shri D.K. Chaudhary, Editor, Printer & Publisher of the- 

Lo ;  weeklyPeéng’ for publishing: libellous matters in its issue dated 

*  26.8,1988 making ' serious allegations of corruption and ising very 

_ derogatory language against the _ Hon'ble. Members: of the House 

उप Hon'ble Dzputy Chief Minister Shri B.D. Gupta.., * 

i 4. Tht.Commitice considefed question of alleged breach of privilege 

दे apgainst Shri-Rajinder . Chaudhty M/s Jindal Irrigation Limited, 

Blijwani znd डा, Sita Ram Jingal, Pioprictor and M.D. 0 ihe firm 

“i.e, M/s Jindal Trrigation ‘Limijted Bangalore, for 1beir threatening on 

L - telephone Shri* Hira Nand Arya; M.L.A. on 27.5.88 and to sue 

' ५ him damages on.account of defamation. .- - T e 

.. . Meetings held and Bpsflm_‘ess_Tra'_nsacted 

e i ” w LI . . R h - 

C 4. Thedates of meetings, the mumber of meinbers present and the 

- businesstransacted at each meeting are given below:— . 

हा. " Dateoi,  Numberof - T T Dusiness frarsacted ला Business trarsacted 
No. meeting members TN प्र - 

' o present . P 
T R T P S - 3 - .. 4 

1. 21.4.85 ) * 6 पक Committee partly framed the que'lstionnaira- 

S, for discussion with the sister Committees of 

- * . Goa, Kaypatka ard Kerala Legislative Assemblies - 

है है
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R ~ 3 लि N 

“3%93.4.98 -5 The Committee further framed and finalised the - 

Gl ahia दीप ० 

3. 25.4.88 

T4 28.4.88 

5. 29.4:88 
F] तर 

दर 

6.1.5.88 ' 

7. 2. 5.88 

8. *16.5.88. 
e 

-r ’ 

L 

LN T - 

questionnaire for discussion with-thesister Com- 
is i mijtees of Goa, Karriatka and Kerala Legislative 

Assemblies, . - 

“ 5 . The Commiittee discussed the matters of | 
common .interést and developmental activities . 
in both the States with the Sectetary, Goa, Legis- . 

. lative Assembly., - 

5 The Cormimittes discussed the matters of common 
jnterest- with ~the - Hon'ble Speaker of -the 

. : - . Karnataka Legislative Assembly. . 

3  The Commiitee reviewed and discussion held with 
* the Secretary, Goa Legislative Assembly and 

: the Hon’ble Speaker of -Karnata Legislative - 
Assembly. ' . ¢ 

2 £5 The Commitice considered the pehding privilege - 
fssues, ः : - . 

+ - -3 The Committee discussed the maticrs of common 
!+ . intgrest with'the joint Secretary Kerala Legis- 

. Jative Assembiy. ) . . 

"
 

! 6 () 'The Committee . passed the condolence 
- g - resolutions on the tragic. death of Shri- 

Sandecp Singh, .som of Sbri Harmohinder 
Singh "Chiatha, Spoaker, Har yand Vidhan 
Sabha and on the barbardus killings by the 

' térvorists एव. the family members .of Dr. 
Harpam. Singh,-M.L.A. The Commitice 
3150. passed condolence” resolution on the 
barbarcus killings of 14 “innocent persons 

. . by terrorists on the eight.of 7th May, 1988 
कि दि at Panipat. . दे - 

- . (i) ‘Tke Committee recorded the एस" evidence’ 
of ShriD.D. Atiri, M.L.A. inregatdto .- 

’ " the question of alleged breach of privilege _'- 
- against Shri Hazari Lal. D.5.P., Jind'in " 
. respect of his using most derogitory, inzult- - 

. ing and contemptuons language against him 
-~ .and the Houseon 12.9.87 छा phone.. 

व. The Commijttee considered the pendiog privilege. 
B IS_SH'S. - B 

The Commitiee 'decidh_ed to examine Dr, Managal™’ 
*  Sein M,L:A. एव 29th June, 1988. The Committee 

. . directed that summons may be_ issued-,accor- 
L dingly. . - . . 

6 () “The Committee considercd the letter received 
° from the Director General of Police, 
*» Haryaua regarding fixation of another date 
after a month in reipect of oral evidence of . 

- - 5 ~ Shri Hazari Lal, DS8.P. . Jind in regard to 
the question of alleged breach-of privilege 

पल ० -~ न dgainst him. The Commitiee. acceded to_ 
- , . the request made therein and fixed next - 

. ° 74 meeting on 4th July, 1988 for the oral exami» 
natien ए Shri Hazari Lal, D.S.P. Jind. 
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[ YK __...._..—-.!—-——
—-_*‘ - लि 

1 R S नि 2........ _. 2. . _. L4 : 

दे न व 0 {1"1");'T'hu Commitiee decided to undertake study _-‘4 ' 

गए को, गण कारण (0० Himachal-Pradesh w.e.f. -23प 1 

v LA T . 2500 June, 1988 and to discuss matters..of = . 

. किन उन न्प 5१ पाए .interest with the Committee of. 

) e e « b _._"':,_-‘Priw‘legcs__-of Hirmachal Pradesh. - 

w4 

- L 

8 .. The Commmittce decided 40 issue fresh summons 

" 7% (0' Dr; Mangal Sein, व. to appear befare:the 

< 4 -Committee on 15th July, (988. as neither Dr. 

. "’1_“Ma"n'ga_l Sein, MLLA appeared- before the Com- - 

: mittee nof sent any request for adjournment, 

¢34 * Meeting adjourned for want. of quorum. 

13 4788, < - s *" पड Committée * considered the lettcr addressed~ 
- . " by the D.LG . (CID), Haryana to. Chairman, 

. .+ 7" “that since Shri Hazari Lal,'DS.P. isbusy in 

T 0 Ty, « “. decided that 
) ‘opportumty m 

- , ‘éonnection with the terrorists’ cases, he may 

" be given some other date. The Commitiee 

to expedite the malter one-maic 

ay be given Lo he officer and एड 

न ० तल. - हा may be summoned to appear: before:the Com- 

it , mittee on 20 Jully, 1988, 

7 14, < 15,7.88 है 5 The Committes ह ixed the next date for recording 

i thé oral cvide 
July, 1988 and 

nee of Dr. Mangal ‘Scin oh 28:1t 

desired that Dr: Mangal Sein bg 
. %+ Summoned to appear beforesthe Commitiee एप 
P . 280 “July; 1988 as neither . Dr. Mangal Sein,: 

-« S5 s =" MLA appeared before the Commitice nor sent. 

के हा ० any intimation of request-for Postponement to 

P G £ . c-apy other date 

207.8% _° 15, 

T अर August. 1988 
L T 

- 16... 28788 © 
< LY 

P ey 

"2 Dr.Mangal Se 

another.-opportunity and .examine him एफा [2th - 

\ 3 and directed that fresh supmons’ 

. ¢ beissued to him., . o E . 

in MLA wassummoned io appear 

S T béfore फिट Committee हि tender his evidence on 

B . - . 28th’ July, 1988. However, Dr. Mangal Sein, 

- L e e B s L <*%.. + MLAmadéanapp lication” to. the .Commiittec 

अल e T that he* had received message from his family 

<. and he was'required to return immediately and as 
" थी जन - ; o TR MRS £ 

- पान: ¥ Gich he mav be-given some-other date for evi- 

- T ~ dence.. The Committee -considered the request 

“2 T <+ v~ ¢ anddecided to summon Dr. Mangal:Sein; MLA 

कड़क ¥ s 4. ८ मा कर. omlT7th August, 88, The Commities directed 

1, - o 1 

5 e 

कि गो न. द [५ पद simmons 0८ jssued to Dr. Mangal Sein, 

सन 4. तार ¢ +MLA accordingly. ¢ . 

" हुए... 12.8,88 g नर बडी नि . The.meeting adojurned for w'a'nt-_o_f quorm.. 
i 

जि, 17,888 - ” - 3 (0 Dr. Margal Sein M.L.A. was summoned:for 

- vt e pral evidence on 1700, August, 1988 but 

neither he appeared nor sent any -request 

. ~ for adjourning (0. another date. The Com- 

मी... mittee feit that व णावटा to do उडी लि in ™ 
- " जि L दही . . u s 

Rl . * न A 2 
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' +,the matter one more chance may be given 
+ _“fohim to come for oral evidence on '19th 

.= =7~ Committée of ,Privileges’ containing the request - 

न 

ही 

. PR T e B 

.. The Commiti¢e -considered. the letter réceived'™ 

- > from the Director General of Police, Haryana. o 

« 4. = The Committs acceded पति the request ;. and. 

o 5 ‘decided -to affored’ Shri Hazari Lal, D, 5, P. 

= 

- 
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- _S_e"ptlefim_b“er._ 1988. The Ch‘o_mm_il_tee ‘desired 
‘that suinmon$ be issusd to him'to appear 
“before the Committes 19.9. 88ै, .. 

-, (i) The Committee also decided to examine« » 
Sbiri Hagari Lal, D.S.P. against whom S$hri 

. D.D.Attri. MLA has given notice of breach 
of privilege, on 12th September. 1988, The 
Conintitice desired that summons be issued 

+ to Shei Hazari Lal to appear’ before the 
Conilittee on 1210 September, 1988, -~ ~ 

(iii) The Committee drafted and finalized its 
* " third preliminary report in regard to the. - 

question of alleged breach of .Privilege 
-against जाप Hazari Lal Deputy Siiperinien- 
dent -of Police, Jind in respect of his using 
most derogatory;insulting and ¢ontemptucus . 
language against Shri D, D. Attri, M.L.A. 
.and the House op 12.9.87 on phane for 
seeking extepsion of time for makieg lhe 
final Feport “upto the first sitting-of the 
next Session and authorired the Chairman’ 

हि (0 sign'and present thereport to शीट House 
‘on-22.8.1988, 

(iv) The Committec drafied..and “finalised its- 
न. second preliminary feport in regapd to the 

question . of 'alleged breach of privilege 
‘against-Shri Inder Singh MNain and Shri 
Bhalle Ram, Ex-M,L.As.-inTegard to the 

« obstruction "and mankandling of Hon'ble 
- पिंड Minister and Sarvshei, ,Vasudev 

Sharma, Mange Ram and Dhir Pal, M.L.As , 
while'they were coming towepds the' Haryana, 

' Vidhan Sabha to attend the Session on 21st 
. * 'December, 1987 for secking extension of 

time for”makiog the finalreport upto the 
¢ firstsittipg of "the next Session and auntho- 
- vised the Chairman to sign ‘and presenf to 

.+« the'House ‘on22.8.88 ' 

. '.()V पड Comimittee decided to undertake the 
r study tour to the States of Meghalaya. 

उ+ “Assantand Sikkim w.e.f. 12th October, 1988 

- (1) It was brought to the notice of the Com- 
’ mittee that 4 privilege motion given by Shej 

Hira'Nand Arya;M:L.A.was referted 10 the 
Committee of privileges by the house ‘on 

=~ - 25.8.88 the. Committee desired that & copy 
©  ofthésame may be circulated amangst tha 

. +members of the Committee, which wag .- 

* . accordingly done. हिना, 

. (iD~Shyi Hazati Lal, D.S.P,, Jind, Who was 
jummoned toappearbefore the Committes. ' 

'3+~ fororal evidence on_12th September, 1988, 
. Teither appeared before the Committes nor 

Sent any request for ‘adjournment.. The 
Committes desired ;that. it may ascertained 

4 
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=20.. 19 ;9';’_33 3. PR . 3 . Meeting adjourned for,want of quorum. o 

.. PREE8* . v i «न, ग्रे TheCommitice decided to defer 'the tour 
. 2.2 P < pfogramme "0. visit the "State of Assam,” 

! - . Meghalaya and Sikkim w.e.f;-12.10.88 

A © {ii) It was also brought to the notice of the. o Committee that a privilege motion given by - Shri Harpa] Singh-and Shri इज, Singh . . «४ ;.... उद्ाइपवा,- M.L.As was. Teferred _ 0 -the - Compmittee of Privileges by the House on R 258,88, the Committee desired that a ¢copy 
of the same may एड circalated amongst the 

LT . members. 6f the Committee, which. was 
. accordingly done. ¢ 

, हम {iii) The Commitiee" considered °the -letter 
oo oo L teceived from the Dijrector General of 

. - oL T Police, Haryana, The Committee décided 
. . - L to hold its meeting on 24,10.85 at Chandi- 

W निएव सा @« - =% garh for oral evidence ए Shii Hazari Lal 
:S.P. The Committeg also decided to 

i hold its meeting on 18.10 88 at Chandigarh 
P M-o.Lr Aoral evidence of Dr: Mangal Sein, 

ए 4 AL et ! H - 
N, o . . ks DS T 

e SRR, M . 
दर व अति v ' By i) 7. supersession of its eaclier decission 

* e : postponing the tour programme from 
सर T AT e e e 712:10.88 घाट Committee decided to under- 
सा है. s न «नौ take a study tour to. the States of Assam, 

Meghalya and Sikkim from 15.11,88, - 

(0 The Committee recofded the -oral evidence 
B "एव Dr,'Mangal Sein, M.L. A, in regard to 

. . the question of alleged. breach “of privilege 
कं .- N N R against -Shri- Inder Siogh . Niin‘and Shri 

-, T _ Tt e Bhalle Ramy, Ex-M.L.As in regard to the 
: . ¢ . obstruction and manhandling “of Hon'ble 

«2... न “77 1 . Chief Minister and - Sarvshri- Vasudev 
* ८, : 2 Sharma. Mange Ram and Dhiv'Pal, M.L.As 
S A «._. . “' : : ' whilethey were coming towards the Harvana 

N e Vidhan Sabha to attend the Session on 21st 
H "7 December, 1987 

"3 ,  Meeting adjourned for want of quorum 

कि की दे. ७ दुरा ८ 
न- P s LA A 

i 
23... 24,10.88 

24, 3L10.88 , 3 Meéting ddjourned: for wan! of-qhorum 
AR o 1 L - 

25 8 1 88 ' - t3- Metting. adjourned for want of quotum 
o - - दर जि - £ 

S 5.11:88 R I (i) The Committee framed. its questionnaire for 

26. 134 " discusgion with the Committecs of Privileges 

¥ T , of Assam, Meghalaya and Sikkim Legisla- 

- BT tive Assemblies . . 
लि T PR 

W . . (i) The Commiftee postponed its tour prog-. 

RNV अ्, L 77 “ramme. ‘ 

+
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सन हर «2 लव दे. GV - - - 

. ~9%.%-" 314188 - - .7 जद ~The Committee considered the pending privilege 

o4 %oissumes. | _ . 
» 

28, & “छह gReT %t 4t EMeéting adiourned for want of. quorum . | 
ल
ि
 

नए6४.0एंपाएद1 हट consideréd-the' pending privileges 

L *issues, 

The Committee considered the pending privile-- 

- ges.issues 
= .. v 

X Sl 

Meeting adjourned for want ot quorum 

The Committee récorded the oral evidence of 
- -Shri Hazari ka), D.S.P. Jiod का regard 'tothe 

+ ~ question of alleged breach'of privilege against -, 
- ’ - _ ' Uhimin respect of his using most derogatory, - 

L . ) _ insulting and contemptuous language agalnst 

By के वा T है " sghriD.D. पा, MLA and the House -on 
¥ हा wF T ‘0 r+*12.9,88 on phone. 

- 
दर 

- ot r ही अनिल 1 : ७ - .- " डर A 

.. 3. i _,-31..]2,1;_34 AR e 477 s Meeting adjourned for want of quorum. 7 . - 
- _"} A e b : o 

A 34 इन 1 i4.1.89 aw*’ - 7 . +ShriBhalle Ram, Ex-MLA had sent’ a message 
N B 5 .ww . 7 thathe would not to bé.present at फिट meeting 

. . . - .Shri- Jnder Singh Nain,Ex-MLA who too was 
. to 7 appear .before the Committee, neither . 

८ " कद द४.. 7 s, + . appeared nor any acknowledgement had been 
’ i1 के a4~ ,received from him एज the registered letter 

¢ दिन 5. . a- 3 1> . +Had been received back. The Committee felt 
. e Jhat another opportanity be given to_ both the | 

नर T e एज ... , contemnors and they be asked to appear before -~ 
i . ' the Committee for'oral evidence on 24.1.89 

T A g के, जि, कर न४ i 

s 135 17.1.8¢2  © 674(i) - Shei Hazari Lal, D.5.B,, Jind, appeared before 
5 ik g नि दम .« the Committee’ and submitted a written state- R 

i _- « = ment. 'Since he had brought only one copy एव 
हि P " - the statement, he'was dirccted by the Commit-- | - 

1T e ० “tee to bring one plus ten -coples of the state- 
LIl , * . ment dily sigged by him before 1.2.89 : . 

के हे गए (i) The Committee decided'to hold पड़ meetingin . ~ 
I पुन हे L Tl R “Haryana Bbawan,” New Delhi on 9.2.89 to न 
Tt e iagsR el e teame Ty consider the pending privilege issue., * . 

L] ' 

6. _?.4-1,1 .- R 4 Meeting adjourned लिए want of quopum. & 

- P 

37, १ 1.2.89. . ८" ,5 (i) Shr HazariLal, D.S.P., appeared before the - 
- . Committee and submitted” 11 ¢opies एव the 

- ~. . .  |written statement duly signed by him. The 
- copifs were distributed amongst the members - 

- of the Committec. वि, 3 न का नह i .- . 

& 

RN PR ¢ . . "y . . 

sl rdaY e _य घर हट * The Committee decided to  examine the written 
- .., r statemgnt of Shri Hazari Lal, D.S.P. on 12-2-89 

. . at canal Rest House at-Tajewala, 

. 

N हे ' (i) "The Committee also decided to consider the 
pending privilege issue on 16-2-89 . - 

+: 

L Yo
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' g " @) The Committee d'e'cid.ed.h toundertake the'study 
- ' ¥ - -1our to the. States of Sikkim,.Meghalaya and - 

e el v Asamwel डी हैक, 1989: T T 
“38, ,9-2-89 3 .. निच्टपाड adjourned for waunt of quorum. ' 

v . =7 P o न 1 £ ., e कक, 

39 , 16-2-89 5. The Comrhittee drafied add. finalised ' 1६5 fourth 

- 
i 

preliminary report उप regard to_ the question of 
- % alleged breach of privilege. against Shri 

) Hazari Lal, D.S.P. of police, Jind, *in respect of 
- his using most derogatory, insulting and con- : 

© - temptuous language against Shriz D. D. पी, - 
< "'ML.A. and the House on 12-9-87 on-phone for 

" - seeking extension of time for making the final 
) report upto- the first™siiting of ‘the next.Session 

* == and authorised the Chairmin to Sign.and presant 
न. the report to the Houseon,21:2-89; . 

* (i) The Committee also drafted andrfinalised its 
«न third preliminary report in regard to the question . 

- * of allegedbreach-of privilege against. Shyi Inder , » 
. - Singh Nain and आए Bhalle Ram, Ex-M.L.A. 

- Asinregard to the cbstruction'and manbaadling 
नए -Hon'ble Chief Minister and Sarvshri Vasudev 
Sharma, Mange Ram and Dhir एस, M.L.As.. As 
while they were coming towards: the Haryana® 
Vidhan Sabha. to attedd: the Séssion on.2lst 

. December, 1987 for'secking exfersion of time for 
»  Inaking the final reporvupto the first sitting” of 

the pext 'Session and authorised the® Chaitinan to 
sign and -preseiit the report o घाट House on - 

- e .21"_2_-\89. - M . न न. T 

" « हद न गा 3 * दि 

-(iii) The Committee drafted and finallsed its first:: , 
- - Ppreliminary repott in regard.tothe question of 

.- alleged. breach of privilege against. Shii D. R. 
.~ Chaudhaay, Editor, Printer & ' Publisher of -the , 

¥, weekly Peeng in-regard 10. publishing libellious 
‘matlers in jts issue dated 26-8-88 making Serious 
-allegations of corraption and + very derogatory 
apguage against the Hon‘ble Members of this 

#. .- Houwseand the Deputy Chief Minister Shri* B.D. _‘__; \ 
. ,Gupta for seeking extepsion of lifve for making 

; the final reporr ipto- first sitting of the next 
session and authorised the Chairman to sign _ 

=- . and-present -the report to'the House on 21-2-89. * 
B - 

:, "V The Committee drafted and finaliséd-its first - 
‘Preliminary report i regard to the question of 

~ alleged breach of privilege .2gainst _ Shri 
' Rajinder Chaudhary and Shri Sita Ram- Jindal 

> *. ‘inregard to threatening Shri Hira Nand. .Arya - 
M.L.A. on phome on 27.5.88 and [0 s3ue 

. « him or damages on account of defamation for 
- ‘seeking extension-of-time tor makipg the ffinal 

" report uptH the first sitting of the 'next Sess- 
- *_ion and.authorised the, Chaifman to sign "and 

present the report to. the House on_fl21._'-‘2.’8_9. . 

N LI ' - B L



पा पक, Meeting udjodrned for want;of QUOBI - - o < eni i 

TS Mesting i, ८. ठत 47:88. 72.8.88, 19 888, 24.10.85; 31:10:88 ; 
= 83:88, 28.11.88, 6.12.88, 21.12,88.24.1.89 and 9.2.89 were adjourned for - 
-yt of quorim during the period Under review. - ” 

6. Meeting heid at P"'la"_ce"s' ot‘h-"‘e'r'____t‘hau‘Cha‘ndigarh: o की 

The Cormittee held méétings &t places out side ‘Chandigari as. i 

- —per details-given below := ", _ - . 
M P . . LT T L 2 - A T 

%y _New Delbi~ _ 7, - 7 21.4.88,15.11.88 and 

रु * P e ' . « ४ ६ _. «2.89 (three:days) - ok T 

- Bonibay ) .. 23.4.88(one day) ‘ ) 

पा , हिंगगाषा, AT . .7 25.4.88 (one day) 

= L-Bangalore * ] ः * .28.4:88 (0एंड day) - 

Kanyak’um’ra'ri SR ] 15.88 (one day) ' : 

. 'I‘.riv‘andru'_m__- oo, 2 ,|5_.8_8 (one'day), *- 

BRI ‘My"so_'re T T LT £.20.5.88 (one day) 

मा L - . " _11288and212.88 . , s 
) s . . o . 'j_(tw_oday's) कि = 

' ५... Reports Presented - 2 . v - : i 

t .- (i) .The -Chairmasi व ‘the Committee (Shri Atma Ram Godara, - 

ने... ते ptesented the'third .preliminary report of the Committeg of 

Privileges to the House on 22.8.88 on the matterin regard to the question 

.of alleged breach of privilege #gainst Shri Hazari Lal, D8P, Jind in « 

+ gespeet of hisusing: most derogatory,insulting and contemptuous language 

, « -+ against Stiri D.D.Attri MLA and the.Hoe था 12.9.87 on phong;seeking 
“ + extension of time for making the final report before'the fist sitting of 

" 'thé pext Session. - L न द्ध e 

S iy Tne Chairman of the:Commitee Shri-Atma Ram Gondara; 

नव ML.A) presentéd the second preliminary report, of the. Commiittee of 

. ~2 “Previlegesto-the House on.22.8.88-0n the matter in regard to the ques- 

T4 tion of alleged breach of.privilege against. Shri Inder ‘Singh ‘Nain and 

.. Shri Bhalle ‘Ram, Ex-M.L.A§ in tegard fo the cbstruction and man- 

. _~ " handling .of Hon'ble ' Chief" Minister and Sarvshri: Vasudev Shaima. 

उन Mange Ram and Dhig Pil, M. L'As while they were coming towards the 

Haryana Vidhan, Sabha to attend the Session on 215 December, 1987, 

: . -geeking extension of time for making the f inal feport before the first. 

.-sitting of the next Session- o है * व 

व व) The Chairman:of the ‘Committee(Shri Atma Ram Godara,, 

.. ° ML.A.) presented the fourth preliminary report of the Commitice of 

* Privilegés to th2 House on 21.2.89 on the matter in regard to the’gques-. 

i tion of alleged breach of privilege against Shri Hazari Lal, DSP Jind - 

- " ii respect of his using, most derogatory, insulting and contemptuous 

* .ldngnage against Shri-D.-D; Attri, M. L. A.-and the houss'on 12.9.87 

én phone, seeking ‘extension of time for making the final report before ' 

the ficst sitting of the next Session. L 
- 

r
d
 

K 
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. (iv) ‘The Chairman of the. Committee (Shri Atma Ram Godara, | 

‘M. L. A.) presénted the third preliminary report of the Committee of 

. Previleges to (९९. house, छा. 21.2.89 on the matter in regard to the 
" question of alleged breach of privilege against Shri Inder *Singh Nain 

and: Bhzlle Ram, Ex-M.L.As inregard to the obstruction. and man-. 
bandling of Hon’ble Chief Minister and Sarvshri - Vasudev Sharma, 
Madgsgf__e Ram and-¢Dhir’ Pal, M.L,As" whiler théy were coming- to::. 
wards the' Hdryana Vidban Sabha™to attend the - Session om: 
215t Decemaber, 1987 seeking /extension of -timé for making:, the-fipal * - 
repait ‘b:”fqoi__r'e. the” fist: sitting of the.mextSession.. - i N >ई 

T 1 - 

IR 
g 

~ (v) The Chairman of the Committee: (Sliri Atma Ram. ._"G‘Q'd‘,"'a‘fir:‘fi‘.r‘ 
M:L.A.) presented  the first prelimipary re¢port of the Commitice of .~ 
Privileges tp.the House on 21.2.89 गा thé “matter i tegard”to the पुछ्टन 
tion 0f alleged breach of privilege against Shri D.R. Chaudhary, Editor.-,” 

" Printer & Publisher of the weekly Peeng in regard to publishing Libellots - 
matters in-its issue dated-26,8.88 making serious allegations.of corruption * « 
and using very dérogatory language against the Hon’ble Mémbers पी . 
.this House and the Deputy Chief Minister, Shri B.D. Gupta, seeking ™ 
~-ext.nsiop of time for making the final report bzfore | the first sitting of .. - 
न next Session. - - coe 

~ »(vi) The Chairmanof the commitiee (Shri-Atma Ram Godara, 
M.L.A ) presented’ the fiyst preliminary repert of the: Commiltee of 

मठ"... Privileges to the House on21.2.89 फट matter in regard to शिव .question, 
of alleged breach of privilegeagainst Shri Rajinder Chaudhary and Shri 
Sita Ram Jinalin regard to threatening Shri Hira Nand Arya, M.LA. -~ 

_on phone. on*27.5:88and to sue him for damages on atcount of - - 
* défamation, seeking, cxtension of time for ‘making the. - fina}_report 

¥ 

* ‘bzfore the first sitting 6fpext Sgssion. . . 

Procegdings '...  ...... . / - 7: 
: A record of proceedings of the meeting of the Commiiitce hag™ | - 
been kept in the Haryana Vidhan Sabha Secretariat:: ° - 

. . L 1 J; 
- - . .. " ' ® : . = T हद 

B — ] 3 o 
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.7t ;' BUSINESS ADVISORY'COMMITTEE" “. - 7 
e «4. ; £ - Lo i . ' - 

T £ _ e 

«* * The Busipess -Advisory 
. the 11th March,-1988 continue 

. 
ली 

- + ० 1 7 
के. कद 

Comittee . which was constituted जा 

x d to functionupto 16th August, 1988 

. .when a new Committde wasnominated by the Hon’ble Speaker on 

the 17th August, 1988 and *was notifjed vide notification No,HVS—~". 

LA—85/88/53 dated the 17th August:1988, The names-of the -Mem- 

bers of the Committee/Special invitee and. the meetings attended by. 

cach*Member are given below t— - &+ न न 
—— e 

— b - B - ' ‘fi-."_ M ———--_-—--_—___-—
—-_-—.._h.__-'__’

.' 
-|.- '-i . - ’ _l R _ t 

Sri*  Name of Merber L. , ‘No. of meetings - 

 Not - v S _attended .- 

1. 2- * अ 3 * , 3 
लय फिएएदएए। व 

1. * Sardar Harmohinder Singh . Ex-Officio _ S A 
-~ Chatha, Speaker © o Chairman . 

2. * (कर. DeviLak, Chief Min 
3: (1. Vercpdes singh,. 

ister 

i, Parliamentary Affairs Minister 

4. Shri Suraj Bhan, Revenue 
Minister 

% meritary Secretary. ' 

6.  Shri Mohamad -Aslam Khan,: . 

न - ML A 

" Special Invitee . 

5% ShriDhic एक Chiel Parfia- 
,}- € 

4 

/ ० " Member - की ' 

- -l 
गा 

™ 

‘1., Ch. Kulbir Singh-Malik, Deputy 

‘Member 1 

+ N v - ig 

Membey | 1 _ 
- चल थे hd > 

. i " ¥ 

Member . 177 

‘Membet - Nil 

~ L व - 

Speakeur.- e . ! 

. LA—34/89/2,dated the. 16th F 

The Business Advisory Committée, which wasconstituted on 

17th August, 1988 continued to 
when 4 new Commite was' पाए 
16th February, 1989 and- was notified 

ES 

function upto ‘15th February, 1989 
minated by the Hon'ble Speaker on the 

vide notification No. -HVS— 
ebraary,] 959. i} 

The Commi'tte'en, which was constituted on 16th February, 1989, 

] t February, 1989 and §th-March; 1989 : 

The name of the Members/Special invitec and the meetings attended 
_held two meetings i.6.0n 216 

. 60 

b,
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__ by each Members/Special _inv'ite'e; are given below :—~ 

Sr.  Name of Member ... _ 7 7 No. of meetings cetings _ 
No. ' o - " attended’.” 

1. . Sardar H_armohi'n'_d'_er Singh Chatha, Ex-Officio” <~ .2 
. ‘Speaker . * Chairman & 7 - 

Ch. Devi Lal; Chief. Minister ५ Matmher o 7. - 20 T 
Ch: Verender _Sing"hv,'P”a'r'lfi.i_a_m‘t:n"_t_a’ry'_' o 

. Affairs Minister - . [ "7 - Member _ 2 

. . Shri Suraj __B'han_,R_eve'nue..Min'ister Member . 2 

.. 5; १. "काने Dhir एड, Chief Partiamentary - “Member 2 
Secretary , . _ . - ’ ) 

6. , Shri Mohammad Aslam Khan, M L:A.” Mamber K 

Sp“ec_i.al Invitée = - * o & : _ A व 

1, Ch.KulbirSingh Malik, Depity Speaker. -, ~ + 51 

Subjects Discussed - ः L ‘ <y 

-The Conimittee, which was constituted on Fitir-August,:$988 ** 

and 16th February, 1989, held oncand.two nizetings respsctively.. In 

- these meetings the -time Table for various items of: business. -before” the 

Vidhan Sabha during:its sitfings theld, frony 22nd-August to 26 ‘August,, 

1988 and from 215 February (0. 24th Februgry, 1689, 27th February to 

2nd March, 1989, 9.10, 1010 March, 1989, 13th1e 15th. Match, 1989 

was settled .. . . * - 

Reports Presented - T - o 

The following reports were pz:es'cfir—'tc-d'. on:the 08125 शरद छट्टशमएड: 

28८11 _ -~ - ig हर " . £ " 

~ Sr. e Subject of Reports, “कर Subject of Repotts, . . Dateof - Dateof~*" 

No. *= - - - o L Presentation.. . 

* I | ’ :‘/.I: N ’ ..‘ 
पा कादर 2. 

.- . ‘- . कि मर . . - . नै 

नए]: Recommendation regardidg, जि of ..~ 22nd August, 

for transaction of Government Business: 1988, . . 

for the meetings of the Vidhan Sabba held; v, * 7. | ~ - 

“ from 22nd.to 26th August, 1933 नि ) 
- obituary References, Papersto be laidfre- - - 

laid-on; the Tableof the House, Presen- . ~ 

* tation.af Excess Demands.over Grants asd - . रे 

Appropriations for the year 1983-84. Pre- « दा, * 

sentations Of two prelifinary,” Reports | O 

एवं the Commiittez..of Previleges'and exten- ] R 

sion of time for presentation of, the final ‘.o



LR 
K 

1 e ५ अप पा दा 
“Report’ thereon; Leave to introduce and 
introduction ,of Goyerament  Bills, Dis- 
cussion and voting. on Excess Demands 
over Granfsand *Appropriations for the 
year 1983-84, Government Bills, Apprcpri- 
ation Bill in tespect of Excess Demands 

" over Grants and Appropriations for the- 
year 1983-84 and motion under rule 84, 

'2. Recommendation regarding allocation of - 
time for, transaction of Government Busi- 
ness and private members busiiiess - for 
‘the meetings of the Vidhan Sabha -held 
from 21st Feb: to 15th ' Maich, 1989 1.6. 
.Obituary Refererices, Papers to 06. laid/re- 
laid - on. the Table of the House; Presenta- 
tion of Four preliminary Reports of “the 

- Committee of Privilege? and -extension 
oftime for presentation of the final reports 
thereon;, Official Resolition, Discussion: 

- on Governor’s. Addfess, Leave to intro- 
+ .duce and introduction of Government Bill. 

- Resumption of discussiocn on Governor’s 
) '. Address and-Voting on Motidén 6f Thanks, 

+ Government Bills, Presentation of Supple- 
mentary Estimates -for thé year 1988-80 
and the Report of Estimates Commiittee 
thereon, Discussion and Voting on Supple . 
mentary Estimates for the year 1988-89, 
Non-Official Business, Presentation-of the 

- 

~ 

" Budget for the year 1989-90, Geieral Dis- 
cussion on the Budget for the year 1989-90, 
Resumption 6f General Discussion on 
Budget “for the year 1989990, and 

..reply by the Finance Minister, Discu- 
ssion and Voting on Demands for Grants. 
on the. Budget. for the year 1989-90,, 
‘Presentation of Assembly .Committees 

* Reports, Appropriation Bill in’ respect -of 
Supplementary Estimates for the year. 
1988-89, Appropriation Bill in respéct of the. . 
Budget for the year 1989:90. : कि 

] 

3. .Recommendation regarding allocation of 
" time-for transaction हू Goverament Busintess 
"लिए the meetings of the Vidhan Sabha beld 
from 8th to 10th March; 1989; and 13th to 
15th March, 1989, i.c. Presentation of Budget 
forthe’year 1989-90, Papers 10 एल laid on’ the. 
Table of the House, General Discu ssion on the 

i 

21st Febru'alry,-. _ 
1989. 
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= Budget for the year 1989-90, Resumptionof™ = - = गाए 
"+ General Discussion-on the Budget for .the : 

year 1989-90 and reply by the Finance - 
Minister, Discussion and Voting on Demands - - 

for Grants on_the Budget for" the year * "11 
' 1989-90, , Presentation of Assembly Commi- - 

ttees Reports, Appropriation Bill in respect 
of: Supplementary Estimates for फिट year 
1988-89, Government "छाई, Appropriation ' 

. Billin respect.of the Budget for the year - 
~ 1989-90 and motions under Rule 84, . 

हक Review, of. the work done by the House Committee- , 

+ The Committee for the year 1988-89, consisting of five Members 

+ . and'.one Special-Invitee was nominated by फिट, Hon’ble Speaker on 

22.4.1988 and ‘-12_.8.19fi88,'respe'ct’ively.-‘_' न 

-2, आधा Kulbir.Singh, Deputy. Speaker was the Ex-Officio Chairman’ 
of: the’Committee. - = - - ' -0 

3. The Committee held a total numbet of 29 meetings., 

" 4’ The names of the Members and the Number of meetings 
attended by eachof themare given in the following tables :— 

.8t - . Name of Member + e No, of m'eeti'n_gs attended . 
No. न PR Y. 

" 1- . Shri Kulbir Singh Malik, - PR T 
पु , Deputy Speaker ' : ' 

_2.° ShriBhagiRam - YT . Nil 

3. ‘Shri Balbir Singh Chaudhry 17 - 

" 4. - 8hri Makhan Singh B 29 

5. Shri M_,o'hi"nde'r' Singh Dahiya : 13 

Special Invitee - - ° ] o . - .‘ 

1. , Shr Yogesh Chand Sharma o 9 

55 - _Th’p dates of meetings held, the number of the. memb_'e'rs present 

and business transacted at each meeting. are given below:— & 

%c. Dateof | Numberof . - —'-_—_.—flfl—u—_m—--—_—fi1_1s_infess‘transa'cted 
No. meeting _ Members . . T 

g e opresemt o<t 
e 

‘T . present ) . 

i T2, "3 है “व _ _ 

1.- :5.5.1988 3 - पड ~Committee ललिता on rec‘—___——-_—-“—*_-—-_flu——'ored’
 their deep 

+ T ;: sorrow and grief at the untimely and tragic death , 

- ०... ..* व of the son एव. Shri Harmobinder Singh [Chatha, 
P . Hon'ble Speaker, Haryana. Vidhan Sabha. The' 
o ’ . पे Committee expressed their heartfelt sympathies 

L] .. -+
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- and-condalende to the members: of .the vbereaved 

. - ~ ., “departed soul, 

2, 11.51988 . . .2 ', (i), . The .Research .Officer ~welcomed the 
. , TN Menibers of -the"Commniitéce and explained 

* . © 7 “yvo-thein ‘the*scope,’snd sTonctions of the 
B Commitiee. . B B 

- - I3 PR 

(i} The Committee congidéred sthe proposal 
. rfegarding .instdllation of "desert=toolers in 

: - - * *the'rcoms of MUAs Hastel anid*Hesired that 
हे ] - the aPublic Works Department i (Electrical 

- . Wing) may be asked to prepare an estimate 
. . for the-installdtion.of-40 desert coolers in 

दि the rooms of MLAs Hostel, Chandigarh 

3. 1650988 . -. 4 . “The Committee'difcnssed the steps-tdken for the 
e : improvement of the workidg of {the *MLAs 

‘Hostel, -The™Committed also suggested_tsome 
changes in the menu . 

‘4, "M651988 3 . () ~D.O-fetter No. DHO:88/4057, ~dated the 
. * . 25th May, 1988 from/Shri'Sanjay Kethari, 

R * Direcior, Hospitality: . Organisation, 
b Haryana, - ChandigathfeXpressivg his in- 

. . ability to appear before the Commitie was 
placed before’the’ Committee. s _ . B RO 

—_— e - .. » (i) ‘The Committee discussed the Catering 
: . - . . arrapgements ete. का पट Harvana™Vidhan 

. P . . % Sabha ‘Cantecrnadd MDAsiHostel Canteen 
- with the representatives of the Hospitality 

लिन पा जय - el * .Organisation, Haryana and _inspected _the 
' - Yidhan Sabha Canteen/Kitchen .and ,reca- 

e - mmended/fobservdd-as ander* ;= 

- ' (a) The iron Chairs Jlying.in the Vidhan 
: . Sabha Canteen“be replaced by:some 

- sgoodiquality,of chairs : 

- (b} Arwvater codler mayrimmediately be 
“ s .installed in the Vidhan Sabha Cantezn 

+s0 thatno'izconvenience- is caused 0 
the employees of the Haryana Vidhan 

- . . . - -Sabha Secretariat:. 

: दि {¢) In future.the soft drinks supplied पाप, 
. R * cthe«Commitiee ‘meetings should be 

. . sufficiently cold and for that purpose 
L . necgssary ..arrangcments.,be -made 

- = . immediately and a full size “Deep- 
Frizer'may beinstalled in‘the Canteen 
-of the Vigdhan Sabha for the purpose, 

- (d) The:good.quality ofifeatables may be 
. i A . 7 supplied in the Haryana Yidhan Sabha 

. Canteen on the pattern bof Punjab 
जि o .. ’ Vidhan Sabha Canteen 

H o (e The Committee obserted “that the 
- - . - ह space for kitchen was not adequate, 

.3 o Moreover, there was no provision' of 
. proper ventilation in the kitcben. The 

न 'ब्प८ ) . -+ Committee decided -that: a joint 

family and prayed-to Almightlyfor jpeace 10 the: ", 

. 
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“meeting of both the -Speakers along- 
_with the Director, Hospitality Organi- 

. -sation,.Harydna be arranged in the 
" very near’ future to short out this 
‘problem.” = e 

The menu for the summer .S¢ason’;as pre- 
pated by the: Hospitality- Organisation 
Department for the MLAs Hostel Canteen 
was placed before the Committee and the 
same was approved. after supgesting some 
amendments therein:  ~ ' - _ 

The Committeé inspected the Tegister 
maintained by the MLAs Hostel Canteen 
for obtaining orders for- meals etc. and 
ohserved that a sepalate columm must be, 
shown in the register for noting down' the 
_name of the persen whosgever booked the F] 

“order. for serving ‘meals in ‘the rooms to- L 
‘avoid delay-in the payment of meals.etc. 

;}___'_-.““‘fi . 5. ‘1:5-.'19_88' "3". , गा “The Committee discussed जप detail the 
matter relating to improvement थी the 

. working of the MLAs Hostel and desired 

- 

sy 

G 
- 

- 

) 

that the fans installed in the ropms of 
-MLAs Hostel may be gréased and repaired’ 
immediately so that the Members may not 
feel any inconvenitnce during their stay 
in the. MLAs Hostel. . S 

The Committee also. desircd that a photo 
of Hon’ble Chief Minister, Haryana may 
Mbe.installed at the Reception of the MLAs: 
Hostel, + =~ - - 

The Committee discussed the steps iaken 
for the improvement of the werking, of the 
_=M_,LA5'Hoste_l._ . ः 

An estimate of Rs..1,81,000/- for tflerov'iding 
-installation ‘of ‘Desert Coolers in I.Ee MLAs 
‘Hostel दा Chandigarh received from the 
‘Superintending Epginecr, PWD Electrical 

- Circle, Karnal, Haryara was placed before’ 

3 

पं) ' 

.the Comunittee,” The Committee decided.to 
-¢all the Engincer-in-Chief PWD (B&R), - 
‘Haryana in one of .its subsequent méetings 
to discuss the estimate. ' . 

‘The Commiitee- feit that after 5.30 B.M. 
there was no- officer in the -MLAs Hostel to 
take care of the problems of the MLAs. . 

. The reception Oflicer and Incharge MLA 
Hostel leave MLA Hostel at 5,30 P.M, The 
Commitiee, therefore, desired that 2 pro- 
posal for creation of twd posts of Assistant. 
Recéption Officer be sent .to the Govern-* 
ment so that round the clock supervision 
cag be made in the MLAs Hostel. 

Y
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e . T @ पिच The Comitiee decided ० hold its-mext 

2 ' meeting at Haryana Bhawan, New Delhi 

T 1w o . on 3rd July, 1988 at 500 P.M. 

7. 371988 3 

- (Hatryana Bhawan - 
*  NewDelhi) . 

_ * Oral examination of the Special Representative- 
‘cum-Commissioner, Haryana Bhawan, New Delhi 

and. the Director, Hospitality Organisation, 

~ Haryana in respect of the follgwing points t— 

. ‘1. Steps taken by the. Special Representative- 

= _ है 0 7 Y] cum-Commiissioner,-Haryana Bhawan, and 

. & . Ditector, Hospitality Organisation Haryana 

St दि in regard to the implementation of the 

- ) .. recominendation_ made ‘'by the House 

A Committee in its last meeting. 

. . Facilities of reservation for the Members of 

E 
Haryana Vidhan Sabha at Haryana Bhawan 

E : . - *  and“catering arrangements.. 

- '3, Supply of toilét'soap in every room of 
* Harvana Bhawan. ह 

Washing dllowance 0 waiters 

Placing of shoe cleaner in every réem, ’ 

suites of T.V. seis in the Minister’s of T.V. r i o . ! Ll 

e : i * LT b Haryana Bhawan apd maintenance 

. 7 set near Canteen: g 

. की 7 Catering arrangements at Haryana Bhawan 

. . " Canteen. 

L Qpening of a seperate Reception Counter 

+ 7 दा New Wing of Haryana Bhawan. 

CE e, ) _‘.,_S'e"paratc‘ ,dinning room for. Ministers, 
i ', - .7 M.Ps, M.L:As. and Officers. - 

Maiptenance of Haryana Bhawan. 

at Reception counter of Haryapa Bhawan. 
. . - न 

“Separate canteen for drivers and gunmen, 

13; Posiing of a_whole time Ajsgistant Direc- 

- tor, Hospitality at Haryana Bhawan. 

The Committes क्रम examined िट्र इ८- 

. presentatives-of thie Public Works Depart- 

L= ) . Inent, Haryana jn respect ¢f maintenance 

A . . “ of Haryapa MLAs Hostel and MLAs 

PR . व Flats and désired that-a Superviser may be 

e o L posted in the MLAs Hostel so that.he may: 

- o - -  cheek’the cleanlineéss of tooms of MLAs 

‘* S Hostel daily. .The Committee further de- 
: 5. sired that the list of articles. which were 

T purchased sometime back- for' the MLAs 

- - . Hostel and Flats may एव. supplied for -the 

' . - : information-of the Committee. 

o . . 

‘Seating arrangements for MLAs and M.Ps~ 

. 

1 
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9. ,37-7-1988 273 % (- Inabsence of the Ex. -Officio Chairman 
T, . Shri Mohinder Singh Dahiya a Member 

) of the Committee was chosen as acting 
et e Chairman to preside over the meeting 

L B e LI “(ii) . 'The Committee passed a conddlence resalu- 
L दि की PR _ " tion on’ the untimely and sad demise of - 

‘. R LT B . , “Shri. Bhogat Sipgh, Brother-in-law, of 
- . AL Hon’ble Deputy Speaker (Ex, Officio (विमान 

N man of the Committes)} 
a "के “न ना, B . 

S ही:. 

“ ' 

17-'8-1_938 

¥ - - 

z ! 5'" , B 
- - ! 

a4 4 

- <y - 1 _ 

लए, ,12-8-1फ%88 

(i) ‘Discussion with the representatives of 
"PWD (B & R), Haryana regarding. impro- 

+ " yement in'the work.of c¢leanliness of the 
- T MLAs. Hostel o 

- - - * - - कक 

जि - o plaged before the Committee. The Commi- 
- . ttee desired that the articles which were 

+  purchased by he Haryana Vidhan Sabha 
. ' T through PWT (B &R), Haryana ior 

: ' MLAs Hostel and Flais be got entered in 
relevant register of . Haryana , Vidhan 

: .~ Sabha Seccreiariat -and these articles be 

5 4 

3 , - -The Eogineer-in-Chief, PWD (B & R), Haryang 
« _ did not aiterd the meeting 85 पाए notice was 

issued to him to attend the = meeting of the 
House: Committee on 12-8-1988. The Commi- 
‘ttée took a serions view of it and "desired “that 

. Engiheer-in~Chief" be asked to explain his posi- 
. tion पी this regard in Wwriting within a period 

- T of three days 

g, _(i) ‘The Commitice orally examined the Engl-‘ 
g neer-in-Chief, PWD (B&R), Haryapa in 

* regularly maintained by the PWD (B & R)... - 

- régard 10 not attending the meeting of the | 
House. Committee personally by him on 

LT 12-8.1988, चाट: explapation dated 
e s 16-8-1988 of the Engineer-in-Chief PWD 
- (B & का, Haryana was read out before the 

b 

T 7... ; allsatisfied with the reply given by the Engj- 
) necer-in~-Chief, PWD (B & R}, Haryana and 

4 desired that the'Committee be supplied the 
‘y I necessary information, before taking a 

final decision in the matter. 

3 = (i) The Committee observed that the furnitare 
) ’ for the MLA’s in the Haryana Vidkan 
Y .+ ‘Sabha Cantcen is not upto the mark for 
Yo w77 .their sitting and’ desired that -good quality 

o of fucnitiire may be purchased by the Hosg- 
- e - pitality Department. - 

. . (0 " The Comraittee further reccmmended: that - 
-+, & water cooler may also be. provided in 

. the Vidhan Sabha Canteen'for:the use”6f 
Ty osul et - the.Members and stafl . 

{Committee,, The Committee was not at -
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The _Co_"m_‘mit_t_ee‘,- observed t__h_at_"'a'ed_.t'el.e'ph_'o'ne_"'- T 

T o exignsion may‘also 95८" provided im the, - - .. 

" ४ v, “Canteen for the use of फिट Hon’ble” 

' « ; v Members., - 
बार, s L 
- 

P b ..t शत o, clock is’-not served to'the Mem- 

+ =~ 7 bBersin the' MLA’s Hos_t_,el-_and.Des:re_d.tbat. . 

-, tea to the’ Members shonld be served at 
A 

E 

" 5:00-aimy;-positively. ही एफ onwards., ,+ . 

. (v} The Gominiitée obseived that morning t6a .~ S 

S . . 2 . 
दल अल 

I o n R * . o . . e = . _ . 

ता बन न पक LT न. (i) ‘The Committes alfotted. the roah_ms__ to the - | 4§ 

‘L.}‘_v,,_.-_*._ गा  ,. 7 ..' “7 ‘Meémbers for the duration of -the ensuing: . 

* N लग कर न. ८... . sessfofl न L 
: 

17, 79.1988 ' 3" रह एफ e absence of the Ex-Officio Chairmén * ) - 

“rre " (HaryanaBbawam:: T, <~/ ShriBalbic Singh Chaudhty,a Member व = =~ 
. 

) 

New Dethi): = . .. the Committee was chosen to-preside OVEr SRS 
. A : :‘__, ही = . T "__'b’ 'f.herne_‘eting- . . o I रू न दर - 

Ty "G Letier No, DHOFH-BS/8LIS, dated 69:88 - 
- है." fromithe Director, Hospitality Organisa- _ 

7 1tion; Hdryaha regarding the meeting of the = . 

"= ,Housé¢ Commitiee on 7-9-88: was Pl ७ 

* . “before.thé Committee and the Commitiee: = : 

. - " notedthecontentsthereof. 
* 0 +' 

., (iiiy -Oral.examination of the Spscial Represcn कि, 

7 sative-cam-Commissioner, - Hatydnz 1Bhas. .7 

.~ *'wan, New Delhi regarding: impleméntation TN -~ 

.~ 7 ef.all the points, which, were discussed in_ . . 

the previgus migeting: » - w _ T 

S i L= H - A e P 

. (iv) The Commiitee desired that a Jetter भा! ybe . . 7, 

° Jwiritten to- the . Chief Secretary to Govi, s 

* Haryana-to increase the.quota of allotment . ) 

.. -, of-roems of Special Representative-cum- . 

- , ..** s« Commissioner, Haryana डिनिशाककस्श्णिए 2.~ ८ 

<t s srooms to-4 roonis णिए Officers and from” 7 

गा. बे..." roomstoll’Tooms for MLAs.~ - e 

o a 3 -4 . 

G 

» - e ‘"‘. N 2 LW . o 

= _{v) “The Committee desired that a ‘whole ‘time . 

.. ही, T Assistant Director may be posted ‘at Har- 
‘ ‘J.y'a.n_a- Bhawan. 

" @ “D.O-Letter No.30DM:SR, dated the 8t & 

N S P अं ‘Beptember, 1988 received frorn the Develas . 

न पा S बा दब, . .pment.and Panchayat; Minister ‘Haryana - 

: पा R .was placed‘before the Commitice and” the _—_— 

, R नल Committec desired that letter may be placed - - 

S - . “in ope of its meeting to फिट, beld .at New_ . — 

' . 
= न मल नली ST - 
J 130 20:9-1988 « e 

पी वन 

+. T .t /सदि पा near futire. - 3 ३ 
थे: या. [ " i o ) l"?. 

~ (i) 'The Committee discussed तट: "sfeps tfk-aen. A 

e T for the improvemeny.of the working -of the - कै 

. W e MLA's' Hostel and.desired that 2 detailed 

. हद .' Y - . -notwebepatup tothe. Committee  in’ this - 

: . os e दी. e 1 oregard in its oext meeting.® I 
P पलट ८ सह . 

iy _1{4'-_*1-"'._“2_'7.-'9‘;1_“ 887 .. 4., - (i).-An estimate of Rs. 21,500/~ for the insta- 

. . A इन हैक कि Nation . .of ;a new. water cooler .received .’ : 

पर > v ; £+ from the Superintending Engineer, Electri- : , 

- . थक दे व R . - PR 

BN o . कल . N B . R 

- B . . . दल ः = . 
न “ 

i - 

¥ 3 ! -
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16, §10-1988, ° 2w 
N Haryanad Bhawan,. -° o 

New Dethd. -~ . = - 

‘ . . (i) 

¥ i . 

; - N 

17. 26-10-1988 5 W 

- L 

. ' . . i) 

cal Cifcle, PWD (B&R) Karnal weg ° 
placed hefore the Committes and फिट Com-" 

~ frittee desired that the ‘$aine Mmay. b §ent 
दि the Government for accorditig nécessa- 
ry¥ sanction in this regard at the earliest, 

. The Commiittee desired’ that all the yoom 
Attaridants should be in their' . proper 
uniformis with name plates on their duties 
and if any body will be found without. 
proper uniforms, strict’ action will कट, 
taken against him. ) » 

The Committes desired thai @ newspaper 
‘Danik. Tribuge’ may also be subscribed 
repolarly कप: the MLAS. Hostel for ‘the 
-M.L.As. ८ 

The Committee d_i-scu'ssed :the steps’ being 
taken for the improventent of the working 
of the M.L.As. Hostel.. I sy, 

The Committee “decided _ (0 hold' its next 
meeting on-8-10-1938 at Haryana Bhawan, 
New Delhi. - 

+ 

Leiter No. DHOH-86/8987, 'dated 6-10-88 - 
from the: Accounts Officer, Horpitality Orga- 
nisation, Haryana showing the inability of 
Diractor and _Joint Direetor Hospitality 
Organisation to attend the mésting of फिट, 
Committee was placed before the Comm- 
ittee. ) ! * 

An official of the Special Representative- 
cum-Commissioner, Haryana-Bhawan पान - 
formed the Committee that Special Repre- 
“sentafive-cum-Commissioner, ° Haryema 
Bhawan wis on official tour to. Bhopil. 
Therefore, in the absence of Special Re; 
presentative and. Director, Hospitality no 
discussion took place.. 

D.0O. letter No. 33-DM-88, dated 14-10-88 
‘récéived from :Shri Hukam Singh Develop- 
.ment and Panchayat Minister, Haryana re- 
garding improvément in (एड resecvation of 

_ fooms in Haryana Bhawan, New Delhi 
and tn-necessary arrears of telephone and | 
room rent Charges/bills of Haryana - 
Bhawan, was placed before the Commiitee. 
The Committee desiréd पका the D.O letter 
in question' may be putup in the next 

-meeting: of the Committee to be held at 
Haryana Bhiwan' for consideration. ' 

ही 

The Comumiittee decided - to hold-its next ' * 
mesting onh_ the 4ih  November, 1988 at 
RHaryana- Bhawan, Néw फलों;
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18,41 1-1988 = री S5 
e f dryana-Bhawan,, ; 4+ 

. . w.Delhi 
+s+ ciim-Special - Representative; . Haryana ~ दर . 

» »»+Bhawan.~ and Representatives of the - 
P Hospitality. Organisation in regard ‘tothe. . - - % 

- over: 'all . working/mainténance of the - =X 
..~ Haryana Bhawanand ifs Canteen. - - T e 

T 

v 

के फिगर", 'AD.Q; letter - No.. 33-DM-88 . dated s 
o et 19-10-1988 - received from Shri Hukam 

- ~ «Singh,vDevelopment and Panchayat Mini- =~ - 
“rster regarding pendingy bill of Rs. 208/- - 

बनी Jieu of stay in Haryana Bhawan was'- . . 
. Placed beforethe Commrittee. A .copy of 
. sthe. ofgresaid D.O. was handed over 10 . 

: the ‘Special Représentative-cum-Commi- - - : 
i ssioners Haryana Bhawan by ‘the Commi- _ "~ 

नि . टठ with the direction that.the fact finding. _ " ° 
report be submitted to the'committee. -t 

* = (iii).~The Committed pointed out. numerdus = ~ ¢ - 
L complaints against Shri' Radhey Lal supars .- . 
el 2%y visor who sent.fake bills ‘to the Hon‘ble.. . - . .- 

किन membérs including the Bill for Rs. 160/~ 
-« - "sent to the Hon'ble Deputy Spesker - - . - 

“ .- छत degired that Shri Radhey Lal be placed ' ‘@_ . 
* "१... under.suspension”and strongest “possible . 

action sholild be: taken " against such an - A 
g!(.‘yee who is indulging in such aadesi- - . . व 

¥ 16: and unserupiled activities which are’ - . 
=3¢ =7 -very .serious. 'The Commijttée further i 
T déslred that the mattér फिट referred to-the ० 
=4 concerned -awhority . लि. 'taking above - - L 

T .sldted action . et L 

(v)_D.O,- No..=30-DM-88, dated. 8-9-1283 - 
हे regarding ‘irregularities 'in reservation in 

" ~_ Haryana Bhawan received: from Shri | - 
- Hukam Singh, Development “and Pancha- ™ ' 

yat  Minister was pleced before the _ - * 
Comimittee.. Irregularities made by Shri- - —_— 

“-Rawdt’ R.A.,, Haryana Bhawan and his . = 
. " misbebaviour with the Member 'were also | 

~"discussed ang घाट, Committee ‘désired that. 72 = " 
¢ -8hri Rawat shoild be »shifted from Room 

No. 205 today positively and he should:be v 
.. - mmansferred from _ Haiyona.  Bhawan, | . 

Some, responsible Officer "फेस posted at.: > =, 
Haryana Bhawan in hisplace.”” .. न ५ " 

(¥) “The Committee further desired that there 
- should be 'a -co-ordination ~of Reception . - oy 

« 7 Counier and the ‘Canteen Counter. Arrans < e 3\_'-.' 
+ Beéments - of-payment of bills of Room Rent H S 
Canteen charges should be mbde at tha - YL 
Reception Counter 2nd decided-that ' W 

(a) Enfries~in' the reservation Registep” "~ ~ © < 
".7"s  at Reception’ Counter should न ८ 

complete- and official, on duty at . 
. _ Reception-Counter should ‘affix- his - »_ . 

~‘name plate. a L दे = 

(b) Malaea_!s ete, should be “served .with 

= - " . . . . . -+ 

R - . s जन
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19, 15111988 . - 3, 
~ - (Hdryana Bhawan ° . 

New Dellii) - 1 . 

= I TP S 
Lo कोई वी: दे, कख सिपव * 

का, 221121988 4 
- TS R (R ol 

एकिक T रे. पे है K 
[ HL L 

22. 3-12-1988 . 
. 7" (Haryapa Bbawan = .7 
' New Delhi) 

e T 
. 

- - - 

23, 5-12-1988 
-~ {DumdumAirport 

Calcutta) ' 

24, *8:12:1988 - 
‘(Impbal) 

iy - [T, S नर 

o . 
S T 

—— A 4= 

_ mesting ‘on 
430 PM. at 

न Delhi. 

gramone, 

e न Y 

_(¥i)_-The Committeé decided ~to. hold'its;next 
15th  November,, 1988 at 

Haryana ‘Bhawan, New 

The Committee decided to undertake a 
study tour to .the States of Tripura, 

ur and Nagaland from 3-12-1938 to 
14-12-1988 and approved the tour pro- 

The. Committee decided. that the oral examis 
nation of Special Representative:cum-Comuti- 
ssioner, Haryana Bhawan be postpond as he 
is busy in connection-with the International 
frade Faijr.- « 

(i) The Committee discussed the steps taken 
+ +for ‘the improvement of the-. working of 

M.L.As Hostel. 

(ii) The Committee discussed and finalised 

बज 

' 

-the joint tour-programme of . the Commi- 
itee on Petitions 

land. 
[ 

and House Committee 
की the ‘month of ‘December, 1938 to'the 
Siates of Tripura, Manipura and Naga- 

(i) The Committee discussed the steps takan 
for the improvement of ..be working of 
the MLAs Hostel 

§ k3 
a 

(i) Discussion on the agenda of the study 
tour of the House Committee, The 

Committee was informed ‘that telegrams 
have beeft issued to dll concerned States. 
for making necessary and suitable arran- 
gements for the Committee, 

दा 

‘The Commitiee. framed the questionnaire for 
discussion with the sister Committees of 
Tripura, Maripur and Nagaland Legislative 
Assemblies - A T L 

" Keeping in view the p"os'slbxht'y of ‘cancellation 
of flight from Calcutia to Agartala dvee. to 
strike by the: Pilots: .the -Committee changed 
its tour programme and desived -that its visit 
to Agartala be cancelled and , directed that 
all the staff of Vidhan Sabha Secretariat 

. shpuld accompany the . Commitige on its visit 
0 Imphal by air The Committee furrher 

desired ” that Hon'ble -Speaker एड requested 
. to’_pgrant necessary permission to these officials 

to travel by air from Calcuita 0 Imphal 

Discussion with the House Commi‘tee -of the 
Manipur Legislative Assembly’on - the marters 
of common interests 

. 

Manis



152 ) .3 L “ - -I; 4 

TI0M2.1088 1 - + i) The Committee discussed various matters of 
{K-Ohima) <1 7 ctommon. intetest with' the Deputy Secretaty 

e T an Nagaland Legitlative Assembly Secreta- 
. - at 

wad 

T 720688 0 - 4 1) “Discussion on the steps taken for the 

1
l
 

i improvement of the working of the MLAs 

; : _ Hostel. _ f 

. fii) .Confitmation of proceedings of (फिट 
L .7 Committee meetings dawed 5, 11, 16 

. , 26-5-88, -1, 28-6-88, 3,19,:27:7-88,, 12 
S ., 17-8-88; 7, 20, 27-9:38, 5, B, ;26-10-88 

. - अल o 415,22 and 28-11-1988, . - 

a1, 3-1-1989 2 + ‘Distussion 00 फिट steps taken for the impro- 
vement of the workiog एव the M.L.As Hostel 

B पा बन e - - - 

28, .16-1-1989- - 4 . () "The Committee discussed {hie vafipus steps 
.. T taken for the improvement of the working - 

of the M.L.As Hostel. 

(प्र). “The Comniitee desired that whilesending 
< s 4 . - *  thebills of meals etc. to the membets. 

v : K.O.Ts/ service slips should be attached - 
- " * . .  with the bill 80’ that the bill can be veri- 

: fied before making the payment 

29. 71521939 4, () , Lettet No, 41/1/85-RVA, dated 30-1:1989 
‘regarding Téservation of “acgommodation 
at Haryana Bhawan, New Delhi received 
from the Chief Sezcretary to Government 
Haryana regarding earmarking of suites 

*Tor MLAs was placed before the Commi- 
_ . itee, The Committee was not satisfied with 

ok . - .+ the decision of the Government and desired 
. - that the Chief Secretary to Govt. Haryapa 

may bé asked to appear before the Commi- 
ttee in one of its subsequant meetings 

ER दर . - 

. " 7. (i).. ;The Committee allotted the rooms to. the 
पथ _ - ‘Hon'ble Members for the duration “of the 

s S . ~ +Budget Session * 

£ 

Meeting adjourned for want of quornm 

The mzeting i.e. 14-12-1988 ‘was adjourned for want of quoram 

Procecdings ~ , 

Arecord of the proceedings of the Committee has- been kept in’ 
the Haryana Vidhan Sabha Secretariat. 

13
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- 77 'LIBRARY COMMITTEE REVIEW 1988789 % >~ 
, N 3 NI I I जी % 3% 

The Committee. consisting of Six Members “was-nominated by the 
‘Hon'ble -Speaker -on -22nd- April “for -the -year -1988-89. ~-Sh.~ Kaijlash 
Chand Sharma,a Meraber of the Committee was appointedmas Chair- - 
man. Master-Shiv Parshad, M.-L. है... was nominated as a Special 
Invitee to serve on the, Library Committee on 17-10-88 for the remain- 

. ing.period of the year 1988-89. 

” 

The Commiitee held 45 meetings.- The names of Members{Special 
‘*Invitee -together with -the -oumber-of meetings attended by each of 
them,are?given in the following-table बन - s, 

i " - P i 

“Se. - % .Name of the’Member - o No: of* mefletmgs 
“No. - - . : ) " attended 

i P ली Kailash Chand Sharma, Chairman - 43. क 

2, ># - Sh.Kanti Parkash Bhalla,"Member ~ - हि 26 

3. " Sh. Balbir Paul Shah, Member -~ . 1 

4, v_Rao Dharam Pal, Member™ ५ ‘ ” e 

5. “Sh.’Kishan Singh:Sangwan, Member S| 

i %.  Sh. Surinder Kumar-Madan, -Member - 35 . 

'7':_," Mastet S"”»hw Parshad (Spl. Invitee) ] 2_2_0 - 
n 

. The .Commmittee Selected the -publications on different subject(s) 
The value of the publications purchased during the year including 
the cost of NewspapersiMagazines ctc: was Rs.'26661-45" In additlon 
{o’it Government'publications worth Rs, 10,507.8Q were also'purchased 

’ 
. ना #. 

-The Committes alsé -undertook a study tour to .the ‘States of - 

Rajasthan; Gujarat & (०8 and discussed with counter part Committees, 

matters of common interest. The Committee - 8150. studied the’ func- 

tioning of Libraries there as also the method of selection “of books 

डॉट, of the respactive Legislature Libraries .- 
v 1 = .- 

N 73 Y . : ) s 

k.
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MEETINGS HELD AND BUSINESS TRANSACTED 

Details regarding the datesof meetings held, number of meémbers 
present ‘and business transacted,;in each meeting, are given below ना 

Sr. Dated Numibers of Members - Business transacted 
. including Special - - ) 

v o« Inviteg Preseat: | o5 o 2 e, 

e T e — 

L - 

W LTS 
=2 "+ 1Y The Commitiee passed a condolence resolu- 

tion on the sad demise of Mr. Sandeep Singh 

) son of Sh, Harmehinder Singh Chatha Hon- 

*ble Speaker of Haryana Vidhan Sabha. 
A रे ७ hil . . P . 

दंग पल मल - टन. (i) The Commitiee also express .their heart 

- + felt grief at.the brutal’Killings of 13 inno- 
. *cent persons by the terrorists at Panipat 

on 7th May, 1988, ' 
- o 

2. 16.5-88, 3 The Under Secretary -Haryana -Vidhan Sabha 
छा ना न welcomed the members of the Committes: and’ 

MRS वॉच न e *cxplained to them the Scope and functions of 

- the Library Committec. The Commitree 2150 
.n = .recommended a- book “Tamas”- wriiten by 

.Bhisham Sahni. - . 
न | - r 

3, -235-1988 2" " The Committee reconimended - ffiree books for 
. ._ __dt_he Library. . 

oy . . 

4. 3_0-5-‘1988_ 2 The Committee recommended tw_--o boaks for the 

. Libraty. « | टन २ T 

T oA el i 

" . व 

5. ,,6-6-1988 ८ The Commitice recommicnded छिपा books for - 
,the L_ib_l"al’}’.. L न - T 

6. (20-6-1988 .3 - The Commiitee recommended five books for ™ 
* * the Library. 

. 7. 29-6-1988 3¢+ The Commiitee recommended three 90008 for 
P . _ “sthe Library and also decided that a monthly 

& magazine {Abhyas Bharati® published by ‘Indian. 
Express- Group® be “subscribed for Library and 
“The Committec also decided to hold its next 
meeting on  4th Jul\?l , 88 at- 11-00 a. m.in the 

सका ही ह पर ‘Haryana Bhawan; New Delhi "for.the sefection | 
Mow'vat ४ _ - हु. -+ . of books.. = |  , ' e - 

॥ ता» - - RTINS [ दि H - . 

8., ~4-7-1988 et 2 The,, Committée’ visited at various book-sellers 
(Haryana Bhawdn * ™~ . ‘and' Shop-keepers ana selected 15+Books on 
New Delhi) different subjects for the Library. 

,_7}33 1 2~ ° The Committee reco'mm’c'nded "five books for 
है 2 v the Library. o . o - 

नी लिन जल जे व ] Loy oL, b TN : - 
व 10, 21-7-1088. जि मिट “aThe Commiltée’ recommenned two books for 

_ रा | tile Library, , प् ; 

11, 28-7-1988 ° - 3 . The Committee recommended th_r“ee, boo sv"-for 
the Library. e o K 

Wy
 

37
 

८



iy - भ 5 - 

. 78, “ 

"1 - 2 - 3 A = नया e B .--.-;-‘_--- T 

. 12, 3-8--198%8 2. The Commitiee recommended three books for 
S T B the Library . I 

B 13 10-8-1988 ः . ‘2 The Commiitee’ recommended three: buoks इज 
| हर . - the Library. . . _ न P 

14.7 168-1988 ° 2 () The Committee ~recommended two books 
. ' for the library : 

नि . . . (0 " The Committee decided that Govi. may, be 
* _ approached to provide a2 substantial fund to 

- purchase mor¢ books and pericdicals for फिट 
थी T Library, , r 

- 15, हज * 3., (i). The Committec .recommended: किए books for - 
. i R . - v _the Library - 

. . . * _ (i) 'The,Committee also approved rebate offered-z 
- - by the variou$ book-sellers while purchasing 

- . the books for the Library as ender:— - 
< . s - 

T ‘ - 1. .English books - 10% 

s~ %+ 2, HindjUrdu books ~ . 15% 

न दे - ‘3. Law ‘Books २. Whatever - 
. . discount decided after negotiation. 

- 

16~ 13-9-1938% 3 - (i} The Committee recommended three Looks 
- . for thewLibrary. - _ 

- (i) The Committee decided 40 hold its meetings 
- N -at Srindagar, Guimarg and Pchalgam on 

. iith, 12th and 13th October, 1988 respec- 
tively and to  discuss with the sister 

v, e, Committee of Jammu and . Kashmir State 
’ Legislature on matters of common interest: 

P 17. 20-9-83 2 The Compmittee passed: a condolence resolution 
- . g A on'the sad demise of Mr. Hit Abhilashi, Presi- 

L N - «. dent of, Punjab- Unit of the Bbhariiya Janata, - 
o . की जौ 1, Party 

. 18, 27-5-1988 4 (i) "The Committee selected  # ‘book *World 
. : न ‘v ICitizen® by Vijay Anand’ for the Library., पा 

- ' . (ii) “The Committee decided हुए undertake a study 
e T + . " toor'to the States एव Maharashtra, Goa and 

) -l T ] Kerals in ihe 3td week 'of November, 1988 
: 4. for 12 days u 

[
T
 
Y
 

व.
 

19" <4-10-1988 3. (i) The Committce selected i book *The™ (फियाद- 
- ः . mas® written by S.P, Talukdar-for the 

L - Library, ! : 

r . (ii), The Committes cancelled its "proposed tour 
- - ) " to the State of J&K from 10010. 1उ Oct. 

1988 due to flood situation in Punjab and 
- ~ ' "L JEK - 

%0. ' 12-10-1988 1. , No. busibess could be trangacted for want -of 
* - quorum. s ¥ oA N 

बा गा -



गा 2 I ४ पाए "०, था T 

«21.7. 19101988 7. 27 THe Commitee selected fourbocks for the-Lib- 
L ? rary. - T 

32-',.-2"6-10-1988 4 T_he'Co'"mmit’tee-re_comm_.ended ‘three * books for 

दि . the Library. - . - 

23. 2.11-1988 ¢ . 4 7. (i) The: Committeé selected a book ‘Regional हर 

«का - 7 Political Party’ by 5. Bhatnagar for the h 

i . - I’a'ibl'al'y. कर . e 

R ) - . - _(ii). The Committee decided to -undertake a study. 

¢ . o * “ ' tour to the States'of Rajasthan and Gujarat 
1, 19th December, 1988 " for a peried of * 

24, 15111988 2 T._'hep,.Ccni;.": mittee recommended two copies of ‘Road. i 

_ - Map ofjIndia’ दिए the use in Library. _ 

2§: 2241-1988.. - 3:  The. Committec selected three. books for the 
LA © <% Library. - _ oo 

26. 29-11-1988 5 () Thé Committee recommended thiree books ' 
. fer the Library:, 

जि . ली. "The -Committee reviewed its_tour programme 

) "7 rto the States of Gujarat and Rajasthan and 

-decided to partially modily it by extending. v 

= ’ नि anly छा day i.e. from 19th to 28th Decem- 
ber, 1988. .. v 

27, 5-12-1988 3 The Commitiee selected a ook ‘History of the 
L ¥ + ही People* (1469-1988) written by Dr. Gaopal* 

.- : Singh for the Library. - 

28: i I'-*_.hl_z-«lgs"s_'_ ' 7 The Committee selécted a book-*World Citizen™ by 

B . “Vijay Anand.* . . . 

29. .19-12-1938 4. The Committee framed the questionnaire, o 

N . - the. basis of which it was to -discuss the matters 

. of common interest in regard to scope and func- 

S . 7 tions.of the Library, Committee with Sister Com-. . 

o~ mitce of the State of Rajasthany - 

30, . 20-12-988. . 4 The Committee discussed mattérs -of common. 
- . interest with the’ Members of Sister Committee of 

!
 

o 

.o 

(
L
]
 

न
 

Rajasthan Legislative Assembly.. _ 
PR 

. 

31, 21a12-1988 .. 4 ° The Committeeat its meeting held on 21-12-1988 d 

- at Mount Abu Circuit house, Rajasthan. framed 
the questiomnaire on-the basis'of which it was 

. . to discuss.on the matters of common interest, 

- scopg and functions of Librery Committee with 
. the Sister Commitiee of the State of. Gujarat. 

उस, .23-12-1988 T4 The Committee was welcomed by the Chairman 
of the Gujarat Committee and ¢xchanged views on 

* . maiters of common interest. : 

33; 24-12-1983 - 4 The Committee reviewed फट proceedings of फिट 

, न meetings beld on 20th December, 1988 at Jaipur 

o . and afier some-discussion the Committee- decided 

N that effogts may एड, made for the preparation of 
दर दर ) : .. सी. हर: phy of all acts of Govt, of India ‘as™ 

L - _ ' well 85 Hargana Govt. for the-use of -Members. of 
. .ot Haryana Vidhan Sabha. व .
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34. 26-12-88 4 The Committee- reviewed the proceedings of the 

z . meetipg beld on 2000. December, 1988 at Ahem- 
dabhad L 

4 "जद Committee reviewed the proceedings of. the 35, 28-12-1988 " 

%, 4119897 ..o 4. 
- पक 

37. 9-1-1989 

38, 161-1989 , 

‘39, 24:1-1989 . ° 

© 4D, 3011989 

41. 62-1989 
- 

42, le62-1989 - . - 

43, 24-3-1989 . - 

- .Y 
. 

1. 
44, 27-3-1989 ° 

LI 

45: 30-3-1989° 

4 

-~ meetings of, the Committee held ‘on zag 12-1988 
and 23-12-1988 at Jaipur and Ahemdabad. The 
Committee- decided to recommend the budge 
for the Haryanz Vidban.Sabha Library.be.in- 
creased from Rs. 30,000 .t0 Rs, one lakh at 
1851 - 

The' Committee selected a book ‘Betrayal ‘of a 
rural India’-by ‘Bhdnu Partap Singh* "~ 

The Committee seclected a book ‘Dada- Saheb 
MavalanJLg}Father of Lok Sabha’. .  ° 

The Commitiee recommended “Political Svstem 
in Tadia Vol "I and. TI edited by ‘Verinder 
Grover.: | _ ' 

The Committes . ‘tecornmended ‘Political System 
Gm India' Vol. IIl and TV edited by *Verinder 

rover 
E ] L ना पिन. जल नाल निनन-न नाना 

वाई Commiltee selected two_books f—_;m- the 
. A Library. - .o 

The Committee selécted -seven bodks for the 
Library - - 

- :. ता * by ;_ . oA 

No Business was trapsactéd for want of 
Quoram b पड, . wr , 

The Committee framed the questionnaire on 
the basis of which it was to discuss the matters 
of ¢ommon interest in tegard ‘to Scope and 
functions of the Library Commiitee ; with the 
Sistef Committee® of "the Goi Legislative 
Assembly 

The Committee-was' welcomed by फिट Secre- 
tary, Goa Legislative Assembly apd discussed 
the matters of common interest. 

The Commitiée reviewed on the . discussion 
held with: Secretary,: Goa' Legislative “Assembly 
at Panaji:



न) Ch. Kulbir $ingh Malik, Deputy Speaker was nomigated;as the: 
. Ex-Officio. €hajeman of.the.Committée 

(iii) The,Committee held 13 mestings -in all, 10 meotings at 
Chandigarh'znd 3 meetings dWfside Chbandigarh. The names of the# 

मिथक of the Comwitiee and -the pumber ,एव meetings attended by 
eaclione of themare given below ‘= 

o 
बन § 

S¢. - NameoftheMember | ° S - No. of meetings 
No. = 770 T T - attended 

i. (५. Kulbir Singh Malik, Deputy §peaker, ST 
| 2. Sh.Bhagwan SohaiRawat, ML.A.© - - -l - . 

3. Sh. Atma Ram Gohara, व... है, ~ = s % . 

4. Sh. Durga Dutt Attri, M.L:A दि ः 10 ° 

5. 'Sh, Hazar €hand,” MiL A . R 

(iv)_ Meetin_g पन्ना and bnsiness transacted 

The details showing the dates of the meetings held, the nimber of - 
bmembers present and the business transacted at each meeting*are given 
elow ‘ # - - + 

Sr. -Date एफ, Number of " Business Transactedsr - = 
‘N . Meetings- Members present - ) _ 

1. 2 3 4. . 

1. ' 5th May, 1988. 3 - "The Committez passed condolence fesolution | 
on the untimely and trazgic death of Shri 

. Sandeep Singh son of Speaker due 10. accident 

2. 11th May, 1988. .3 Discussion एव the .scops and functtons of the 
e : Committee . 

30 16th May, 1988. e Consideration of the question of Enlargemént 
. - of the scope and functions of  the Committee 

78 S5 " 
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. _ sider the question of Enlargement of the scope 
या पक e शिव -~~~ gnd-fupctions-of the-Committees- 

- P न L3 

* 4, 23rd May, 1988, 3 ° -Medting “of the Committee at Manali to con- 

= 4 Rk 

20 Mal£1988 3 * Meeting of the Committee at Manali to:consi 
- - e der the question-6f Enlargement of the scope 

and functions of the Committee 
2 o i 

' 
kS r 

LI 

-6. st June, 1988, 2 Consideration of the question of -Enlargement 
' - - of’therst0pe and"fhactiond of the Committee, 

7. 28th .Jzune, 1988.. 5 ., Cobfideration of the qéstion of Enlargement. 
के . «  of the scopeand functions of the Committee, 

-8, . आप July, 1988, 3. Meeting of the Committee at Haryana Bhawan, 
: LT New Delhi-for’ ¢considering” the* questiof- of 

. . . Eplargemient of the scope and furictions of 
©. © i, the"Committed . ’ - 

TSI TulRIess e _ 3 T.. The! Commiittes weht thigugh theteply to the = 
- s - quessiongaire supplied .by the'Uttar: Pradesh -+ . 

Legislative Assembly Secretariat. 

10: '27-1~‘h--.lul__'y, 1988, . 3- The Committee passed condolence: resolution ' 
on the untimely and tragic-death .of, Shri 

दे . - Bhagat Singh,-elder brother of* Deputy 
_ बनाना = 4 - =« Spéakef. . R , सपा मै s 

o 11420 Aupust; 19887 37. 77 -Consideration™ of~ the™ question™ एप Enlarge- 
¥ s ‘- ¢+ ment of the soope* and- functions of the 
DT R ol ४ ६ न Committee 

- के. ८... ऊन 1 

12. 17th, अपट्वाइट्र 19887 * 37 4 * Consideration of, the प्रण्डडप्रंघए. of Enlarge- 
) RV ., ent.of the scope and -functions of the 

. L Tyt Committee. = - = 

13, 18th August; 1988, - 3 Study of. the internal working ‘Rules of 
Petitions Committee of Karnataka Legislative 
Assembly. © -- 

- 
1 T s 

) 

| ™ - जि v 

2. () The Commtttce on Pétitions nominated by the Speaker on 
11th*Maich, 1988 continited to. function upto the chastitution ए 8 new 

Sabha- for: ther August. Session, 1988 vide notification-No. Pet-C-1/85- 
« -88/54¢ dateédithe 20th Atngust,: 1988 

(ii)- Ch.'Kulbir- Singh Malik, Deputy Speaker -was Ex<Office Chair- 
* man- of the Cominittée, . 

. P - ] 
दि थी . 

\ (iii) “The Committee heid 16 mectings in all;'5 méeting'at~ Chandi- 
earh ‘and’H ‘micétings-outside ~-Chandigarh, "The names of the Mems- 
bers*of the' Committée 2hd the number of meetings attended by each one. 
of them are given below .— « .. 

. ; . . 

.



R दा SR है. , 
- - 3 - = - L4 न P S -_ YT e " 

Sr. Name of the Member No. of meetmgs_ ' 
No. « . - " . attended 

1, Ch.Kulbir Sifgh Malik, Depitty Speaker. 12 

- 2. Sh.. Bhagwan' Sahai*Rawat, M.L.A 8 

3. बा. Atma Ram Godara, MLA. . ' v 

* 4, Sh. Durga Dutt Attri, M\L.A N 9 की 

5," डा. HazarChand, M.L.A: . NI | 

(९) Meeting beld and business transacted. * 

The. details showing the dates of.the meetings held, the number of 
members preséntand the business transacted at cach meeting are given 
below पन्ना - k 

Sr. Date of Number of Busin'ess_'l‘ransa_c't_ed .o 
* No. Meetings + Members_ i i - 

. ' ~ present 

2 T 2 . s लि - 

1.« 20th August, 1988, 3 5 7 Meeting of the Committee at Haryana Bha- 

-2, किसी S_c,pte_mbe_r,'19_8'8.— - 

i LIS 

3, 20th September, 1988, - 

. 

4 छत October; 1988. 

¥ 5 26tk October, 1978. 

- 6. 4th November, 1988, 

«7; 15th November, 1988 

9, 23th November, 1988, 

¢, 23nd.November, 1988. 

.3 

4 

3 
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- ‘ctions of the Committee 

wan, New Delhi for considering the guest- 
ion एवं Enlargement of फिट scope and fun- 

| 

+Meetings of thé Committee at- Haryana 
Bhawan, New Delhi for considering the 
duestion of Enlargement of the scope and 
functions of the Committee: 

Meeting of the Committeer at Haryana 
Bhawan, New Delhi for considering the 
question of Enlargement of the scope .and 

_ functions of the Committec 

" Mdeting adjourned far.want of quorum. - 

Consileration.of the question of ‘Enlarge- 
ment (व. the scope and functions of the 
Committee. 

Meeting of the Committee at Haryana Bha- 
wai, New Delhi for considering the question 
of Enlargement of the scope and functions -~ 
एवं -the Committee 

eeting of the Commitiee at- Haryana 
Bhawan, New Delhi for considering. the 
question.of Bnlargement of 16: scope and 
functions of the Committee 

The Committee discugsed and. fipalised the 
study tour programme to the States of Tri- 
pura, Manipur and Nagaland during the 
month एव December, 1988 

The Committee discussed iis official tour io 
the States of Tripura, Manipur and Naga- . 
land



‘ 1 ' 2. . 3 *, o 4 
कि वन 

e 10, “3rd' December; 1988. 4 The ‘Committee framed questionnajre at 
# . Haryana Bhawan, New Delhi with the siater 
! "८" RS ' . committees of Tripura, Mapipur and Naga- - 

. ¢ - :  land Legislative Assemblies. N - 

- 11, 5th-December 1988 —_ Meeting adjourned: लिए want of quorum” ‘at 
o - T - - o- Agartala.- - . e 

“ 12, 8th December, 1988, -1 Meeting adjourned for want of quorum- 8६ 
- < w Imphal .- 
R i R ! ' 
13. 10th December, 1988, 1 "~ * Méeting adjourned for want of ‘quorum at 

; दी . Kohima 

_ दब, 14th'December, 1988, & Meeting adjourned for want-of Qoorum at 
Lo N o e _ :.. .. Haryana Bhawan, New Delh 
7 . T ’ ) 

15. '16th January, 1989, 4 The Committece examined the rules. relating 
- to_the Committee on Petitions of Meghalaya: 

oo P . Législative Assembly thoroughly .and mipu- 
- St . tely -and made certain -observations on certain 

e . rules . " 

. 16. ..1'3{11 Fe'b.",l.'98.9." 3 , Meeting of therCommittee at. Haryana 
oL - . Bhawan, New Delhi for considcring the ques- 
_ - . tion' of Ealargement of scope and functions 

दी . of the Committee 
s M - L. - 

e e, . . 

3.—(i) The Commiltee consisting of fivemembers of the Vidhan 
Sabha was nominated for thé sixth session ए the seventh Vidban Sabha 
held in the month of February,.1989 by the, पिता, Speaker under- Rule 
286 (1) of the Rules of Progcedure and Conduct of Business in the 

_ Hatyana Legislative Assembly® and notified on पीट 21st. February, 
N "« . T1989 . * 

हक, : (ij). Ch. Kalbjr Singh Malik, Deputy Speaker was nominated as 
b~ . the Ex-Officio- Chairman एव the Committee . 

! (iiiy "The Committee held only two meetings .in .all, 1 meeting था: 
o Chandigarh and 1 meeting outside Chandigarh: The - pames of फिट 

Members. एव the Commiitee and the number of meetings attended by 
- . each one of them areé given below . “ 

~ - : 4 - £ 
. L - . . 

दि -_— e 

पं छा... Name of the Member . No. of meeting 
" No. o o e s'“_Jatte:.:n.ded‘ 

1., Ch-. Kulbir Singh Malik, Deputy Speaker. 1 - | 

-, « 2. डा, Bhagwen Sabai Rewat, M.LA. . .. 
" 3. Sh AthaRem Godera,ML.A. _ _ .. Sl . 

4, “Sh, Durga Dutt Attei, M.LA. -« 2 

1 - 5. Sh, Surinder Kumar Madan, M.L.A, -



s (b¥)-+Migeting-held-and biisiness transacted .. 

b 
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The details showing thie dates of the meetings held, the number of 

“members present and पिंड bUsiiss trawsacted-at-each meeting-are- given 

L. belbw बन, 

Sr. ‘Date of Meetifigs* Nugaberofl « Business Transacted 
.No. . . 7... Member 
S . R~ मिथ present- i 

पट . _णण 3 4 

1. 24th Maich, 1989. . 2 M’eeufin of the Committeeat Haryana Bha- 

_ . ) 4 wan, ‘New Delhi for considering the question 

oo * ) +  ofEnlargement of-thé scope-and: fanctions of 
the Committee 

Gonsideration of question of Enjargement -, 7 25.31at-Marchy1989:. 2, 
वा the scope*and functions'of the*Commitiee 

(%) Proceedings;. ' 

Atrecord of-the.proceedin 
ttee has been kept in the Har 

- 
- 4 e L . 

s of the meeting of the Commi- 

yana Vidhan Sabha Secretariat 

o J_'M___h____h_______________d_(vii),," Méetingy held at-placestother thanz Chandigarh.. - 

" .§r. No. Place 4 Date of meeting 

पक 7 1% 23rd:and.24th.May; 1988 

et 

iy
 

5 

(See:St.. No.:4 and.5) 

21 अत Joly; 1988: 
(58६8. Now है] 

"3, 20th August, 1988. 
(Sce 8. No. 1) 

4. 8th Septembzr; 1988 
(See Sr. No6.2) 

5+ '4th'Noventber; 1988) 
- ¢ -(S§8e-Sf:No. 7)* 

-6 15th November, 1988 

M‘ 

(See Sr. No. 8) 

3rd;:December, 1988, to 
13th:December, 1988 
(See.Sr. No. 11 toi4d) - 

४. 130 Febriary,:1989., - 
(Sée का. No. 16) 

9, 24th March, 1989 
{See हा. No. 1) 

यु . Mandh रा Mana]nifi' 
न नया 

. Haryana Bhawan; NewsDel hi 

Haryana”Bhawah, New Didthi - 

" HaryanzsBhawan, New Deihi 

Haryana-Bhawan, New Delhi 
- 

Haryaiia Bhawin; Néw Dilhi 
L] 

* Haryana Bhawan, New Delhi 
Tripurd, Manipir *and 
Nagaland 

Haryana Bhawan, New Ddlht 

* Haryana:Bhawan, -New Delhi. 

+" 19835—H.V.5,—H.G.P., Chd. 
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